FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
VASUDEV ADIGAS FASTFOOD PRIVATE LIMITED

RELEVANT PARTICULARS

1. | Name of corporate debtor

Vasudev Adigas Fast Food Private Limited

2. Date of incorporation of corporate debtor

12" October, 2026

3, Authority under which corporate debtor is
incorporated / registered

ROC - Bangalore

4. Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

US5101KA2007PTC044097

5. Address of the registered office and principal
office (if any) of corporate debtor

First Floor-1F-209, Vishal Towers, No. 18/8, 16th
Cross, 1st Main, Off Mission Road.
Sampangiramnagar, Bangalore,
Karnataka, India, 560027

Bangalore South,

6. Insolvency commencement date in respect of
corporate debtor

16" October, 2026

(Order has come to the knowledge of IRP on 16"
October, 2026, through email of the Applicant)

NCLT CP (IB) No. 233/BB/2025 - Order dated 09"
October, 2026

insolvency professional acting as interim
resolution professional

7. Estimated date of closure of insolvency | 14™ April 2027
resolution process
8. Name and registration number of the | Name of IP: Prafulla Gurulingayya

Melinamani
IBBI Reg No: - IBBI/IPA-001/IP-P-02680/2022-
2023/14089

9. | Address and e-mail of the interim resolution
professional, as registered with the Board

Address: Sy. No. 5206/8, Opp. APMC
Mangal Karyalaya, Jamkhandi, Karnataka —
587301, India

Email: caprafullagm{@gmail.com

10. | Address and e-mail to be used for
correspondence with the interim resolution
professional

Address: Sy. No. 5206/8, Opp. APMC
Mangal Karyalaya, Jamkhandi, Karnataka —
587301, India

Email : vasudev.adigas.cirpi@gmail.com

11. | Last date for submission of claims

30™ October, 2026

12. | Classes of creditors, if any, under clause (b)
of sub-section (6A) of section 21, ascertained
by the interim resolution professional

Not Applicable

13. | Names of Insolvency Professionals identified
to act as Authorised Representative of
creditors in a class (Three names for each
class)

Not Applicable

14. (a) Relevant Forms and
(b) Details of authorized representatives
are available at:

Web link: https:/ibbi.gov.in‘home/downloads

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate
insolvency resolution process of the Vasudev Adigas Fastfood Private Limited on 09® October, 2026 (Order has
come to the knowledge of IRP on 16" October, 2026)



The creditors of Vasudev Adigas Fastfood Private Limited, are hereby called upon to submit their claims with

proof on or before 30" October, 2026 to the interim resolution professional at the address mentioned against entry
No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of Interim Resolution Professional

il
PAafatiam

Prafulla Gurulingayya Melinamani

INTERIM RESOLUTION PROFESSIONAL
Vasudev Adigas Fastfood Private Limited

Regn.No: IBBI/IPA-001/1P-P02680/20222023/14089
AFA Valid upto 30/06/2027

Date: 17.10.2026
Place: Jamkhandi
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€ NOTICE

PUBLIC NOTICE

infk i that My Client Smt Krishnamma,

PUBLIC NOTICE

SIS D

Our Client Smt. Hariette is the absolute owner of This is to inform the General Public that |, TR WAT I, 3353
property heannnSngNo 27, Katha Nn I.’i.landls m:r:aé?;;nssuﬁhpp:ls&{aéuﬁga;lh;gd; mﬁri Smt. Kavitha S Kumar intends to purchase The general public is hereby informed that, on behalf of our Client, we are investigating the right, title, and interest in relation to the property Q =)

"B’U'? fl'”"!’ ™| |Road Government Electric Factory Bang::gre the property, more fully set out in the | | described in the Schedule below. The Owner has represented that it is the absolute owner of the Schedule Property and possesses full and (5590360 DYST W) 19, 05°8, &) TWOBLD VD0, £ 6T WRNAQ)
that, on 2#.09,2026whiles%lii:g":heﬁousehas Karnalaka 560026 Mob 9902477508, have 503’:195'_1:"3 ﬂl_VE"fthEU"E;E’ ﬂﬂﬂ herein hef‘-';lw unrestricted rights of alienation over the same. (operTees® TN DTVST TOZIT &3,030) 0D, £aN0)
lost/misplaced of original Sale deed dated | |lostimisplaced the Original Sale Deed dated 'a;CHEﬂlﬂfénerB?’rEl{ﬁffrr:::n‘ to as the | | aqy person, including individuals, corporate badies, partnership firms, banks, financial institutions, other lenders, or government bodies having any TONT B BT E NDIFN
25.08.2011 registered as BSK-1-04475/2011- | |12.05.1997 execuled by Kokilamma and Prema An s wh its resphectllve right, title, interest, claim, benefit, demand, or am:umhram:n in the Schadnle Property or any portion thereof—whether by way of sale, lease, joint 9) 3
12, registered before the Office of Sub-Registrar, | |Rep by their GPA Holder K Yadava Krishnan in nwnegsh Y ?m-o g omsole\_ler _aw:g development, mortgage, charge, lien, gift or transfer in any manner, tenancy, licence, inheritance, TORITICE LIRMOFE FoA° Eﬁ):s‘ B, Bees ON0E3E®
Banashankari, Bengaluru District, pertaining to |  |favor of R S Sheshadi under the document nof | 1Y DNt title, interest or claim in the easement, succession, right of way, agreements, setllement, maintenance, decree or arder of any Court of Law, or otherwise—is hereby called & ]
the schedule property. Hence Our client had | |1562 of 1997-1998 in Volume No 1735 at Page No| | Schedule property or any part thereof, in any e F18 Y ag : B Y ' v Tons TSR
lodged & complaint intimating the loss of the | |25 1o 23 registered in the office of the Sub| |manner or objecting to such sale| | upontosubmit their objections andor claims in writing, along with documentary proof, to the undersigned at the address mentioned below within — —
origina decds with urstictona Police Staton | (Regisar Kenger Bengah, Orgine See Deed| | Should write to the: undersigned within || fifteon (15) days from the date o tis notice. ! |[RperdeeT MOMTT EID | mmcies oS om P @, Omount
Bengaluru dated 16.10.2026 vide Lost Report | l3ated 30,12.1998 ted by R S in| |18 (Fourteen) days of of this If no such objection or claim is received within the stipulated time, it shall be deemed that no person other than the Owner has any right, interest, 2 | somper Seer® momOTIN
514847?”025-' :"YGW'W" o W':;'h"snf‘ij"d'““ favor of C S Thimmaiah under the document no \?\:'#hﬁ n&me W'lhba” docuwe.nmr\'hp"’m or clsim i respect of the Schedule Property. Al rights, interests, and claims, if any, not notified as stated above shall be treated as waived and R003ReRBRA0B DT0F IR e A
m: s:;m:ngﬁae' ::t;engdper!:sgied :r tnﬂ;i; WSEOH?EB-W?Q?M;G Ln gD".OZE' regtﬂeled reg::ld mﬁiiﬁeﬂfﬁ%eﬂ{«ﬁ& ling| | unenforceable, and the Owner's title to the Schedule Property shall be cansidered clear and mark 3 [somper e momd
owner, if any person claiming any rights, title or | [ the affica of the Sub Reglsirar Kengerd > iocti i i SCHEDULE PROPERTY TON F003REEBRPOT / T2~ tonentd
b o gy e | Oomgalue wd Origla’ boks Dued. dog :lf,;ﬁ};:;; D o eceve witin e | | Al those pieces and parcels of agrcultral lands bearing Survey Nes. 27, 28, 28, 3011, 3012, 3312, 16113, 161/, 16212, 16311, 168, 713, B¢0mHRAR0E 0,550
wL;tle meh undersigned within 7 days of this [ |27 9"5&:’” ;Ye '“‘ma'am'“m";" o | the property is free from any acts of | |31i2. 3212, 3213, 154/2, 154/3, 15414, 155/3, 155/5 and 1632, situated at Rachamanahalli Village, Kasaba Hobli, Anekal Taluk, | | ¢ ggfgﬁiggg&i%‘;‘rgéggwm US55101KA2007PTC044097
i PN B 1999-2000 registered in the offce of the Sub/ | Encumbray mg:‘f&g‘g: Whatao pr:;:g Bangaloro Diskiict, more partictlarly daschibed a3 follows: 5 [operSetr mOMTR dntomn | ARDORE HER-DaF - 209, AT BTAT,

P : Registrar Kengeri Bengaluru while gefting the 7 . ) 03 BeIed THJ B0, Be3ed 0. 18/8, 163 =, 13 R3¢, wE® OF T8,
gliltt:m E::.BE?I an'ccl :tahrgsl gzt.lgesprmgiatr:\; {J:;I'II;Q: Xarox of the same on 12.10.2026 at Si E"W‘Fm‘f xghltfahrﬂag;?;:ed with the completion of sl. | Survey S Boundaries (bmTan fawéﬁ) ppach ggwoh{n msﬁed,ﬂ);ﬁ omt;cb d e :‘m . ﬁ,@?,
Subramanyapura Village, Uttara Hobli, | |36 12th Cross Rd, deal Homes Twp, R éCHEDULE No.| No. EastBy West B North By South B FTOFE, 03- 560027.

Bangalore South Taluk, presently comes under [ |Wwari Nagar, Bengaluru' My cent s oo . L y 6 | ToTPEerTBees® WOMTR DFIVITT | 165¢ 98 £2T* 2026
the limits of Bruhat Bangal 1oss of the said documents in the Online| | Al that piece and parcel of property bearing | |4 "I 57 [ 3 5 25 G [ Property belonging t Property belnging & Property belonging Thimmanaake Katt o S
Palike, Measuring East to West 40 Feet and | |Portalof Kamataka State Police vide Lost Report| [ BDA vacant Site No.8150.(Sy No.73,| || " Roparty ey te mearylogeg te. | Fgerty bngiog 6 fhecoasee Seie [SEIE IR0 uhgr B Chievsy
North to South 30 Feet, and bounded on the: | |No. 2488461/2026 on 16.10.2026. Any isin| | Bh kuppe Village) 6th Block Sector G Py and yallapy I and property helnngmg to Q-ReT® WDEOT VBT X 11 YTOWONT)
East by: Site No.34, West by: Road, North by: possesswon of the aforesaid doouments shall| |in Nadaprabhu Kempegowda Layout, Aliellappa and Ramaiah Kalappanavara Lakshmaiah NgLT CP (IB)/ No 23/88/2025/ s
28, Southby: 26 tothe und Bangalore, the layout formed by the &Te3T DT08 09 9EREWT® 2026
MADHURI GAIKWAD, Advocate Sdi- Krishnamurthy Advocate Ben%aluru Devsl‘{:nma nt nuthgritv. Z 28 | 1AD55 |Survey o 18314 Survoy No.27 Survey No. 20 Surwey Nai 12 7 | 2509338 wOmaT g’s 03030 L4386 D&, oF 2017
No.23, Ground Floor, Seshadripuram 1st Main, Office at Railway Gollahalli, Nelamangala Taluk, Bengaluru, measuring East to West: (28.92 . . . 0BT FRNTIT DJ008 <
Bangalore-560020. Mob: 9880325978 Bengaluns Mob : 9751299806 i 2%.?4}.?2 MEin’S—ng 26.33 Mete!{s o 3 29 | 5ANG |Land ha'k:ngs to Or. P Anil | Land bearing No. Survey I.nrlul belongs to Lands I}alnngs to Dr. P Anil T [ e, om0 %5 T oy B 5t =
Dated: 17/10/2026 Date:17.10.2026 Place: Bengal North to South: 15.00 Meters in all Kumar in Survey No. 162/2 | No. 27. ChikkaYallappa in Survey Kumar in Survey No. 28 and Seing SR ;b& ] [ G T T i) o @7, ,
measuring 424, 95' Sq M"s ther with No. 154/3 Survey No. 163/1,2,3.4. 553 1BBI Reg No: IBBI / IPA-001/IP-P-02680/2022-2023/ 14089.
all rights, appurtenances whatsoever 4, | 3on 106G |Land bearing Survey Land bearing Survey Land belonging to Survey | Land belonging to Survey 9 | 0P, TOTIT FRC0TINE DYOR: AFE 0. 5206/8, ARR0H AW, WONY
T e Huogyeach o shve the No. 16112 belongingto | No. 154/2 belonging to | No. 3113 No. 30/2 ?éf‘“’g’&ﬁ,j SecbhgoC | meiread i, T S
: 2 i mail id: caprafullagm@gmail.com
" e I eRTHTO Eastby :Road, ol o o 10[33,3 Home0 BYod» BIT0| Ao AIF F0. 5206/8, &aok S@®D, HOMO
dorel &6 @ Canara Bank Octagonal mer, 8ammons 43 \NVB:;%; :gﬂ: gli?.ﬁi 54 and No.6155, 5. | 3012 126 |Land in Survey No. 161/3 | Land in Survey No. 154/3 | Land in Survey No. 30/1 Land in Survey No. 29 dﬁfg whzg ﬁmﬁ)??f:ﬁ ug FITRFOOD, BRDOR, TFEIF- 587301, LTS,
v i * o b (-9 DRYTTN D9F QR DR | Email: dev.adi ci il.
Iﬁﬁ‘ﬁh Synlllcahl gmom afe’, SmreRyd, tortdac-560048( | South by : Site No.6149. 6. | 33/12 | 1A12G | Property belonging to Road Besthamanahalli to Survey No.32 mailivasudey:adigasTeinp@gmalbcom
: 5 . 111g o 3QFe0 Beded DI0T| 3053 win sk 2026
(5293 Tmrdd ,%a:ﬁsﬂ z.sfaﬁbésd) A ::;2303?60950: ; Muniswamy Rachamanahalli Main Road M) o
-mail: 13} FNY0 Rt
mal 1@cangrabankcam 7.| 1613 | 1A 086 | Land belonging to Land belonging to Yellareddy | Land belonging to Land  belonging  to %90 210 U -008 (62)8 B0B| yyonne
P LIC NOTICE Muniswamy and Patel Muniyappa Muniswamychari Narayanappa ; %‘Dé) Obfw?gﬁ ﬁ)ggmd T3 0dn| T o
€ - o i [=p] 239030
It is here by informed to the general public ; iri i ;
Bromad HOATY TIEAS LSoNs ) WETRIRFTS NS T LIRS sm@ thok zlient Smt,PaIIg\ri Shgstr\r 8. | 161/4 1A Il;a:]d in Sutwsn\:‘fﬂ?. 160/3 :w:gl;?: prngln: ium !.afld S_ur\n:"I :.Iun. ]EEJ‘T I:and in Slul::den, 1821 13 Qoir;%w;g%ﬁga ;gg;gé
SGRCHD 2002 SRR HdEke0n $9 Tt IRBHT ER0D TR, SEdesizbs | | Wo.Sri ﬁa;endra Shastry, is the absolute PUONG 9 SO: _ 1ECY I O e AN AN oo i .10 Macseia A el oReBIOe,
wad (2421), ooy Fpegiiessr wIonnM, won Jouth DFRCE 23-09-2026 owner and in P"“"““"","f schedule 9. | 16212 | 1A 28G | Survey No. 162/1 Survey No. 29 Survey No. 181/3 Survey No. 164. (3,8 TEFRR DRD BINRW)
doth amnow deciim, BRCBAMS. mOMID 1. 2 o & dnouts lient has lost the original safe deed 10. | 18311 396 |P bell P Anil | Remaini jon of P balon P Anil | Land bearing § No. 165 14l() ~02~>°@~C§ TRRSMD T
o - A f& my CiEl'l il 5 roperty belongs to F An emaining portion of roperty belongs to R Ani nd bearing Survey No. s o -
400 SRdesnd bt Bonmr oXF o bR (um, eod "mumdt:” aow: gﬁfaﬁmzh? 1%%?&3;’2?3?—?&3%“6??“5:5 Kumar, Survey No. 163/2 | same property belongs Kumar, Survey No. 29 belongs to Aluru Dyapanna (23) etpss =200 o3| Web link: htps://ibbi govin/home/downloads
wﬂca‘m,wrbgd}, AT W WU SEIE) o 1,57,93,896.41/- (omb dnesd ;'.!E';it%b atu'CB N-B.HMNDZE, in IH& A)'fiic-sr o!m;uh . K_rishnappa, son of RRURFTS0TTe Togyeod FOTD T, 0HIOBY, ATT B0 09F¢ LEYEWT 20263 (TeTY 165¢ QWS
UE S.ﬁozagmd: MmOCE QotLRAT 3302..13353 =3y bﬁS.BOCSJ 315 ;ircg) 60 registrar Ramanagara, And also G I Nanjundappa 202 do a::c‘a:ﬁ 30T0000T). STET0I DT VAMT PIPE I, ODHF DHII
DY wof Ao daceiend mdcipnaad. Poh\g\r?'r of Agg;peyt Da}g: 32,05,2006, .| 168 14 | Government Land Survey No. 171 and 142) | Survey No. 164 Rach halli-Bidarag Zgob udz@:{:{;‘wfj :}fw%j-ﬁw e ———
ROMIN SRIW, DHRWIEIW WETNY, grj bod TOTRUD :"h:ef:rzmtﬁle g::er‘;iscpuhlrc grr:p::r\;hv P22 Property Road TR 308e wdn ot 2026 S0 T00USTIN @08, Fo. 10 O, FTNOAT BeOF T, T3 00 ae??wc
- DvaRE ~O~L$$J = Oy HT ¢, 0T SRED 28 DROT Ty 5 éoﬁ)@ =[98,
), EFEITON SRty RGN, 891 Xl SPRTSD OF0Y 08.04.2019 informed that if any one possess of the 12.| 713 | 306 |SurveyNo.7/1 Survey No. 162 Survey No. 7/1 Survey No. 8 ;:;;sea; ‘w; e ess: F wc??on;s; ;x;:h e ;:Zmegim = %;s oea00,
cod: ey R, oTR/mod mn 33, tRosdacln SRatroRmS SFpcgiesyr | | aloresaid document and claiming right, title - - - - oy
L and interest in respect of the propel 13.| 32 246G |Land in Survey No. 31/5 Land in Survey No. 27 Land in Survey No. 311 Land in Survey No. 31/3 Rowty, BRI SFT O IHROF HOISHYRY FOHTH FoBNOR GFIROGSE.
oﬁm;n &ﬁccs:s ElTeWW) z:a mmﬁva‘o dWenaoh Vi .%wme ex,oi'ia mentioned in the schedule herein below, wi Ve E = 0T, T, 8,08 3,3 TTT BAD DX Fo
a@aamn rm--shms:acmqrs wa%cw 13, 2026 doch mpes Aeud. amount to fraud, Mis-representation and 14.| 3212 | 246 |SurveyNo.3 Survey No. 156 Survey No. 32/3 and 321 | Survey No. 155 Rta /- B en, TS Oortcs, SOS
UMUK W) WHFENI, SEIRY QOIS oy B3 o/ | | llegal ”al?d"}’ugf]"j‘f: wants to file objecton | 11 15, | 3213 | 24206 | survey No. 321 Survey No. 156 and 157 | Survey No. 33 Survey No. 3212, ST e T I it o it
’iﬁoaﬁ qsmmﬁa :9 .‘:QDG i Rk Rﬁc‘m:&*caﬂ GM'-ém days fe"u"-‘m the date of ;I"Er! publication to the 16. | 1542 1A | Remaining Property in same | Property in Survey No. 27, | Property in S No.31/3 [Property in Survey No A wsden Regn. No:BI / IPA-001/17-7.02680/2023-2023/ 14089
aéamu AEATY $50s w0F (sumaﬂs@ "”’3% Ry Us. 1,57,93,896.41/- | | address given below. If no objections are : 3066 s"mgg 155;2} i htal M}' VOO 15;3 ¥ ¥ N AFA valid upto 30/06/2027
(w0 dacsd aﬁg'w o drpoudmhat: maUd aowmu drousyth sy z-J 2 m;dedt h;“hu:;vam said ||:re_rin:|, it_v\::l tge . . . -
somdact =r3) 23—09—2026 dod mwomhts wg, :‘32.33:?‘» kyﬁaﬂ‘. i _ﬂf& no claims against the 17.1 154/3 | 146G | Survey No. 30/2 Survey No. 27 Survey No. 154/2 and 154/4 | Survey No. 29
RN, SCIHEI]I.ILE PROPERTY 18.| 15414 [ 1A |Property belonging to Road Besthamanahall to Survey No. 32. Mahindra FINANCE
ZApeddedn' PAM/ ® D=Cneh 8 dnTod: All that ni d I of i bl 3.08G |Muniswamy Rachamanahalli Main Road
Y L OO0 . poreel b a0 MAHINDRA AND MAHINDRA FINANCIAL SERVICES LTD
Seartmog| | |Residentia 'fof,m"i;"gv"gg';gfg Sd'.ﬁ: 19.] 155/3 | 1A30G | Road Survey No. 15512, Survey No. 156 Survey No. 161. Registered offce at Gateway Building, Apojo Bunder, Marmba 400001
e ; , forme .18/2, ice at: ilding, ;
- — e Eg:;:j?;?;ﬂumsigﬂ\ﬁﬂgﬂgg ?g?;ﬁ]ﬂnﬁcﬁllrlg; 20.| 1555 | 20G | Survey No. 314 Survey No. 155/3 Survey No. 32 Survey No. 160 Corporate Office at: B Wing, 3rd Floor, Agastya Corporate Park,
. T =) el ¢ i@ ) , s ! s 4
ii. T 3 obodgess Z‘e” pedde ""M Nos 8IS, ALN.SRINA)4/1996-7. | [, 1632 [ 395 [Foportyblogs o R Anl [ Remaring porion of Property belongs to P Anil | Land bearing Survey No. 165 Piramal Amiti Building, Kamani Junction, Kurla West Mumbai-400070.
glae QOMEFH ated:23.07. ' -96, date Kumar, Survey No. 163/2. | same property belongs Kumar, Survey No. 29 belongs to AluruDyapanna
| o 1 084193 & 13385 g5, haad POSSESSION NOTICE
ey ~ Nanjundappa.
chods 14 thadon dokot & oo’ PRAKRUTHI LAYOUT", approved by the !
1 eeswm: | ';;;‘. piilste f il 2. 50-159% | oy aze 2 || | BMRDA bearing No.BMADALAG)174/3003. Y T (For Movable property) Rule 4-(1) of SARFAESI Act & Rules

G e osen® 04, Situated at Kallugopanahalli Village, . . ] . - o

Lo Q3 Buot E) Bidadi Hobli, Ramanagara Taluk, Bangalore Signed/- Whereas the undersigned being Authorized Officer of Mahindra and Mahindra Financial

z rural District, measuring East to West 40 Feet g - Services Lid., under Securiisation and Reconstruction of Financial Assets and

2 | etgarns [Emor fuzfiacdfl 105" [us. 56.50 oF & North to South 30 Feet, total measuring Trust Law Advocates & Solicitors Ent t of Security Interest Act, 2002 and in exercise of p ferred under
Jursor dhanon Sowot Vi-4 1200 Square Feet and bounded on East by : No.28/11, 1* Floor, Udaya Sahakara Bhavana, Mount Joy Road, 1* Main Road, Bengaluru 560004 section 13(12) read with Rule 3 ofthe Security (Enfor 1) Rules 2002, issueda

%, 1ea* IR 600 ggﬁo.gg;l.\lrzstb;:i&mt}?gmmby: Phone No. 080 - 29913089. Mobile No. +91 8050503089. Email Id: narayan@trustlaw.in Demand Notice dated 30th June 2026 calling upon M/S Sridevi Patalama Krupa

Y ‘; MI aGA:;HQDM A‘tlv ca;‘ . Enterprises (Borrower) Partner - Shankar K (Co-Borrower), Partner - Veeranna K

3 | atcdmiie o 120-451-18-120 85 |55, 28.91 &% s it RENGCA S, (G ) and Partner - Deepa K to repay the amount mentioned in the notice being for

Sizﬁ&maﬁ_aﬁxu‘ em08 sogE o [E— l?a%iigi':pgﬁ;ﬁ&?&:&;ﬁfggﬁgg CAUTION -Readers are advised to make appropriate enquiries while responding to advertisements in these columns. Kannada Prabha | | Rs.1,13, 68,512/- (Rupees One Crore Thirteen Lakh Sixty Eight thousand Five Hundred and

wea‘;ar: rdper &m0 P Ph. No. - 9845562465 Publications Ltd., does not vouch for any claims made by the advertisers. The Printer, Publisher, Editor and Owner of Kannada Prabha | | Twelve Only)as on 29th June 2026 within 60 days from the date of receipt of the said notice.

i ol 2aed Of‘q ;&oé‘ < Bangalore Dated: 16.10.2026 Publications Ltd., shall not be held responsible/liable for any consequences, in case such claims are found to be false. @ SajE3gial mT“e Bh‘l’f"“?""e‘ “a“’:gmf?'l'*;:’ to redpayltheez:lmh:m;:ouoe is "e“?h‘fg?’t‘;“ tothe E:t‘;"';“”e’.gg

R 3 ) e public in general e undersigned has taken possession of the property descril
2B ﬁdw ddas&dm R,Bob T+ herein below in excise of powers conferred on himher under section 13(4) of the said Act

Ddont o' I, w0’ read will Rule 9 of the said rules on this day of 13th October 2026.

) 4% = - The Borrower in particular and the publicin general are hereby cautioned not to deal with the
4 | chodamidonid 2084 vow obod Beodith B ge. 40.40 oy, aa)_ 3th ﬂm’f property (Secured Asset) mentioned herein and any dealings with the such property will ba
eoesnnes (A8 FFedner) B *. tlonsnds—560 001. subject to the charge of Mahindra and Mahindra Fi ial Services Limited foran amount
. bec@bankofbarod ofRs.1,13, 68,512)- (Rupees One Crore Thirteen Lakh Sixty Eight thousand Five Hundred
ameg: 12.10.2026 T/ AodReEE BHWO -zheer: sarbec@bankofbaroda.co.in and Twelve Only) as on 29th June 2026 as mentioned herein under with interest thereon.
1y donvecs 8302 moE The Borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act, in
L4 = TH2o — IV-A [Robs: 8 (b)] respect of time available, to redeem the secured assets.
: DESCRIPTION OF THE MOVABLE PROPERTY
—=oetn Swopkl Hglie Jobad 8(6) FEn0Ll okt (& exfeedhois®) Dobad 2002 © Feebud e wor® DF %} clyer ITEM NO-1- First and exclusive charge on the plant and machinery, machineries spares,
LT oo A IACITmON 9T A5a0h COUSTL UF, AN ST ATANE INE SRON Concretes, Sy o2 No3, Dasanayakanahall Vilage, Yeiahanka Tauk, Baglor
) - = oy - ol - g - - ’ " L g "’ 1
gfcde () nmaa ok o oo | [ ot e s iscnort s, et o s Twosiies g s e S50 9 6 | [k o i, s St
b U ki Ha 1371, 36k W, rirked oaet, SRl 5 AR, gn&if&lﬁc’%&éiﬁ% an.;z;wxg;mmmi:mwﬁ mmimcs:c:cs P&;;ﬁge‘jﬂﬁ ux.a'.:: :)Icls,r -"':a B ffc;rm 3898/ a;rw’a t:.:;ca ms: mél i Maching Medetand Wake Quantlty Supplier
e My dorislacs, Smrs- 560086 P A e R e S el TR e v
o ; e . MAXMECH CONCRETE BATCHING- +
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FINANCIAL EXPRESS

PUBLIC NOTICE: NOTICE OF WITHDRAWAL OF THE PUBLIC ISSUE OF SECURED, RATED, LISTED,
REDEEMABLE NON-CONVERTIBLE DEBENTURES(“NCDs”)

I AFINANCE

IBL FINANCE LIMITED

Registered Office: Shop-151, Silver Stone Arcade, Near Kantheriya Hanuman Temple, OP-34/ABCD, FP-50,
Singanpore, Causeway Road, Katargam, Surat — 395004, Gujarat.
Corporate Office: 2002, The Junomoneta Tower, Opp. Pal RTO, Near Rajhans Cinema, Pal, Surat 395009, Gujarat, India.
CIN: L65999GJ2017PLC098565 PAN: AAECI5851N  Website: www.iblfinance.in
Email: compliance@iblfinance.in  Telephone: +91-9328116900

THIS IS APUBLIC ANNOUNCEMENT FOR INFORMATION PURPOSES ONLY AND IS NOT FOR DISTRIBUTION OUTSIDE INDIA.

m BENGALURU CO-OP. MILK UNION LTD., [BENGALURU DAIRY]

Dr. M.H. Marigowda Road, Bengaluru-560029
E-mail Address : bamulpurchase@gmail.com
Website: www.bamulnandini.coop Phone:080-26096214 & 282

Tender Ref No: BAMUL/PURAS/M1BE7T-373/2026-27 Date; 17.10.2026
TECHNICAL CUM COMMERCIAL TENDER THROUGH
KARNATAKA PUBLIC PROCUREMENT PORTAL
Bengaluru Co-op Milk Union Ltd,, (BAMUL) Bengaluru, invites e-tender through e-Procurement Portal from

the interested and eligible Manufacturers/Contractor/Dealer /Distributors for Supply of the following item.

PUBLIC ISSUE BY IBL FINANCE LIMITED OF UP TO 500,000 LISTED, SECURED, RATED, REDEEMABLE NON
CONVERTIBLE DEBENTURES OF FACE VALUE OF X 1,000 EACH (“NCDS” OR “DEBENTURES”), AT PAR, AMOUNTING
TO X 2,500 LAKHS, HEREINAFTER REFERRED TO AS THE “BASE ISSUE” WITH A GREEN SHOE OPTION TO RETAIN
OVER SUBSCRIPTION UP TO X 2,500 LAKHS, CUMULATIVELY AGGREGATING UP TO X 5,000 LAKHS, HEREINAFTER

“"IMPORTANTT™

WWhilst care is taken prior to
acceptance of advertising
copy, itis Nnot possible to verify
its contents. The Indian
Express (P) Limited cannot
be held responsible for such
contents, nor for any loss or
damage incurred as aresult of
transactions with companies,
associations or individuals
advertising in its newspapers
or Publications. We therefore
recommend that readers
make necessary inquiries
before sending any monies
or entering into any
agreements with advertisers

__CORRIGENDUM _
FORM A

PUBLIC ANNOUNCEMENT

Please refer to the “FORM A” published
in this newspaper on 18-10-2026 pertain-
ing to Corporate debtor: Vasudev Adigas
Fast Food Private Limited. In this notice,
“Date of incorporation of corporate
was wrongly published, that should
be read correctly as 12th October,
2007” instead of “12th October, 2026”.
All other details remain same.

Sd/- Resolution Professional

or otherwise acting on an

REFERRED TOAS THE “OVERALL ISSUE SIZE” (THE “ISSUE”).

1. WITHDRAWAL OF THE ISSUE:
Notice is hereby given that IBL Finance Limited (the “Company”), has decided not to proceed with the Public Issue. The Issue, which
opened for bidding on Monday, October 12, 2026, and proposed to be close on Monday, October 26, 2026, has been formally
withdrawn.
2. REASONS FORWITHDRAWAL.:
The Company has encountered several difficulties across various banking channels, including restrictions on UPI transactions,
mandate authorisation failures, non-availability of the Issue on various ASBA net banking platforms, difficulties in submitting physical
ASBA applications at designated bank branches, and errors in application bidding and processing by banks. These challenges have
collectively restricted investor participation and adversely affected subscription levels for the Issue.
In view of the above circumstances, the Company believes that it will not be able to achieve the minimum public subscription level
required as per the SEBINCS Regulation and in the interest of existing applicant, we therefore decided to withdraw the Issue, subject
to applicable regulatory requirements and completion of the necessary formalities.
3.UNBLOCKING OF FUNDS FORINVESTORS:
In accordance with SEBI guidelines and the terms disclosed in the Prospectus, the Company through the Registrar to the Issue has
instructed the Self Certified Syndicate Banks (SCSBs) and Sponsor Banks to immediately initiate the unblocking of application
monies in the respective ASBA and UPI-linked bank accounts of all bidder. The blocked amount in the ASBA accounts of the ASBA
shall be unlocked in compliance with Securities and Exchange Board of India (Issue of Capital and Disclosure Requirements)
Regulation 2018, and Securities and Exchange Board of India (Issue and Listing of Non-Convertible Securities) Regulations 2021, as
amended from time to time. No action is required from the investors.
CONTACT DETAILS FOR GRIEVANCES AND CLARIFICATIONS

LEAD MANAGER REGISTRAR TO THE ISSUE

COMFORT SECURITIES LIMITED | KFin TECHNOLOGIES LIMITED
Address: 301, 3rd Floor, 'A" Wing, Hetal Selenium Tower-B, Plot 31 & 32

Arch, Opp. Natraj Market, S.V. Road, Malad Gachibowli Financial, District,

(West), Mumbai, Maharashtra, India - 400064 | Nanakramguda, Serilingampally,

Ph.No.: +91- 8108486841 /+91- 8169547504 | Hyderabad, Telangana, India, 500 032.
Email id: Tel: +91 40 6716 2222/18003094001
merchantbanking@comfortsecurities.co.in Fax: +91 40 6716 1563

Investors Grievance id: Email: iblfinance.ncdipo@kfintech.com
merchantbanking@comfortsecurities.co.in Investor Grievance Email:

Website: www.comfortsecurities.co.in einward.ris@kfintech.com

Contact Person: Mr. Alok Prasad/ Mr. Website: www.kfintech.com

Sandeep Mishra Contact Person: Mr. R. Williams

CIN: U67120MH2002PLC136562

COMPANY SECRETARY AND COMPLIANCE OFFICER

Dilipbhai Chunilal Chauhan

IBL FINANCE LIMITED

Registered Office: Shop-151, Silver
Stone Arcade, Near Kantheriya Hanuman
Temple, OP-34/ABCD, FP-50, Singanpore
,Causeway Road, Katargam, Surat -
395004, Gujarat. Tel: +91-9328116900
Email: cs@iblfinance.in

Website: www.iblfinance.in

Corporate Office: 2002, The Junomoneta
Tower, Opp. Pal RTO, Near Rajhans
Cinema, Pal, Surat 395009, Guijarat, India.

. advertisement in an Sd/- Prafulla Gurulingayya Melinamani
s1. : Estd Cost in manner whatsoover. 7| | Date: 19-10-2026, Place: Jamkhandi
No. Particulars Qty Gt Tender No
o1 Supply of Cheddar cheese Bag to Kanakapura Dairy for aperied| 150000 51,00 KMF/2026-27/ Date: Oct 20, 2026

of one year. Bags ' IND2629 Clarification: EOl-Extension of Timeline
02 |Supply of DANISCO FD CHOOQZIT RA Series -cheddar cheese 1500 51.19 KMF/2026-27/ This iz with reference to the detalled Invitation for Expressions of Interest ("IEQI") in
: . Form G, published on October 04, 20246, in the Corporate insolency Resolution
cllture to Kanakapura Dairy for 8 period of one year. Pouches IND2630 Proass of KM Toll Rosd Private Limited
03 |Supply of Cheese Rennet to Kanakapura Dairy for a penod of| 10,00,000 125.00 KMF/2026-27/ Pursuant to the approval of the Committee of Creditors (C0C) of KM Toll Road
one year, Gms INDZ2631 Private Limited, the last date for submission of Exprassions of Interest (EQIs) has
heen extended from Ootober 19, 2026, to Octoher 268, 2026, upon requests
(4 SUFFﬂ}" of OSM DELVO CH 300 Series -Cheddar Cheese 2350 63,00 KMF2026-271 receivad from interested parties.
Culture to Kanakapura Dairy for a period of one year. Houches IND2632 For details regarding the revised timelines and other updates, PRAs are requested
0 Ci 1t us-at the process-specific email 10 p kmtoll@gmail, com.
05 |Supply of CHR HANSEN Frozen RSF Series -Cheddar Cheese| 1500 BED: | RMEEr | | e TR e R R =oih
, Ci Ashish Saojl
Culture to Kanakapura Diairy for a period of one year. Pouches IND2633 Aassiutiog Drafasslanal

Access lo E-lender Documents 19.10.2026 to 02.11.2026 il 0Z.00 PM

Pre-Bid Meeting /Tender clanfication date & time 27.10.2026 tll 11.00 AM

Last date for submission of tender! quoting 02.11.2026 till 02.00 PM

Im the matter of KM Toll Road Private Limited

[BEIRegn. No.: BB/ PA-OOL /IP-POL1GE,2018-19/12150
Address; 3rd Floor, MG House, BT Marg Civil Lines Nagpur-d40001
Email 10: {o kimioli@gmail.com

Date & time for opening Technical Tender 03.11.2026 al 02.35 PM

Date & time for opening Commercial Tender 04.11.2026 al 03.00 PM

N ET | o | B3| o | —2

Place of opening of Technical and Commercial Tender BAMUL (Bengaluru Dairy) Board Room

The Tenderers shall submit separate tender for the above, Tenderers are advised to note the qualification
critena specified in Section VI to qualify for award of the contract.

The Earnest money deposit (EM.D.) valid for 45 days beyond the validity of the tender i.e. total for 135
days, Tender processing Fee, modes of e-payment, tender document details and other details are
menfioned in https:fkppp.karnataka.gov.in and also contact Help line No: 8046010000 /8068948777

Sd/- Managing Director
Tender Inviting Authority, Bamul

For and on behalf of the Board of Directors

Date: October 19, 2026 1BL Finance L|m|Stg/d_

Place: Surat, India Company Secretary & Compliance Officer

Ujjivan Small Finance Bank Limited
CIN: L65110KA2016PLC142162

Registered Office: Grape Garden, No. 27, 3" "A” Cross, 18™ Main,
6" Block, Koramangala, Bengaluru 560 0595, Karnataka
Email: corporatesecretarial@ujjivan.bank.in Ph. No.: 080 40712121
Website: www.ujjivansfb.bank.in

NOTICE OF THE EXTRA ORDINARY GENERAL MEETING

AND INFORMATION FOR E-VOTING

Motice is hereby given that:

1. The Extra Ordinary General Meeting ("EGM or Meeting”) of the Members of Ujjivan Small
Finance Bank Limited {"Bank”) will be held on Friday, November 13, 2026 at 03:30 P.M. IST
through Video Conferencing ("VC") / Other Audio Visual Means ("OAVM®) in compliance
with applicable provisions of the Companies Act, 2013 and rules made thereunder read with
relevant General Circulars issued by MCA and SEB] (hereinafter collectively referred to as
“the Circulars”), to transact the businesses as set Forth in the Nokice of the EGM dated
October 16, 2026.

2, In compliance with the Circulars, the Notice of the EGM along with the explanatory
statement has been sent by electronic mode to all the members whose email IDs are
registered with the Bank's RTA/Depository Participant(s). These documents are also
available For download on the website of the Bank, Stock Exchanges and e-voting agency
KFin Technologies Limited (KFin Tech), The Motice of the EGM through emails was
dispatched to the members on Monday, October 19, 2026.

3. Members holding shares either in physical form or dematerialized form or members
whose email IDs are not registered, as on the cut-off date (Friday, November 06, 2028), may
cast their votes on the business as set forth in the MNotice of the EGM through remote
e-voting (e-voting from the place other than venue of the EGM} or by e-voting during the
proceedings of the Meeting (collectively referred as e-voting). The instructions for e-voting
are provided in the Notice of the EGM

4, The Members whose email 1Ds are not registered with the Depository Participant(s) and
are holding shares in dematerialized mode, are requested to register their email addresses
and mobile numbers with their concerned depositories through their depositary
participants. Members holding shares in physical Form are requested to register/update
the details in prescribed Form  1SR-1  (available on the bank website at
htkps:/fwww.ujjivansfb.bank.infinvestor-contacks) and other relevant Forms with RTA of the
Company, KFin Technologies Limited, through ‘In Person Verification’ (IPV) or through hard
copies which are self-attested, which can be shared on the address - Selenium Building,
Tower-B, Plot Mo 31 & 32, Financial District, Manakramguda, Serilingampally, Hyderabad,
Rangareddy, Telangana India -500 032 for receiving EGM Notice, e-yoting instructions and
seamless credit of dividend to their respective bank accounts.

5. Members are hereby informed thak:
i, The business as sel Forth in the Notice of the ECM may be transacted through remote
e-voting or e-voting at the EGM (collectively referred as e-voting);
ii. The remote e-voting shall commence on Tuesday, November 10, 2026 at 09:00 AM IST,
iii. The remote e-voting shall end on Thursday, Movember 12, 2026 at 05:00 PM IST
iv. The cut-off date For determining the eligibility to vote by e-voting shall be Friday,
Movember 08, 2026.
v. Any person, who acquires shares and becomes member after October 16, 2026, being
the cut-off date For ascertaining the list of members entitled to receive the MNotice of
EGM and up to the cut-off date For e-voting i.e., November 06, 2026, may kindly refer the
Matice of the EGM uploaded on the website of the Bank at www.ujjivansfb.bank.in. Such
members holding shares as on the cut-off date may obtain the User ID and password
From KFin Tech;

vi. Members may note that:
a. The remote e-voting module shall be disabled by KFin after 5:00 P.M. on Thursday,
Movember 12, 2026 and once the votes on a resolution is cast by the member, the
member shall not be allowed to change it subseguently;
b. The facility For e-voting will also be made available during the EGM and those
members present in the EGM through VC/OAVM, who have not cast their vote on the
resolutions through remote e-voting and are otherwise not barred from doing so, shall
be eligible to vote through the e-voting system during the EGM.
c. The members who have cast their vote(s) by remote e-voting may also attend the
Meeting but shall not be entitled to cast their vote(s) again at the Meeting; and
d. A person, whose name is recorded in the register of members or in the register of
beneficial owners maintained by the depositories as on the cut-off date i.e., Friday
November 06, 2026 only shall be entitled to avail the Facility of remote e-voting or For
e-voting.
In case of any queries, Members may write to einward.ris@kfintech.com.
6, In case of any queries / grievances relating to voting by electronic means, the Members
/ Beneficial owners may contact Mr. Mohd Mohsin Uddin, Senior Manager, KFin
Technologies Limited. Email: mohsin.mohd@kfintech.com, Phone: +91 040 6716 1562,
toll-free number 1-800- 309-4001.
1. The members who require technical assistance to access and participate in the meeting
through VC/OAVM may contact the helpline number 1-800- 309-4001.

For Ujjivan Small Finance Bank Limited
sd/-
Sanjeev Barnwal
Company Secretary and Head of Requlatory Framework

Date: October 19, 2026
Place: Bengaluru

SML MAHINDRA LIMITED

(FORMERLY SML ISUZU LIMITED)
Regd. Office : Village Asron, Distt. Shahid Bhagat Singh Nagar (Nawanshahr)-144 533, Punjab | CIN : L50101PB1383PLCOOS51S,
Webszita: - Email id ; investorsi@smimahindra.com{IN, T: 91 1881 270155, F: 81 1881 270223

EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR
|l ™ THE QUARTER AND HALF YEAR ENDED 30" SEPTEMBER 2026

Rs. Crores, excepl per aquity share data

Quarter ended Half year ended | Year ended

Particulars 30.09.2026 | 30.06.2026 | 30.09.2025 | 30.09.2026 | 30.00.2025 | 31.03.2026

Unaudited Audited
Total income 671.39 958,73 557.23 163012 | 140518 | 2.846.24
Met profit / (loss) for the penod "
(befora 15 ane xcaptionat Eme) 15.85 f5.28 2828 101.13 117.83 213.95
Met profit / (koss) far the perod
bafora tax (after axceptional tems) 158 62.28 28.28 101.13 .83 213.95
Mel profit / (loss) for the period -
aftar ik (ater excelional Heisi) 11.70 63,62 21.05 75.32 88.01 158.75
Total comprehensive income fog
the penod [comprising Prafit | (loss) :
for the period (after tax) and Other 11.34 53,24 20.65 74.58 gi.21 162.73
Comprehensive Income (after tax)]
Equity Share Capitad 14 48 14.48 14,48 14.48 14,48 14 .48
Other equity
|excluding revaluation reserves) 204.80
Earnings Per Share (of Rs.10/- each) (for
continuing and discontinued opesalions) -
1. Basic (Rs.) : 8.04 43,96 14.55 22.05 60,82 110.39
2. Diluted (Rs.) - 8.04 4198 14 55 52 05 60.82 110.39

Note: The above is an extract of the detailed format of Quarery/Half Yearly financial results filed with the Stock
Exchanges under Regulation 33 of the SEBI (Listing and Cther Disclosure Requirements) Regulations, 2015. The full
format of the Quarterdy/Half Yearly financial results are available on the websites of Stock Exchange(s)
iwww.bseindia.com, www.nseindia.com) and an Company's website
thitps/ismimahindra.com/INlinvestorsifinancialsfquarterly). The same can also be accessed by scanning the QR
Code provided below, ;

For and on behalf of
fhe Board of Directors of

SML Mahindra Limited
o R 4, (Vinod Kumar Sahay)
E oM=L, Flace: Bengaluru Exacutive Chairman

o4 Date | 19 October 2026 DIN: 07884268

Just Dial Limited

CIN: L74140MH1993PLC150054
Registered Office: Paim Court, Bullding-M, 501/B, 57 Floor, New Link Road,
Beside Goragaon Sports Complax, Malad (West), Mumbal — 400 064.

Tel: +91 22 2888 4060; Website: wwnw jusidial com; E-mail: investors@justdial. com

STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE
QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2026

(¥ in million except per share data)

Quarter Half year Quarter Year
ended ended ended ended
September 30, | September 30, | September 30, |  March 31,
2026 2026 2025 2026

iUnaudited) | (Unaudited) | (Unaudited)

Particulars

34282
1.34a.7

6,702.9
3.411.6

12,138.6
6,373

Total Incoma from Operations

Met Profit for the period (before Tax,
Exceptional and/or Extracrdinary items)

Met Profit for the perniod before tax
{after Exceptional andfor Exfracrdinary itams)

Met Profit for the period after tax
{after Exceptional andior Extraordinary itlams)

Total Comprehensive Income for the period
[Comprising Profit for the pariod (after tax)
and Other Comprehensive Income {after tax]]

1.470.9

1,345.7 341.6 1.470.1 6,164.3

1,078.1 2,740.3 1.194.4 4.970.2

1,084 .6 2.658.8 1,198.6 4 908.7

a850.5 B50.4

50,214 .4

Equity Share Capital

Reserves {excluding revaluation reserve)
as per the balance sheet of the previous year

Eamings Per Share (of T 10/~ sach)
(Mot annualised)

a) Basic (T)
b) Diluted ()

Notos:

1. The statement of unaudited financial results for the quartaer and half year ended September 30, 2026 has
been reviewed by the Audit Committee and approved by the Board of Directors al their respective
meatings held on October 19, 2026. The Statutory Auditors have conductad a "Limited review" of thesea
results interms of Regulation 33 of SEBI {Listing Obligations and Disclosure Reguirements ) Eegulations,
2015,

The above 15 an extraclt of the detailed format of Quaderly Financial Results filed with the Stock
Exchanges under Regulation 35 of the SEBI (Listing Obligations and Disclosure Reguirements)
Ragulations, 2015. The full format of the Quarterly Financial Results are available on the websites of the
atock Exchange(s) www.bseindia.com, www.nseindia.com & www.msel.in also on the wabsite of the
Company www justdial.com under Investor Relation Section. Further, the same can be accessed by
scanning the below QR code.

Effactive Movember 21, 2025, the new [abour code an Social Security, 2020, amended the definition of
"wages” for gratuity calculations and expanded coverage to fixed-term employees. Under Ind AS 19, the
revision 1o gratuity benefit resulting from new labour codes are considered as plan amendments and ara
treated as past service costs. Consequently, the Company has recognised a one-time, past service cost
of £ 210.8 million on account of aferesaid ravision as Exceptional item in the Statement of Profit and Loss
for the year endad March 31, 2026,

1£.64
12.68

dd.2d
32.22

14.04
14.04

oo.44
oo.44

For and on behalf of the board of directors of
Just Dial Limited
Sel/f-
Krishnan Sudarshan
Chairman and independent Director
CIMN: 01029826

BENGALURU

Date ; October 19, 2026

epaper.financiaiexpres&.cun‘. &

OSBI

Information Security Department, State Bank of India,
Global |T-Centre, Sec-11, CBD Belapur, Navi Murmbai-400 614

REQUEST FOR PROPOSAL (RFP)

Ref; GEM/2026/B/8068326 Dated: 17.10,2026

State Bank of India ISE|} has issued Reguest for Proposal [RFP) for
"Purchase of LTOB Tapes with customized Barcode stickers" through GeM.
For details, please visit 'Procurerment Mews' at https:fbank.sbi and GeM
porial (https:gem.gowin}, Eligible bidders, based on the criteriain the bid
document, may submit the bids.

Last date and time for Bid submission: Upto 03.00BMon07.11.20246

Dy. General Manager (SOC]
Information Security Department

PPGCL

A AR MOMTE ERIAR
Regd Office: Shetabdi Bhewsn, 812 & 13, Sechor 4, Gaulam Swdh Magar, Noga, URar Fracesh-201301
Planl Adress” PO- Lofgara, Tehsi-Bera, Prayagraj (Allahabad), Uttar Fradesh- 212107
Fhang - +51-120-61020006 100005 CIN: U010 TUPRI0TPLCTI 2835

CORRIGENDUM

This Is about Prayagraj Power Generation Company Limited
SAP Server and SUSE Services Renewal Adverlisement
which appearad in Financial Express and Swatantra Chetna on
September 2, 2026, Details of pre-gqualification requirements, bid
sacurnty, purchasing of tender documeant etc. may be downipaded
using the URL- hitps:/f'www.ppgel.co.in/tenders.php Eligible
vendors willing to participate may submit their expression of
interest along with the tender fee for issue of bid document latest by
23" October 2026.

Flace: Mawi Mumbai
Date: 20.10,2026

() HARRISONS MALAYALAM LIMITED

CIN: LO1119KL1978PLC002947 | 24/1624, Bristow Road, Willingdon Island,

Cochin 682003, Tel: 0484-6624362, Fax: 0484-2668024
E-mail:hmlicorp@harrisonsmalayalam.com e Website:www.harrisonsmalayalam.com

Special Window for transfer and
dematerialisation of Physical Securities

Pursuant to SEBI Circular No.: HO/38/13/11(2)2026-MIRSD-POD/I/3750/2026
dated January 30, 2026, it is hereby informed that SEBI has opened another special
window for transfer and dematerialisation (“demat”) of physical securities that were
sold or purchased prior to April 01, 2019. This sgemal window shall be open for a
period of one year from February 05, 2026 to February 04, 2027.

The facility shall also be available for such transfer requests which were submitted
earlier and were rejected/ returned / not attended due to deficiency in the
documents/ process or otherwise. The shares re-lodged for transfer will be
Processed only in demat form and shall be under lock-in for a period of one year
rom the date of registration of transfer.

Eligible shareholders may submit their transfer requests along with the requisite
documents to the Company’s Registrar and Share Transfer Agent (RTA), MUFG
Inime India Private Limited, Surya 35, Mayflower Avenue, Behind Senthil Nagar,
Sowripalayam Road, Coimbatore — 641028, Email: investor.helpdesk@in.mpms.mufg.com,
within the stipulated period.

The requisite documents/information as prescribed in the relevant circular (quoted
above) shall be mandatorily submitted for processing, and the said circular may be
accessed from the website of the Company at www.harrisonsmalayalam.com

Update KYC and convert physical shares into demat mode.

The shareholders holding shares in physical form are requested to update their KYC
details ﬁPAN, address, bank account, nominee etc.) and also requested to convert
physical share certificates into demat form.

For Harrisons Malayalam Limétded

Cochin - 682003 Sandhya Gopi

19.10.2026 Company Secretary and Compliance Officer |
* OPTIEMUS INFRACOM LIMITED
optemus CIN: L45524DL 1953PLCISA066

Registerad Office: K-20, Second Fioar, Lejpat Magar - ||, Mew Delhi - 110024
Comparate Offica: &-T, Seciar-6%, Gautam Buddha Magar, Meida, Utter Pradesh - 204301
Wiabalte: waw optienns com | E-mall; indo@ipptiames.com | Ph Bo,011-20840006

PRESS ADVERTISEMENT

Motica is haraby givan that the foliowing Share Cenificaies have bean repered &s kstimizsolaced and
the chamanishalders of such Share Cerfificales have applied o the CompanyBTA for the Issue af
Duplicaie Share Canficaies

g . L Bo; of
Mo Falio Mo, | Mame of Shareholder | Certificats Mojs). | Distinctive No(s). P

] iG] Muilan Ko LT AR, SR -2 EFA000 1,500
2 DOH0ERE Indira Gupla n507-30578 304380 1- 3056800 7,000
1. | [OD06E5E funeesh Goal 31049-31 096 304001 -3 108800 4 B0
4 A Pushps Dev S1150-31168 3114101-3116000 1,600

S mea110d FET01=-3116600 504

A184-31188 3175013118000 )

iRkt 3718801-T11E700 1

5 OO0ART R R Secirnties & ZHRO4-25E11 25T9501-2550300 B

Fimance Pyl Lid 2583520041 2REI001 2533200 2

JEH43-2504T 2RE3A01 2551500 50

2RAF0- 25571 25811 01-25591300 200

2R03E. R0 2E01401-2822200 3l

2503720004 202301 - 2502600 and
Total 18,200

Ay persers) who has any claimis) in respect of B abxes share cedificales should odga such ciim|s)
with tha Company 'Optiemus Infacom Limded al #s Corporste Office silusted at A-7, Sedtor-G5,
{Gautam Budcha Magar, Maida. Utiar Pradash-201301 at of by e-mail & [pfoioeptismus.com within
15 days of the pubbcation of this WOTICE, aBar which no claim will be entadained and the Company
will praceed 1o credit the shares o tha demat account of claimantbolder in feu of Dupkcate Share
Cetificates

FOR OPTIEMUS INFRACDOM LIMITED

Sl

Vikas Chandra

Company Sacretary & Compliance Oficer

AG VENTURES LIMITED

iformerly Oriental Carbon & Chamicals Limited)

Corporate Identity Numbear (CIN) - LE4S20UW1978PLC 2495903
Reqgd, Off: 14th Floor, Tower-B, World Trade Tower, Plot Mo. C-1,
Sector-16, Gautam Buddha Nagar, Noida, Uttar Pradesh -201301

Email ID¥; investorsi@agventures.co.in, Tel: +97 120 2446850
Wabseite: wiw, agventuresitd.com

NOTICE

Sub.; Special Window for re-lodgement of transfer request of
physical shares of AG Ventures Limited

Date: 19* Ochober, 2026
Flace: Naida

Thiz Motice iz hereby published pursuant to the SEBI Circular No.
HO/38/13/11(2)2026-MIRSD-POD/ W3750/2026, dated January 30, 2026,
a special window is opened for sharehalders for a period of one yvear
from February 05, 2026 to February 04, 2027 for transfer and
demaleralization (“demal’) of physical secunties which were sold/purchasad
prior to April 01, 2019.

The transfer request of physical shares which ware submitted earliar
and were rejected/returned/not attended to due to deficiency in
the documents/procassior otherwise can be re-lodged after rectifying
the errors, for registration of transfer from February 05, 2026 1o
February 04, 2027 with our Registrar and Share Transfer Agent (RTA)
i.a. MUFG Intime India Private Limited, Rasoi Court, 5th floor, 20,
Sir B N Mukherjee Road Kolkata — 700001, West Bengal or email at
investor.helpdeski@in.mpms.mufg.com.

Transferred shares will anly be issued in deamal mode once all the
documents are found in order. The lodger must have a demat account
and provide its Client Master List (CML), along with the transfer documents
and share certificate, while lodging the documents for ransfer with BETA

For &G Veniures Limited

(formerly Oriental Carbon & Chemicals Limited)
Sd/-

Muskaan Suhag

Company Secretary

Place ; Moida
Dated ; 19.10.2026
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FINANCIAL EXPRESS

PUBLIC NOTICE: NOTICE OF WITHDRAWAL OF THE PUBLIC ISSUE OF SECURED, RATED, LISTED,
REDEEMABLE NON-CONVERTIBLE DEBENTURES(“NCDs”)

[T PINANCE
IBL FINANCE LIMITED

Registered Office: Shop-151, Silver Stone Arcade, Near Kantheriya Hanuman Temple, OP-34/ABCD, FP-50,
Singanpore, Causeway Road, Katargam, Surat — 395004, Gujarat.
Corporate Office: 2002, The Junomoneta Tower, Opp. Pal RTO, Near Rajhans Cinema, Pal, Surat 395009, Gujarat, India.
CIN: L65999GJ2017PLC098565 PAN: AAECI5851N  Website: www.iblfinance.in
Email: compliance@iblfinance.in  Telephone: +91-9328116900

THIS IS APUBLIC ANNOUNCEMENT FOR INFORMATION PURPOSES ONLY AND IS NOT FOR DISTRIBUTION OUTSIDE INDIA.

Dr. M.H. Marigowda Road, Bengaluru-560029
E-mail Address : bamulpurchase@gmail.com
Website: www.bamulnandini.coop Phone:080-26096214 & 282

m BENGALURU CO-OP. MILK UNION LTD., [BENGALURU DAIRY]

Tender Ref No: BAMUL/PURAS/M 867 M-373/2026-27 Date: 17.10.2026
TECHNICAL CUM COMMERCIAL TENDER THROUGH
KARNATAKA PUBLIC PROCUREMENT PORTAL
Bengaluru Co-op Milk Union Ltd,, (BAMUL) Bengaluru, invites e-tender through e-Procurement Portal from

the interested and eligible Manufacturers/Contractor/Dealer /Distributors for Supply of the following tem.

PUBLIC ISSUE BY IBL FINANCE LIMITED OF UP TO 500,000 LISTED, SECURED, RATED, REDEEMABLE NON
CONVERTIBLE DEBENTURES OF FACE VALUE OF X 1,000 EACH (“NCDS” OR “DEBENTURES”), AT PAR, AMOUNTING
TO X 2,500 LAKHS, HEREINAFTER REFERRED TO AS THE “BASE ISSUE” WITH A GREEN SHOE OPTION TO RETAIN
OVER SUBSCRIPTION UP TO < 2,500 LAKHS, CUMULATIVELY AGGREGATING UP TO X 5,000 LAKHS, HEREINAFTER

“"IMPORTANTT™

WWhilst care is taken prior to
acceptance of advertising
copy, it is not possible to verify
its contents. The Indian
Express (P) Limited cannot
be held responsible for such
contents, nor for any loss or
damage incurred as aresult of
transactions with companies,
associations or individuals
advertising in its newspapers
or Publications. We therefore
recommend that readers
make necessary inquiries
before sending any monies
or entering into any
agreements with advertisers

__CORRIGENDUM _
FORM A

PUBLIC ANNOUNCEMENT

Please refer to the “FORM A” published
in this newspaper on 18-10-2026 pertain-
ing to Corporate debtor: Vasudev Adigas
Fast Food Private Limited. In this notice,
“Date of incorporation of corporate
was wrongly published, that should
be read correctly as 12th October,
2007” instead of “12th October, 2026”.
All other details remain same.

Sd/- Resolution Professional

or otherwise acting on an

REFERRED TOAS THE “OVERALL ISSUE SIZE” (THE “ISSUE”).

1. WITHDRAWAL OF THE ISSUE:
Notice is hereby given that IBL Finance Limited (the “Company”), has decided not to proceed with the Public Issue. The Issue, which
opened for bidding on Monday, October 12, 2026, and proposed to be close on Monday, October 26, 2026, has been formally
withdrawn.
2. REASONS FORWITHDRAWAL.:
The Company has encountered several difficulties across various banking channels, including restrictions on UPI transactions,
mandate authorisation failures, non-availability of the Issue on various ASBA net banking platforms, difficulties in submitting physical
ASBA applications at designated bank branches, and errors in application bidding and processing by banks. These challenges have
collectively restricted investor participation and adversely affected subscription levels for the Issue.
In view of the above circumstances, the Company believes that it will not be able to achieve the minimum public subscription level
required as per the SEBINCS Regulation and in the interest of existing applicant, we therefore decided to withdraw the Issue, subject
to applicable regulatory requirements and completion of the necessary formalities.
3.UNBLOCKING OF FUNDS FORINVESTORS:
In accordance with SEBI guidelines and the terms disclosed in the Prospectus, the Company through the Registrar to the Issue has
instructed the Self Certified Syndicate Banks (SCSBs) and Sponsor Banks to immediately initiate the unblocking of application
monies in the respective ASBA and UPI-linked bank accounts of all bidder. The blocked amount in the ASBA accounts of the ASBA
shall be unlocked in compliance with Securities and Exchange Board of India (Issue of Capital and Disclosure Requirements)
Regulation 2018, and Securities and Exchange Board of India (Issue and Listing of Non-Convertible Securities) Regulations 2021, as
amended from time to time. No action is required from the investors.
CONTACT DETAILS FOR GRIEVANCES AND CLARIFICATIONS

LEAD MANAGER REGISTRAR TO THE ISSUE

COMFORT SECURITIES LIMITED | KFin TECHNOLOGIES LIMITED
Address: 301, 3rd Floor, 'A" Wing, Hetal Selenium Tower-B, Plot 31 & 32

Arch, Opp. Natraj Market, S.V. Road, Malad | Gachibowli Financial, District,

(West), Mumbai, Maharashtra, India - 400064 | Nanakramguda, Serilingampally,

Ph.No.: +91- 8108486841 /+91- 8169547504 | Hyderabad, Telangana, India, 500 032.
Email id: Tel: +91 40 6716 2222/18003094001
merchantbanking@comfortsecurities.co.in Fax: +91 40 6716 1563

Investors Grievance id: Email: iblfinance.ncdipo@kfintech.com
merchantbanking@comfortsecurities.co.in Investor Grievance Email:

Website: www.comfortsecurities.co.in einward.ris@kfintech.com

Contact Person: Mr. Alok Prasad/ Mr. Website: www.kfintech.com

Sandeep Mishra Contact Person: Mr. R. Williams

CIN: U67120MH2002PLC136562

COMPANY SECRETARY AND COMPLIANCE OFFICER

Dilipbhai Chunilal Chauhan

IBL FINANCE LIMITED

Registered Office: Shop-151, Silver
Stone Arcade, Near Kantheriya Hanuman
Temple, OP-34/ABCD, FP-50, Singanpore
,Causeway Road, Katargam, Surat -
395004, Gujarat. Tel: +91-9328116900
Email: cs@iblfinance.in

Website: www.iblfinance.in

Corporate Office: 2002, The Junomoneta
Tower, Opp. Pal RTO, Near Rajhans
Cinema, Pal, Surat 395009, Gujarat, India.

. advertisement in an Sd/- Prafulla Gurulingayya Melinamani
Sl. : Estd Cost in manner whateoover. 7| | Date: 19-10-2026, Place: Jamkhandi
No. Particulars Qty Gl Tender No
o1 Supply of Cheddar cheese Bag to Kanakapura Dairy for aperied| 150000 51 00 KMF/2026-27/ Date: Oct 20, 2026
of one year. Bags ' IND2629 Clarification: EOl-Extension of Timeline
02 |Supply of DANISCO FD CHOOQZIT RA Series -cheddar cheese 1500 51.19 KMF/2026-27/ Thia is with reference to the detalled Initation for Expressions of Interest ("IECI®) in
: . Formi G, published on October 04, 20246, in the Corporate insolvency Resolution
culture to Kanakapura Dairy for 8 period of one year. Pouches IND2630 Proass of KM Toll Rosd Private Limted
03 EIJi]FJ"!.I' of Cheesze Rennet to Ka I'Iah-ai]UFEI DEii’}' for & FJI':':I'I'ﬂd of 1U,|:|D,'[|':.:||:| 125.00 KMF2026-2T1 Pursuant to the approval of the Committes of Creditors (COC) of KM Toll Road
ONeYear, Gms INDZ2631 Private Limited, the last date for submission of Exprassions of Interest (EQs) has
heen extended from Ootober 19, 2026, to October 26, 2026, upon regquests
(4 EUFF'}" of OSM DELVO CH 300 Series -Cheddar Cheese 23580 E3.00 KMF2026-271 received from interested parties.
Culture to Kanakapura Dairy for a period of one year. FPouches IND2632 For details regarding the revised timelines and other updates, PRAs are requested
0 CL 't us at the process-specific email 10 p kmtollEgEmail.coim.
05 |Supply of CHR HANSEN Frozen RSF Series -Cheddar Cheese| 1500 BEEh R ] | R o e
i . = aojl
Culture to Kanakapura Diairy for a period of one year. Pouches IND2633 Aassiuting Drafsssinmal

Access fo E-lender Documents 19.10.2026 to 02.11.2026 il 0Z.00 FM

Pre-Bid Meeting /Tender clanfication date & time 27.10.2026 Ll 11.00 AM

Last date for submission of tender/ quoting 02.11.2026 till 02.00 PM

Im the matter of KM Toll Road Private Limmed

[BEI Regn. No.: 1B/ PA-OOL /IP-POLZGE,2018-19/12150
Address: 3rd Floor, MG House, BT Marg Civil Lines Nagpur-2400:01
Ermail 1D: o krmioE@gmall.eom

Date & ime for opening Technical Tender 03.11.2026 al 02.35 PM

Date & time for opening Commercial Tender 04.11.2026 al 03.00 PM

N ET | o | G0 | o | —2

Place of opening of Technical and Commercial Tender BAMUL {Bengaluru Dairy) Board Room

The Tenderers shall submit separate tender for the above, Tenderers are advised to note the qualification
critena specified in Section VI to qualify for award of the contract.

The Earnest money deposit (EM.D.) valid for 45 days beyond the validity of the tender L.e. total for 135
days, Tender processing Fee, modes of e-payment, tender document details and other details are

mentionedin https://kppp.karnataka.gov.in and also contact Help line No: 8046010000 /8068948777

Sdi- Managing Director
Tender Inviting Authority, Bamul

For and on behalf of the Board of Directors

Date: October 19, 2026 1B Finance lelstg;j-

Place: Surat, India Company Secretary & Compliance Officer

- EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR
A THE QUARTER AND HALF YEAR ENDED 30" SEPTEMBER 2026

F =
UidivaN SMALL FINAMCE BAMK

Ujjivan Small Finance Bank Limited
CIN: L65110KA2016PLC142162

Registered Office: Grape Garden, No. 27, 3" “A" Cross, 18" Main,
6" Block, Koramangala, Bengaluru 560 095, Karnataka
Email: corporatesecretarial@uijjivan.bank.in Ph. No.: 080 40712121
Website: www.ujjivansfb.bank.in

NOTICE OF THE EXTRA ORDINARY GENERAL MEETING

AND INFORMATION FOR E-VOTING

Motice is hereby given that:

1. The Extra Ordinary General Meeting ("ECM or Meeting”) of the Members of Ujjivan Small
Finance Bank Limited {"Bank”) will be held on Friday, November 13, 2026 at 03:30 P.M. IST
through Video Conferencing ("VC") / Other Audio Visual Means ("OAVM®) in compliance
with applicable provisions of the Companies Act, 2013 and rules made thereunder read with
relevant General Circulars issued by MCA and SEBI (hereinafter collectively referred to as
"the Circulars”), to transact the businesses as set forth in the Nokice of the EGM dated
October 16, 2026.

2, In compliance with the Circulars, the Notice of the EGM along with the explanatory
statement has been sent by electronic mode to all the members whose email IDs are
registered with the Bank's RTA/Depository Participant(s). These documents are also
available For download on the website of the Bank, Stock Exchanges and e-voting agency
KFin Technologies Limited (KFin Tech). The Motice of the EGM through emails was
dispatched to the members on Monday, October 19, 2026.

3. Members holding shares either in physical form or dematerialized form or members
whaose email IDs are not registered, as on the cut-off date (Friday, November 06, 2026), may
cast their votes on the business as set forth in the MNotice of the EGM through remote
e-voting (e-voting from the place other than venue of the EGM} or by e-voting during the
proceedings of the Meeting (collectively referred as e-voting). The instructions for e-voting
are provided in the Notice of the EGM

4, The Members whose email IDs are not registered with the Depository Participant(s) and
are holding shares in dematerialized mode, are requested to register their email addresses
and mobile numbers with their concerned depositories through their depositary
participants. Members holding shares in physical Form are requested to register/update
the details in prescribed Form  1SR-1  (available on the bank website at
https://www.ujjivansfb.bank.infinvestor-contacts) and other relevant forms with RTA of the
Company, KFin Technologies Limited, through ‘In Person Verification’ (IPV) or through hard
copies which are self-attested, which can be shared on the address - Selenium Building,
Tower-B, Plot No 31 & 32, Financial Districk, Manakramguda, Serilingampally, Hyderabad,
Rangareddy, Telangana India -500 032 for receiving EGM Notice, e-yoting instructions and
seamiess credit of dividend to their respective bank accounts.

5. Members are hereby informed thak:
i, The business as set Forth in the Motice of the EGM may be transacted through remote
e-voting or e-voting at the EGM (collectively referred as e-voting);
ii. The remote e-voting shall commence on Tuesday, November 10, 2026 at 09:00 AM IST;
iii. The remote e-voting shall end on Thursday, Movember 12, 2026 at 05:00 PM IST
iv. The cut-off date for determining the eligibility to vote by e-voting shall be Friday,
Movember 06, 2026.
v. Any person, who acquires shares and becomes member after October 16, 2026, being
the cut-off date For ascertaining the list of members entitled ko receive the Notice of
EGM and up to the cut-off date For e-voting i.e., November 06, 2026, may kindly refer the
Motice of the EGM uploaded on the website of the Bank at www.ujjivansfb.bank.in. Such
members holding shares as on the cut-off date may obtain the User ID and password
From KFin Tech:;

vi. Members may note that:
a. The remote e-vating module shall be disabled by KFin after 5:00 P.M. an Thursday,
November 12, 2026 and once the votes on a resolution is cast by the member, the
member shall not be allowed to change it subseguently:
b. The facility For e-voting will also be made available during the EGM and those
members present in the EGM through VC/OAVM, who have not cast their vote on the
resolutions through remote e-voting and are otherwise not barred from doing so, shall
be eligible to vote through the e-voting system during the EGM.
c. The members who have cast their vote(s) by remote e-voting may also attend the
Meeting but shall not be entitled to cast their vote(s) again at the Meeting; and
d. A person, whose name is recorded in the register of members or in the register of
beneficial owners maintained by the depositories as on the cut-off date i.e., Friday
November 06, 2026 only shall be entitled to avail the Facility of remote e-voting or For
e-voting.
In case of any queries, Members may write to einward.ris@kfintech.com.
6, In case of any queries [ grievances relating to voting by electronic means, the Members
/ Beneficial owners may contact Mr. Mohd Mohsin Uddin, Senior Manager, KFin
Technologies Limited. Email: mohsin.mohd@kFintech.com, Phone: +91 040 6716 1562,
toll-free number 1-800- 309-4001.
1. The members who require technical assistance to access and participate in the meeting
through VC/OAVM may contact the helpline number 1-800- 309-4001.

For Ujjivan Small Finance Bank Limited
sd/-
Sanjeev Barnwal
Company Secretary and Head of Requlatory Framework

Date: October 19, 2026
Place: Bengaluru

SML MAHINDRA LIMITED

(FORMERLY SML ISUZU LIMITED)

Regd. Office : Village Asron, Distt. Shahid Bhagat Singh Nagar (Nawanshahr)-144 533, Punjab | CIN : L50101PB1383PLCONS51S,

Websita: - Email id : investors@smimahindra.com/IN, T: 91 1881 270155, F: 91 1881 270223

Rs. Crores, excepl per aquity share data

Quarter ended Half year ended | Year ended

Particulars 30.09.2026 | 30.06.2026 | 30.09.2025 | 30.09.2026 | 30.00.2025 | 31.03.2026

Unaudited Audited
Total mcome 671.39 958,73 557,23 163012 | 140518 | 2.846.24
Met profit / (loss) for the penod
(befora tas:and excapional iati) 15.85 f5.28 2828 101.13 117.83 213.85
Met profit / (koss) far the penod
beiore tax (after exceplional items) 1580 63.28 28.28 101.13 1753 213.39
Mel profit / (loss) for the period - -
aftsr L (after exsapiional feiie) 1.70 63,62 21.05 75.32 85.01 158.75
Total comprehensive income for
the penad [comprising Prafil  (loss) o
for the period (after tax) and Other 11.34 53,24 20.65 74.58 gr.21 162.73
Comprehensive Income (after tax)]
Equity Share Capitad 14 48 14.48 14,48 14.48 14,48 14 .48
Other equity
|excluding revaluation reserves) 204.80
Earnings Per Share (of Rs.10/- each) (for
continuing and discontinuad operations) -
1. Basic (Rs.) .04 43,96 14.55 22.05 60,82 110.39
2. Diluted (Rs.): 8.04 43,96 1455 52.05 60.82 110.39

Note: The above is an extract of the defailed format of Quarery/Half Yeary financial results filed with the Stock
Exchanges under Regulation 33 of the SEBI (Listing and Other Disclosure Requirements) Regulations, 20135. The full
format of the Quarterdy/Hall Yearly financial results are available on the websites of Stock Exchange(s)
iwww.bseindia.com, www.nseindia.com) and an Company's website
(hitps./ismimahindra.com/INfinvastorsifinancialsfquarterly). The same can also be accessed by scanning the QR
Code provided below,

For and on behalf of
fhe Board of Directors of
SML Mahindra Limited

(Vinod Kumar Sahay)
Executive Chairman
DIM: 07884268

Place: Bengaluru
Date : 19 October 2026

Just Dial Limited

CIN: L74140MH1993PLC150054
Registered Office: Palm Court, Bullding-M, 501/B, 57 Floor, Mew Link Road,
Beside Goragaon Sports Complax, Malad (West), Mumbal — 400 064.

Tel: +91 22 2888 4060, Website: www justdial.com, E-mail: investors@justdial.com

STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE
QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2026

(T in million except per share data)

Cuarter Half year Quarter Year
ended ended ended ended
September 30, | September 30, | September 30,| March 31,
2026 2026 2025 2026

iUnaudited) | (Unaudited)

Particulars

3.428.2
1,345.7

8,702.9
3.411.6

3,030.7
1.470.1

12,138.8
6,373.1

Total Income from Opearations

Met Profit for the period (before Tax,
Exceptional and/or Extracrdinary items)

Met Profit for the perniod before tax
{after Exceptional andior Exfracrdinary tams)

1.345.7 34116 1.470.1 6,1624.3

Met Profit for the period after tax 1,078.1 2,740.3 1,184 4 4.970.2

{after Exceptional andior Extracrdinary itlems)|

Tolal Comprehensive Income for the penod
[Comprising Profit for the pariod (after tax)
and Other Comprehensive Income {after tax]]

1,084 6 2.658.8 1,198.6 4 908.7

850.5 B50.4
5,214 4

Equity Share Capital

Reserves (excluding revaluation reserve)
as per the balance sheet of the previous yvear

Eamings Per Share (of ¥ 10/~ gach)
(Mot annualized)

a) Basic () 12.64 Jd.dd 14.04 5044
b} Diluted () 12.68 32.22 14.04 o844

Notos:

1. The statement of unaudited financial results for the quarter and half year ended September 30, 2026 has
been reviewed by the Audit Committee and approved by the Board of Directors al their respective
meatings held on October 19, 2026. The Statutory Auditors have conductad a "Limited review" of thesea
results interms of Regulation 33 of SEBI (Listing Obligations and Disclosure Requirements ) Regulations,
2015,

The above 15 an extraclt of the detailed format of Quarerly Financial Results filed with the Stock
Exchanges under Regulation 335 of the SEBI (Listing Obligations and Disclosure Reqguirements)
Ragulations, 2015, The full format of the Quarterly Financial Results are available on the websites of the
atock Exchange(s) www.bseindia . com, www.nseindia.com & www.msel.in also on the website of the
Company www justdial.com under Investor Relation Section. Further, the same can be accessed by
scanning the below QR code.

Effective NMovember 21, 2025, the new [abour code on Social Security, 2020, amended the definition of
"wages” for gratuity calculations and expanded coverage to fixed-term employees. Under Ind AS 13, the
revision 1o gratuity benefit resulting from new labour codes are considered as plan amendments and ara
treated as past service costs, Consequently, the Company has recognised a one-time, past service cost
of £ 210.8 million on account of aforesaid revision as Exceptional item in the Statement of Profit and Loss
for the year endad March 31, 2026,

For and on behalf of the board of directors of
Just Dial Limited
Self-
Krishnan Sudarshan
Chairman and independeant Director

Date ; October 19, 2026 DIN: 01029826

epaper.financiaiexpress-.cun‘. &

New Delhi

OSBI

Information Security Department, State Bank of India,
Global IT-Centre, Sec-11, CBD Belapur, Navi Murmbai-400 614

REQUEST FOR PROPOSAL (RFP)

Ref: GEM/2026/B/8068326 Dated: 17.10.2026

State Bank of India |SEI} has issued Request for Proposal [RFP) for
"Purchase of LTOB Tapes with customized Barcode stickers" through GeM.
For details, please visit 'Procurement Mews' at https:/fbank.sbi and GeM
porial (https:gem.gowinl. Eligible bidders, based on the criterizin the bid
document, may submit the bids.
Lastdate and time fior Bid submission: Up to 03.00PMon07.11.2026

Dy. General Manager (SOC)
Information Security Department

PPGC

L THONY el LT

Flace: Mawi Mumbai
Date: 20.10:2026

FRATAGRA) POMTE ERIA (T}
Regd Office: Shetabdi Bhewsn, 812 & 13, Sechor 4, Gaulam Swdh Magar, Nowga, URar Pracesh-201301
Planl Adresss PO- Lofgara, Tehsi-Bera, Frayagraj {Allahabad), Uttar Fradesh- 212107
Fhane - +31-120-51020006 102005 CIN: U4010TUP200TPLCD32E3S

CORRIGENDUM

This Is aboul Prayagraj Power Generation Company Limited
SAP Server and SUSE Services Renewal Adverlisement
which appearad in Financial Express and Swatantra Chetna on
September 2, 2026, Details of pre-qualification reguirements, bid
sacurty, purchasing of tender documeant etc. may be downipaded
using the URL- hitps:/'www.ppgcl.co.in/tenders.php Eligible
vendors willing to participate may submit their expression of
interest along with the tender fee for issue of bid document latest by
23" October 2026.

() HARRISONS MALAYALAM LIMITED

CIN: LO1119KL1978PLC002947 | 24/1624, Bristow Road, Willingdon Island,

Cochin 682003, Tel: 0484-6624362, Fax: 0484-2668024
E-mail:hmlcorp@harrisonsmalayalam.com e Website:www.harrisonsmalayalam.com

Special Window for transfer and
dematerialisation of Physical Securities

Pursuant to SEBI Circular No.: HO/38/13/11(2)2026-MIRSD-POD/I/3750/2026
dated January 30, 2026, it is hereby informed that SEBI has opened another special
window for transfer and dematerialisation (“demat”) of physical securities that were
sold or purchased prior to April 01, 2019. This sgecial window shall be open for a
period of one year from February 05, 2026 to February 04, 2027.

The facility shall also be available for such transfer requests which were submitted
earlier and were rejected/ returned / not attended due to deficiency in the
documents/ process or otherwise. The shares re-lodged for transfer will be
Processed only in demat form and shall be under lock-in for a period of one year
rom the date of registration of transfer.

Eligible shareholders may submit their transfer requests along with the requisite
documents to the Company’s Registrar and Share Transfer Agent (RTA), MUFG
Inime India Private Limited, Surya 35, Mayflower Avenue, Behind Senthil Nagar,
Sowripalayam Road, Coimbatore — 641028, Email: investor.helpdesk@in.mpms.mufg.com,
within the stipulated period.

The requisite documents/information as prescribed in the relevant circular (quoted
above) shall be mandatorily submitted for processing, and the said circular may be
accessed from the website of the Company at www.harrisonsmalayalam.com

Update KYC and convert physical shares into demat mode.

The shareholders holding shares in physical form are requested to update their KYC
details ﬁPAN, address, bank account, nominee etc.) and also requested to convert
physical share certificates into demat form.

For Harrisons Malayalam Limétded

Sandhya Gop-i
Company Secretary and Compliance Officer

Cochin - 682003
19.10.2026

> OPTIEMUS INFRACOM LIMITED
CHN: L465240L 1953PLCTSA0GE
Registerad Office: K-20, Second Fioar, Lejpat Magar - ||, Mew Delhi - 110024
Corparate Offica: -7, Seciar-65, Gautam Buddha Magar, Meida, Utter Pradesh - 201301
Wiebalte: waw aptiens com | E-mall; indo@pptiams.com | Bh Mo, 01128840004

PRESS ADVERTISEMENT

Mofica is haraby givan that the faliowing Share Cerificaies have bean repered &s kstimizsplaced end
the chaimanishalders of such Share Cerfificales have applied o the CompanyBTA for the Issue al
Duplicate Share Candicales

= . L Bo. of
Mo Falio Mo, | Mame of Sharehaolder | Certificats Mojs). | Distinctive No(s). P

1 (0a%e Nulan Kimar 2571120748 AT -2ETAD 1,500
2 KV Indira Gupla 050T-3057E 3043801 - 3056800 7,000
1. | [OD065E funeesh Goal 31049-31096 3104001 -3 108800 4 B0
4 A Pushps Dev S11R0-31168 A114101-31168000 1,600

Fm-a11r 61013716600 b

AN B4-31188 3175013118000 ]

A 3718801-F11E7 00 1

q DO045T R R Securties & ZHR04-25511 2573501-2550300 LT

Fimance Pyl Lid 1583520041 2REI001 2533200 I

Z5843-25847 ZBA3A071-253 1500 500

2RAF0-25871 25811 01-25891 200 20

JR0FE. R0 2R01401-2892200 3

250322600034 2802301 - 2502600 and
Total 18,200

Ay persers) who has any claimis) in respect of e abxes share cedificabes should bdga such chim|s)
with tha Company 'Optiemus Infacom Limded” al s Corporste Office siluated &t A-7, Sedlor-G5,
{Gautam Budcha Magar, Maida, Uliar Pradash-201301 at of by e-mail & [pfoioeptismus.com within
15 days of the pubbicafion of this WOTICE, aBar which no claim will be entadained and the Company
will praceed 1o credit the shares b demat account of claimantbolder in feu of Duplcate Share
Cetificates

FOR OPTIEMUS INFRACDM LIMITED

L

Vikas Chandra

Company Sacretary & Compliance Officer

AG VENTURES LIMITED

tlormmerly Onental Carbon & Chamicals Limited)

Corporate Identity Numbear (CIN) - LE4SS0UW 1978PLC 249503
Reqgd, Off: 14th Floor, Tower-B, World Trade Tower, Plot Mo. C-1,
Sector-16, Gautam Buddha Nagar, Noida, Uttar Pradesh -201301

Email ID¥; investorsi@agventures.co.in, Tel: +97 120 2446850
Wabsite: www.agventuresiid.com

NOTICE

Sub.: Special Window for re-lodgement of transfer request of
physical shares of AG Ventures Limited

Date: 19* Ochober, J026
Place: Naida

Thizs Motice iz hereby published pursuant to the SEBI Circular No.
HO/38/13/11(2)2026-MIRSD-POD/ W3750/2026, dated January 30, 2026,
a spacial window is opened for shareholders for a period of one year
from February 05, 2026 to February 04, 2027 for transfer and
demalerialization ("demal’) of physical secunties which were soldipurchasad
price to April 01, 2019.

The transfer request of physical shares which ware submitted earliar
and were rejected/returned/not atiended to due to deficiency in
the documents/procaessior otherwise can be re-lodged after rectifying
the errors, for registration of transfer from February 05, 2026 to
February 04, 2027 with our Registrar and Share Transfer Agent (RTA)
i.a. MUFG Intime india Private Limited, Rasoi Court, 5th floor, 20,
Sir B N Mukherjee Road Kolkata — 700001, West Bengal or email at
investor.helpdeski@in.mpms.mufg.com.

Transferred shares will anly be issued in damatl mode once all the
documents are found in order. The lodger must have a demat account
and provide its Client Mastar List (CML), along with the transfer documents
and share certificate, while lodging the documents for ransfaer with BETA

For &G Veniures Limited

(formerly Oriental Carbon & Chemicals Limited)
Sd/-

Muskaan Suhag

Company Secretary

Place ; Moida
Dated ; 19.10.2026
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FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India

CEEM Kotak Mahindra Bank Limited [Rireaa
Repisterad Office: I7 BRE, € 37, G-Black, Bandra Kurln Complex, Bandro (£}, Membal- 400051
Branch Ofice: 7th Flaor, Plot Mo, 7, Sector-115, Neida, Utior Prodesh — 201313
Whareas, the Authorized Officer of Kofak Mahindra Bank Lid. issued a demand natice
under Section 13(2) of the SARFAESI Act, 2002 calling upon the bomower(s) to repay
the dues within &0 days and whereas the barrowearis} having failed to repay the sasd

FORM NO. URC-2
Advertisement giving notice about registration under Part | of Chapter XXI of the Act
[Pursuant to section 374(b) of the Companies Act, 2013 and rule 4(1) of the
Companies(Authorised to Register) Rules, 2014]
1.Notice is hereby given that in pursuance of sub-section (2) of section 366 of the
Companies Act, 2013, an application is proposed to be made after fifteen days hereof but
before the expiry of thirty days hereinafter to the Registrar at Bangalore that TRASA

€3] INTEGRAL COACH FACTORY, CHENNAI - 600 038 B3

INDIAN RAILWAY'S

(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
INSTACOLLECT TECHNOLOGIES PRIVATE LIMITED

TEMDER Motice Mo. ICF/EL'Cons/2026-27, dt. 18.10.2026

EF.:-r and on behalf of The President of India. The Dy Chief Elecirical Enginsear /
| Maintenance’5hall, Integral Coach Factory. invites E - Tendar for the fallowing works.

Approx., Tandar VENTURES LLP ('LLP'), a Limited Liability Partnership may be registered under Part | of RELEVANT PARTICULARS amaount within the stipulated period, Notice is hereby given that the undersigned has
Tender No. Name of the Work _ ‘-’ﬂlﬁ ER""FD g';’:‘"ngi Chapter XX of the Companies Act 2013, as a company limited by shares. 1. [ Name of corporate person INSTACOLLECT TECHNOLOGIES PRIVATE LIMITED] | taken possession of the secured asset under Saction 13(4) of the Act read with Rule 8
in Lol 5 {Rs.} EI“":IE 2.The principal objects of the company are as follows: - 2. | Date of incorporation of corporate person |30" July 2020 of the Securty Interest (Enforcement) Rules, 2002 on the respective date(s)
. 1 (i)To carry on the business of TRASA VENTURES LLP, an existing Limited Liability ' : : mentioned below, The bomowen(s) and the public are cautioned not to deal with the
1) L2 | 13 = | (5) Partnership, pursuant to conversion under Chapter XXI of the Companies Act, 2013. 3. | Authority under which corporate person Registrar of Companies, Ban%alore (Karnataka), below mentioned property(s), as it is under the Bank's charge for recovery of dues
EL-W-944 | (ii)To Carry on: is incorporated / registered under the Companies Act, 2013 atong with interest, costs and charges. The bormower(s) may redeem the secured
Provsan ofSrtcher i vzt | | 2ol camyon e susness of s, ol e cevlping. ). [ Copore ey orber ol Utz Craes: N3 e 81 ko< e P e LA
Ezﬂzumﬂzﬂ' Passenger Lif allpms:-used "5'“' 90,800/ at 15.30 hrs. suppo?t services in our areas of expertiée togetﬁer with all activitig’s incider¥fa| or cororate personl . — Nama O the Banrowsrs) Dotals o the secured assal. |1, Datu of Prastssion 2, Typo of Pesiastinn
| Orug Starage Building in conducive thereto, ("Business"); ’ 5. | Address of the registered office and principal | No.6/A, 1st Cross Doddanakundi, Bangalore, and Loan Account Ho, &nd the 3. Demand Nofice Dale 4. Amoust Dwe In As:
. ICF Hospital. i. The LLP may engage in any and all activities necessary, desirable or incidental to the offce (f any) of corporate person Kamataka, India, 560037 1.Mr. Sathar O[Alhat piece and parosi of property bearingl 1,14.10.2025 ;
' ; i i | ; — H 5/0 Hameza | CHd Survey No 34, 35, Be Survey Mo Q530 2 Svymbollc]
Wb for sbmision of e o s g cronet o e reqang s, he WL el hve b poer oo | [ an srarsmeda (15 ot 22 e
| Hindi varsion of the above lender notification |s avaikable in ’ ’ ’ P | corporate person Raseona K K |situated at Kara/ Desam Kanhirangad.| 3. 17,09.2025

or any other persons, firms, or bodies corporate, by way of loans, overdrafts, cash credits,

Village  Hutliver, Panchayalunicipalit
debentures, bonds, or otherwise, and to secure the repayment thereof by mortgage, 7. - e Tohsk Thokararie. St

4, Rs 85891012 /-
kanhirangad, Taluk Thakparamba, Sub

| https:ief. indianraiways.gov.in
s e due as of 20.08.2025|

Name: Vighneshwar Bhat wm Sathar O

Dy. Chisf Electrical Engi | Name, address, email address, telephone
s 1 L d nginear

epaper.f'rnanc:iaﬁexpress.cnn.. .

BENGALURU

o charge, hypothecation, lien, or pledge of the whole or any part of the assets and properties number and the registration number of | Address: No. 20, Vishnu Towers, 1st Floor, Loan Account | District Thaliparamba, District Kannur and| with applicablel
L Malnmmn:umhallﬂnlﬂjal Sk Fatt:rrj_r:l:hnnnm H"_ of the LLP, both present and future, as may be deemed necessary or expedient in the the liquidator 9th Cross Road, J.P. Nagar 1st Phase, Mumber: bounded as East: Land owned bylinter UEI;F: [ro mrl
course of its business; Bengaluru - 560078 05600002834 | JaleslWest: Land owned by Abdul Salam, | 21.08.2025 alongwith|
FORM A iii. In addition to the aforesaid, with the Majority Persons' Consent, the LLP may conduct Email: bhatvighnesh@gmail.com ﬁ”hiﬂlﬁﬁd 'i'-"-'llj"ad by 1"‘5”- %ﬂU1:iH¥ Vay| cost and charges unfil|
PUBLIC ANNOUNCEMENT any other business (other than the business described in Clause 5(i)) in accordance with ITSSPQOH}?}*? 9?\1902 52851 e o "l'r"'“t il 'I';dga'i'“'l' fa‘g“‘*";ﬁﬂ S payrant in full I
Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvenc the applicable Law; egistration No.. TEIRC BE: EOGE SN, PATALEIE] ot
( Rgesolution PiGEoSSYHarGHE yorate persong ée UEHEHS 201% 1w Notwithstanding anything provided in this agreement, nothing set forth in this IBBI/IPA-002/IPN01190/2021-2022/13985 2.Sreefith N |properly bearing R.S. No.| 2 Symbolic Possession
> ) Reg : ) Agreement shall be construed as authorising the partners to possess any purpose or Loan Account |13/9, & cents, Kannur|3 17.08.2025 |
FOR THE ATTENTION OF THE CREDITORS OF VASUDEV ADIGAS FASTFOOD PRIVATE LIMITED g . . Ng the par P y purp 8. | Last date for submission of claims 12" November 2026 Number: Pazhayagadi, Ezhome.|4 Rs 861692 96/ due as ofl
power to do any act or thing forbidden by applicable law; Kerala = BT0303. Name of| 11 ag ° G !
RELEVANT PARTICULARS if i i ica i s Pri - 05600001414 | herala 4. Name of] 11,08.2025 with applicable interest)
, , — v. The LLP shall be qualified to do the business and shall have the requisite powers and Notice is hereby given that Instacollect Technologies Private Limited has commenced voluntary the Mortgager : Sarajini| from 12.08.2025 albongwith cost and |
1 | Name o_f corporat(_e debtor Vasudev Adigas Fast Food Private Limited| | authorities to inter alia conduct its business, to own, lease, and operate its properties and |  {liquidation on 13th October 2026. Madakal. charges unfil payment in full, l
2 | Date of incorporation of corporate debtor | 12th October, 2026 to deliver, and perform this Agreement. The stakeholders of Instacollect Technologies Private Limited are hereby called upon to submita 1. ninar Al Ihai piece and parcel of Resurvey|1. 14 10,2025 .
3 | Authority under which corporate debtor is |ROC - Bangalore 3.A copy of the draft memorandum and articles of association of the proposed company| | proof of their claims, on or before 12" November 2026, to the liquidator at the address mentioned Farook P A S0 No. 254/1 H, Rehmaniva Nagar, New| 2. Symbalic Possession |
incorporated / registered Tay be inlsl?%ﬁtei aé the olffice %t 3/63I C 3g1 Mhanéri Gardl?nsl, I?jehig%ol\g??hevsn Park,| [againstitem?7. Mr. Ahammed Haji | Yatheem Khan, Mutiathody Village.|3 0512 2025 |
- imi iabili ayangar ock, Bangalore, Bangalore South, Karnataka, India, on business| [ The financial creditors shall submit their proof of claims by electronic means only. All other 2.Mrs. Aysha WIO |kKasargod Taluk, kRasargod Disincl (4 Re 704 435 800 due]
4 I((:j(c)aﬁ(i)firg:taic)lgel\rl]ct)l.t{)ch%r;/) cl)_rlz:\rt"etedde!b_tlgrblmy U55101KA2007PTC044097 zoy\ljjr?'from LOIO%A_M.To?HO(t) PM. ecina o ot ot stakeholders may submit the proof of claims in person, by post or by electronic means. #;Umm&r Farook EEL?_'HH;EE'?JJ1EEE::_- P%ggf;";? L&ri?l a5 |I:-f E.{E.?ﬂ?ﬁl [-mhi._
. . . : Notice is hereby given that any person objecting to this application may communicate | | Submission offai isleadi fs of claim shall attract penalties. : : - H.| applicabla interest from|
5[ Address of the registered office_and First Floor-IF-209, Vishal Towers, No 1878, | | y-c. 01 e o inyv?riting o the )I/?ggistrar atj Centgral Registegtion Centrey(CRC), Indian ubmission ottaise or misieading proots of claim shaitattract penafties Loan Account Hameed Nerth Property of Salim.|05.12.2025 alongwith |
principal office (if any) of corporate|16th Cross, 1st Main, Off Mission Road, - - e Sd/- Number; South: Property of Abdul Kareem.)cost and charges until|
; Institute of Corporate Affairs (IICA), Plot No. 6,7, 8, Sector 5, IMT Manesar, District . Na fthe M - har U S |
debtor Sampangiramnagar, Bangalore, Bangalore : N e ) Vighneshwar Bhat 05600002424 me of the Mortgagor : Mr. Ummer| naymentin full,
South. Karnataka. India. 560027 Gurgaon (Haryana), Pin Code-122050, within twenty-one days from the date of Liuidator of Instacollect Technologies Private Limited Earook B A
. . >ouh, farnataxa, ‘ndia, ' publication of this notice, with a copy to the company at ts registered office. Iquidator of Instacollect ‘echnologies rrivate Limite T.Mr. Gireesh Fumar | Al that piece and parcel of property] 1,74 10,2028
6 | Insolvency commencement date in|16th October, 2026 Dated this on 17" day of October 2026. IBBI Reggstranon No.: IBBI/IPA-002/IPN01190/2021-2022/13985 P\ 810 Krishnan bearing R.S. No. 1452 D measuing|2 . Symboli )
respect of corporate debtor (Order has come to the knowledge of| | Forand Behalfof Date: 13" October 2026 Karppadakkon B Genl, situated a1 Vilage Puthukai | Possession |
IRP on 16th October, 2026, through| | TRASAVENTURESLLP Place: Bengaluru 2 Mrs. Akhila Kannan| Taluk Hosdurg, Sub District|3 17 09.2025 _
email of the Applicant) Sd/- WD Gireesh Kumar |Meegleswaram, District Kesaragod|s Rs 505304687 /-
R i | [ o s,
i 1 L L Hmar v Wi =] 143 =1}
7 | Estimated date of closure of insolvenc 1::EA ri: 2020;0 - Bfﬁg%%%tgg@rtner ey E?ﬂinﬁsn r:{.“?mtl P;Gpern; ullﬂaad Rt EF:EF: o
resolution process i P Address: #C-302 Mantri Garden, Jayanagar 1* Block, Near Madhavan Park Jayanagar 3 hzmhﬂlr:::uunt A ni;!thfmmy:ﬂmme:h E;'Eﬁﬂ i,?;g?f:’;‘,m
8| Name and registration number of the |Name of IP: Prafulla Gurulingayya Block Bangalore Karnataka 560011 05600001869 Kumar P ' and Akhila Kannan. payment in fu. |
insolvency professional acting as interim | Melinamani, IBBI Reg No: - IBBI/IPA- 1.Mr. Prakash B | Alithat piace and parcel of property at| 1. 14.10.2026
resolution professional 001/IP-P-02680/2022-2023/14089 ?-‘E Hrsﬂam;nl i Eu:;“g H-:EHEI_;E;-': i Eqﬁ_jﬁlu. Mﬁtﬁraigéﬁ é gﬁyl?gmggzzr-;as.seswn
— — - - Mrs. Gayathr u Village.[3.05.12,
9| Address and e-mail of the interim|Address: Sy. No. 5206/8, Opp. APMC Ghandapura Circle Branch WiO Prakash B |Kasaragod, Taluk, Districi|s Re 36868502/ due as|
resolution professional, as registered|Mangal ~ Karyalaya, ~ Jamkhandi, m ﬁﬂ; Canara Bank o Loan Account . |Kasaragod, Kerala- 871124.|o1 04 .12 2025 with|
with the Board Karnataka - 587301, India A No.140, Jangamareddy Building, Hosur Road, Number: Boundanes are:- East: Road, West| applicable interest from|
Email: caprafullagm@gmail.com I E: e I Chandapura 5.0, Chandapura Circle, Anekal, 05600001676 Property of Krishna, North: Property| 05.12.2025 alongwith|
10| Address and e-mail to be used for corre- | Address: Sy. No. 5206/8, Opp. APMC e Bangalore -560099 h“n;;'ﬂ‘;':eﬁ,;;ﬁﬁﬁéﬁm&:ﬂ‘; cost "3“:’ Fhl‘f“ﬂﬁf'r Uil
. e . : - ; : : : ayment in fu
;E&Ziiﬂ,‘;ﬂ“h o R TRI kﬂfr?%?éka-sgfe%?'a}ﬁﬁia Jamkhandi (A Government of India Undertaking) e-mail: cb1065@canarabank.com. Gayathri Prakash /S a
il: i i i = = Date: 18.10.2026, For Kotak Mahindra Bank Ltd,,
T1[ Last date for submission of claims IE(r)T:"(.)\CI’?C)SbUedre;ggégas.CIrp@gmall.Com (Auction Sale Notice for Sale of movable Property) Place: Kerala - Authorized Officer
- - — For any quary please Contact Mr. ¥ Vidya Panday |
. gf'agjgssgiﬁgid'zgf) 'Lfnsﬁé%dnerzﬁ'a“asfcg’r} Not Applicable SALE NOTICE UNDER HYPOTHECATION Mr. Arvindkumar Tiwary , (Mob.: +919789862338/+9198106968044)
tained by the interim resolution prof’essional E-Auction Sale Notice for Sale of movable Assets under the Securitization and Reconstruction of
13| Names of Insolvency Professionals iden-|Not Applicable Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the
R T Security Interest (Enforcement) Rules, 2002 . VASTU HOUSING FINANCE CORPORATION LTD
each class) Naotice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below described VHS - l Unit 203 & 204, 2nd Floor, “A” Wing, Navbharat Estate, Zakaria Bunder Road,
14] (a) Relevant Forms and Web fink: hitps://ibbi.gov.infhome/down-| | Movable properties morigagedicharged to the Secured Craditor, the Physical possession of which has been taken by ihe B .- Sewri (West), Mumbai 400015. Maharashtra.
(b) Details of authorized representatives |loads Authorised Officer of Ganara Bank, Chandapura Circle Branch, Bengaluru, will be sold on “As is where is". "As is what is", AOUSING FINAMECE CIN No.: U65922MH2005PLC272501
are available at: . . and "Whatever there is" on 04.11.2026 (10.30 AM to 11:30 AM) through E-Auction under the Securitisation and Reconstnection of
engamant of 2 Corporals IsciVancy-TosLIutan! prosess: o ther vasudev-Acgas| | LA fesets arkl Enbpoeract of Secunky, nteiest ek, J007 e WAIY previbert s 16) 0 e Secony isvert POSSESSION NOTICE
Fastfood Private Limitgd on 09th Octoger, 2026 (Ordper has come to the knowledgg of {Enforcement) Hul:&s, EI}"]E,I Name and Addrﬂs:.; of lh'IE Enrruwerls f Fn-Bﬂrrnwamﬂ F_llnrtgagurs J'Gu_arantms: Whereas, The undersigned being the Authorised Officer of Vastu Housing Finance Corporation Limited under the Securitisation and
IRP on 16th October, 2026) 1) MW's Pathres Multiple Solutions, Represented by its Proprietor Mrs. Tejaswini Wio Ganapathi L H, Ground 94 Biosoft City, Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of powers conferred to him under
The creditors of Vasudev Adigas Fastfood Private Limited, are hereby called upon to Hilafige Sri Yallamma Devi Tempie, Heelalige Road, Anekal, Bengaluru-560099. (2) Mrs Tejaswini (Proprietor) VW/o Ganapathi L section 13 (12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued a Demand Notice calling upon the borrowers
;nggs }gﬁgl 2?{;1]: ;v(;tgr gsrgor; grr:t%rnt;%f%rgeaﬁ?st?eCr)];;rt)c/)l?\leor, %826 to the interim resolution H, Soft Intemational City, Heelalige Chandapura, Anekal, Bengaluru-560099. %:an’goned herehin pelo::v 'tlo (;e;pay the ?r:nount metntionéad inthe drehspetctii(ve notice within 6f0t r<]jays fromt tr:je dat% og rﬁceipt gf tlhe said notice.
I . . ; s e borrowers having failed to repay the amount, undersigned has taken possession of the property described herein below in exercise
The financial creditors shall submit their claims with proof by electronic means only. Allf | The Reserve Price and Eamest Maney Deposits details are as under: The Earnest Money shall be deposited in E-Wallet of powers conferredgon me und(Sr éection 13(4) of the sgid Act read witr? Rule 8 of the sa?d rﬁlesyon the date mentioned below. The
gtggr:q ?ngéﬁ)rgfrpaalgesgtr)rmit ;lr:az gliﬁlmsrgg?spé?g}‘ ;:1 n?irr?:l?é E[)t);ap&st grr]glyt/iglsectromc means.| |of M's PSB Alliance Private Limited portal directly or by generating the Challan therein o deposit the EMD thraugh borrower and guarantor in particular and the public in general is hereby cautioned not to deal with the property and any dealings with the
Al 18 Pena ties. ; RTGEINEFT onor before 03.11.2026 by 4.00 PM. roperty will be subject to the charge of the Vastu Housing Finance Corporation Limited Branch for an amount metioned as below and
Name and Signature of Interim Resolution Professional property ) 9 9 P
Sd/- Prafulla Gurulingayya Melinamani | |/ Inecccintion Reserve EMp  [ncremental] |interestthereon, costsetc.
INTERIM R.ESOLUT|ON PRQFESS|_0NAL I : of P& M Unit Description Yard Details Pri Am value SN Name of Borrower, Date & Amount of Description of Property Date & Type of
Vasudev Adigas Fastfood Private Limited 0. rice ount at Bid . : Possession
Co-Borrower and LAN No.| Demand Notice
Date: 17.10.2026 Regn.No: IBBI/IPA-001/1P-P02680/20222023/14089 ; . . . o Mis Path R Rs : ,
Place: Jamkhandi AFA Valid upto 30/06/2027 H boring * Collel” Make Dia B0mm Spindie bed | Mis Pathres 5. Rs. : 1| S Bhavya (Borrower), S 16-Jul-26 Al that part and parcel of the Immovable property situated at|  Symbolic
1 | Machinery | 1 TOOLXWAD00X1000mm Helght H — Boring Multiple | 70 25 814.00/- | 7,02 581.00/-| 5,000/ Sridara (Co Borrower) Rs.921646/- as on |All that Piece and parcel offer property bearing No.44, PID No.|Possession Taken
- e Machine, facing chuck 350mm along with facing|  Solutions, | b, heag {Rupees LP0000000154475 16-Jul-26  |151900902400200233.(as per Grama Panchayath records),  12/10/2026
P — i Frlﬂ gni:l al Lﬂl!lzcaul:ﬂang#luru Sﬂlll‘tgllh ; head, with coolant motor, 3 axis DRO Scale | Situated At Seventy Lakh| Seven Lakh situated at Padakashti Village,Emmenata Grama panchayat,
e o oor, No. 41/2, Vijaya Towers, MG Road, : i istr - -
di 3w aeher 3 uru-580 08 IFI:I!II' 080 75011130 _ VMG Machine Specfications [%-1200 Y-550, Sy No 12714 Twenty Five Two Mulbagilu Taluk,Kolar DIStI’IICt, measuring East to West: 21:03
Bank of Baroda engaluru-a60 0U1. Ph Ko, 1113 2 | Machinery | 1 2.550] [KA51-4599) HK Meters, and North to South: 17.6784 Meters, totally measuring
s bmernpwae? B E-mail: nperatinnz.hlrsu uth@bankofbaroda.bank.in i Chandraghek! Thousand Thousand 371.79 Sq Meters, along with Building constructed measuring
BT T — Hot crane 2 ton span 23th A type with hoist with | ar Building | Eight Hundred Five 89.18 Sq Meters thereon Boundaries as follows: North —House
. _ _ 3 | Machinery | 1 f0 mm Sguare track THp Motor 11 ft height ravel  Heelalige | 3ng Fourteen | Hundred belongs to Channrayappa South — House belongs to
This is the information of our valued patrons who have taken lockers on rent al 55 ft semi operated | Beam 200 mm with 4 nos Road Only) and Elghty Venkataravanappa East - Government Road; West — House!
Eluwl m?rnlu:-nad Ba?thr:fammda hmn-:ihas in El-glagl:?l;ru :"d ha;& _-:::'nrﬁrlr::I Ittﬁd whaa| with mstallation Chandapura One Only) belongs to Bhabu
SN L ALTISITR. nolices sent as par KB Bank's guidedines 5 o = - Anekal 2 Raju B (Borrower) 16-Jul-26 All that part and lof the | bl rty situated at,|  Symboli
rariage- Bl their fHEcCad acdiessns Mva b reliiftad undalivecad slating 10001W250 d »3500 R Bangalore on or before Kusuma R (Co Borrower), | Rs.594315/- as on |Allthe piece and parcel of immovable property bearing No. 165{ Possession Taken
either persons! addresses not found or lefi. Efforts to contact the locker holders i 9 il T COORIHE MO, £ Bt Ni N (Co B
: : : 4 | Machinary DRO Scale feed B-800mm/Min operaling volta 560099 03.11.2026 ingamma N (Co Borrower)|  16-Jul-26 |(as per Panchayath records), PID No. 151600601700700289,  13/10/2026
In person at their present whereabouts could not be ascertained. Thus having : ARITRTCIMY OO ARG Vit MLP000000243115 situated at Baijahalli Village, Baijahalli Grama Panchayath
no alternative, the notice is given to all the persons named below for contacting 380V, Milling mator SKw by 400 P, Hassan Taluku, Hassan District, measuring:East to West:
branch and fo clear the dues of the Bank within & period of 15 days, failing 3 Lathe Machine geared check dia 600, Bad le ’ ’ ' I
which the hank will F'F'-'-IEEF-'E' o Braak 'E"FE” the Locker at their cost. risk and EI MEE"III'IEF}' 1 3000 10HP Mator with il siock I‘IQ'U'I 7.0104000000000001 Mtrs.No r_th to South:
responsibility and the Bank will exercise ils right to lien for recovery of = 10-66800000090000.01 Mitrs.Totally measuring 74-786900 Sq.
outstanding rent cost and aother charges. Break open Date of the Lockers is Total Liability Amount: Rs 1,14,24 307.87 (Rupees One Crore Fourteen Lakhs Twenty Four Thousand Three Hundred Mtrs., along with building constructed measuring 74.786909
Scheduled For 18th January 2027. and Seven and Eighty Seven Paise Only} as on 15.10.2026 together with further interest and incidental expenses and costs. Sq. Mtrs., thereon, Kamataka-573217 Boundaries as follows:
BRANCH|LOCKERl  LOCKER — North — Road; South — Site belongs to Geetha; East — Site
Branch Name AP | TYPE| HUMBER GUST_NAME E;L:" Date & Time of Auction : 04.11.2026- 10.30 AM to 11:30 AM, Date of Sale Notice : 15.10.2026 belongs to Saganiah; West—House belongs to Thimamma
———— 7 = = e Property Inspection Date &Time:16.10.2026 10 03.11.2026, 10.00 AM to4.00PM. 3 | Nagaraja V (Borrower), 16-Jul-26 All that part and parcel of the Immovable property situated at|  Symbolic
E"ra’a":d Eﬁ:i: : _l:;:ﬁ::é r-.l:hﬂf,wil; i: i;ig; Place of Auction : Online Rﬁlrll_io% éggog?ggé\lsezr) Rs.1020118/- as on JAll that piece parcel of the Property bearing No.19, RID|Possession Taken
rasandra ; : Seem Lin Msa 21,450 - Jul-
y, - - - —— Known encumbrances, if any: There are no encumbrances to the knowledge of the Bank. 16-Jul26  [No.151900901900400025,(as per Grama Panchayath — 13/10/2026
Byrasandra BYRAGA| A& | 19334XD033 Azmath Pasha 1297472 : : : Y EE ; Records), situated at Y.KogileruViilage, AlanguruGrama
Byasandia  |BYRASA| A | 1983AX0064 | Maheswara Naidu B 95 60600 Details ”fﬁ'“':t’ff” SAIICe Pm"’!d‘”- H,r;_g. P5B Alliance (eBkray) ; _ : Panchayath, Kasaba Mobil, MulabagalTaluk, KolarDistrict,
Javanagar JaVRNA | A | O764AX0220 | Veeraraghavan Sudars | 17,5780 For further details, Sanjeev Krishna Singh (RO East) (Name of Authorised Officer & its team CO/RO/Branch, Mobile measuring East to West:13.10 Meters, and North to
E — T R T ”F;:.| T f.EIIE T No. (Vartharajan : 9865455664) may be contacted during office hours on any working day. The service provider South:12.49 Meters, totally measuring 163.78 Sq.Meters along
in sl : o Sl ol e Baanknet (M/s PSB Alliance Pvt. Ltd), (Contact No. T046612345/6354910172/ 8291220220/9892219848/ 8160205051, with building constructed thereon., Kolar, Karnataka, 563132
Jayanagar J#."ri!'.lﬂ. E D?:jgﬁg;&? Renuka Hnm:amu'my H;Egg Email: support BAANKNET@psballiance.com./ support.ebkray@procure247.com).” gouﬂdafi?ﬁ anf0”0W81rt Ngrtlh - OtWHV.PLOPGTthhBelgngfh to
JaEvanagar JOYEAA R DAL JananaTy Al 11i¥]) : : aghupathi and property belongs to Vishwanatha; South —
Nayimg TN R DT Memaia Bl 0 Date : 16.10.2026 Sdi- Authorised Officer Road East - Property Belongs to Venugopal; West — Property
e N R T T T T il i Canara Bank Belongs to Changalarayappa;
u 1 I I a £ R
= T = s =T T 4 Harisha (Borrower), 16-Jul-26 All that part and parcel of the Inmovable property situated at, Symbolic
Jayanagar JAYARA Thd Sayed Adil Hashm M 24 .
-E'-l-----gﬂ -— “’? 4 . D ﬁﬂ}iﬂﬁf - am '---H%_ i f,EHD . . . Registered Office:- Unit No. 103, First Floor, C&B Nagarathnamma E (Co Rs.528212/- as on |All the piece and parcel ofimmovable property bearing No. 2 Sy Possession Taken
Npanager JAANA| B IJ.-'?#E}!JII 2, Anil Kurmar Rai A 5,254.00 || 5 B Fc SBFC F iInance Ll 11 |ted Square, Sangam Complex, Village Chakala, Andheri- Borrower), Eshwarappa M 16-Jul-26 No. 68/2 (As Per Panchayath records), PID No| 13/10/2026
| Jayamagar | JMANA| B | OTGABADOBE | Maveed Khan 1369410 Kurla Road, Andheri (East), Mumbai-400059. HL(ggoggg%e&))% 151900903400420004, Situated at Doddathammanahall
Javananar ARSI B TRAENY Marickam R 15,02 - Village, Pichgutahalli Grama Panchayath Mulbagilu Taluk,
-'a!:anaq:r :Jm, il B gg 4ﬁ 1?5 SEHETaTE T; ? 153? SYMBOLIC POSSESSION NOTICE (As per Rule 8(2) of Security Interest (Enforcement) Rules, 2002)) KoIa? District gMeasuring Eastto West: 8Y5344 Mtrs.gand North
o : : o _u L =3 Whereas the undersigned being the Authorized Officer of SBFC Finance Limited under the Securitization, Reconstruction of Financial Assets to South 10.0584 Mtrs., totally measuring 85.84 along with
LIyanaAgar JAYANA| A ) D764AKDZ31 | Govind Ram Murthee 13.343.90 and Enforcement of Security Interest Act, 2002 and in exercise of the powers conferred under section 13 (12) read with Rule 8 of the Security House constructed thereon, Mulbagal, Kolar, Kamataka,
Jayanagar JAYAMA 1] OTE4EX0106 Arikants Raj Urs 15 81200 Interest (Enforcement) rules 2002, issued Demand Notices upon the Borrowers/Co-borrowers mentioned below, to repay the amount men- 563132 Boundaries as follows: North — Own Property South —
Jayanagar | JWAHA| B | 0764BNODGG | SharadaBalBN | 1740500 | | fionedin the notice within 60 days from the date of receipt of the said notice. - Road East— Own Property West—Road
. — = ; - The borrower/Co-borrowers having failed to repay the amount, notice is hereby given to the Borrower/Co-borrowers and the public in gen- - ,
dp Magar JPNAGA| A | Z750AxD342 | Krishnz Das VP 2.950.00 eral that the undersigned has taken possession of the property described herein below in exercise of powers conferred on him/ her under 5 | T Basamma . (Borrower), 16-Jul-26 All that part and parcel of the Inmovable property situated at,|  Symbolic
Jp Magar JPNAGAl & | 2750ax0364 | Aart Kamiesh Patel 18,4080 Section 13(4) of the said Act read with Rule 8 of the said rules on the below-mentioned dates. Dhanush As (Co Borrower), | Rs.802094/- as on |All the piece and parcel ofimmovable property bearing No.221,| Possession Taken
T Niter TPeEAl A T ZTs0mn0012 | Ashok Rumar Shettv 1840800 The Borrower/Co-borrowers in particular and the public in general is hereby cautioned not to deal with the property and any dealings with Ac Jayappa (Co Borrower), 16-Jul-26 (As per Panchayath records),PID.No.151000400100320074,  12/10/2026
b ga : s e j : L 0 the property will be subject to the charge of SBFC Finance Limited. Vinodhamma J (Co Situated at: Arasanaghatta Village, Adanooru Grama
Jp Magar JPNAGA] A& | Z75DAND355 | Javare Gowdah 2,424.00 Name and Address of Borrowers | Description of Property(ies) & Demand Notice Date & Type | Amount demanded in Possession Borrower) Panchayath, Holalkere Taluk, Chitradurga District, measuring
Jnlagr  |JPNAGA| A | 2750AX0307 | WaliarunSmgh 8 | 12.980.00 L _ofPossessionandate._____|_ N;J;cses%s')(snd Loan e No._ HL0000000129700 East to West: 12.192 Mtrs., and North to South:12.192 Mtrs.,
i E 0} 1. ARUNA U THIMMA at Piece And Parce ouse Property| Demand Notice | Rs. - (Rupees Twenty La totally measuring 148.64 Sq.Mtrs., al ith 148.64 Sq.Mtrs.,
Nus PG G | TORNNO ] AREwepmes. | SR L 1 avimia, No.162/200, Pid No.152200601600700274, As|  Date: 15th || Thir-Five Thousand Five Hundred building onsittted thereqn. Kenmatake 577523 Boundaries
Konankune KONANK) A | 4754080049 | KN Purushalham 16,638.00 3. VIJAYAKUMARI, Per Grampanchyat Records) Situated At Bekya| June, 2026. and Seventy-Six Only) as on 03rd as follows: North — Land beloras to Sakamma. South — Road
Acugodi VADUG| B | TISEEXNDIMT Subramareyam .t 2049810 Add: lttagalli Village, Panchavali Post, | Village, Kamplapura Post, Ravanduru Hobli,[ ~ Symbolic June 2026 plus unapplied interest East— V. : tland bel i g q W ,t Vacant| d
B Acinodi Tvasousl A | 7oseaxn0an | Krishea Reddy S.C. | 1748100 Kasaba Hobali, Periyap- Atna Taluk, Mysore | Piriyapattana Taluk, Mysore Dist. Measuring| Possession: from the date of 04th June 2026, ast—Vacantland belongs o kudramma, VVest - vacant lan
o ok 2 1 o e Kamataka-571105. East To West 15.24 Meters And North To| 14/10/2026 Loan Account No. SBF- belongs to Savitha,
Auodi VAADUS| A | TaSEAXOTTE Missrimal 17,995.00 And also, at: 1a. Aruna U Thimma, House | South: 7.62 Meters, Totally Measuring 116.13 CLAP0000091808 (PR01605002) 6 Manjunath Basappa 16-Jul-26 All that part and parcel of the Immovable property situated at{  Symbolic
Banasharkari  [VJBANA| D | 736700019 |  Palani Reddy P 179729 I:ggggggm500700123416??0(:,d B iE’ld Egsyetsgsn g\ilgr;gri \gggdH%?ﬁeCV?lgztrucﬁeoduSS%?Rﬂdralr:ytjtt; ;8 V\}gg &SB(Fg?A-(ﬁ';ggggg?M% L HEnr;\iIIi (Bor;ﬁvlv_ler), i Rs.799681/- as on |Property No. 1/54/A (as per Grama Panchayath Records), PID| Possession Taken
. T , Situated At Bekya | Zast - ’ N : enuka Manjunath Honnalli | 16.Ju-26  |No 151300302300120081, Situated at Surashetty] —13/10/2026
BT Layot 1t Stage| VJETM G| B9GICHI43 shnthé A 35"?'1{} 0 Village, Periyapattana Taluk, Mysore Dist. | To the North — Road, To the South — Own Property. (Co Borrower) . k:ppaViIIage SuraShetty KopIp:a grar: Paﬁtr:isaygthy
BTM Layout 15t Stage) VJGTM | O | B961CKO0% | Chethana D Kumar | 2454000 | fKamatake-571105. LP0000000143101 KalagatagiTaluk, DharvadaDistrict., Measuring East to West
Chandapura  |VJCHPU| A | 67G2AXO010 | Rachana 5 Sharma 085377 1. CHETHAN A Al That Piece And Parcel Of Immovable|Demand Notice ]| Rs. 1476938/- (Rupees Fourteen gatagilaluk, . g :
linaisa ek, Al i it - st e nnaral At : : . Qi i 25.95 Meters and North to South: 4.75 Meters, In all totally
Fandil Ba VJGAB? i BUABANDDZY | Koty Naravana A 18,435 86 2. ANITHA S Property Bearing Basement Ground, First,| Date: 15th Lakh Seventy-Six Thousand Nine ' o WIBIS
chilenlll L] 2 : Fayana hao i Add; No 102-4th Cross 5th C Main Rpc | Second Third And Terrace Floor With A Total| June, 2026. || Hundred and Thirty-Eight Only) as measuring: 123.26Sq.Meters, along withBuilding Constructed
Harumantnagar |WJHANU| B | BI358XD0GE Srikardh K N 16,284.00 Layout Hampinagar Bangalore 560104 Super Built Up Area Of 6073 Sq Ft Building,| ~ Symbolic on 3rd June 2026 plus unapplied measuring: 56.76 Sq.Metersthere on Kalagatagi, Dharawad,
HSR Layout Sectar 7 | VUKSRL| A | BOG0AXD198 |  V Archana Reddy 837300 And also, at: 1a. Chethan A Constructed In The Sire Measurement To An| Possession: || interest from the date of 04th June Karnataka, 581196 Boundaries as follows: North — House
= > : = —. Property Bearing Residencial Flat No -Tf-1 | Extent Of 1732 Sq Ft Suitated At Site No 102,{  12/10/2026 2026 belongs to Shivappa B Honnali; South — 3 Ft Own Property;
HER Layout Sectar 7 |WHSRL | A | BIGOAXDDES | Rathan Rumar He 12.435.08 3rd Floor Bearing Site No.102, Ward No. | Mgehs, 4th Cross, 5th C, Hampinagar, Rpc Loan Account No. SBF- East— Government Road: West—Road
HSA Layout Sector 7 | VUHSRL | F | B9BOR(0024 | M, Thyaga Rajuli Nai 50 118.00 133, Pid No.34-67-102 Situated At Mgehs | Layout, Vijayanagar |i Stage (Ward No. 133, Pid No.34-67-102) | CLAP0000038058 (PR01500689) . _ ,
T s R T T R I TR T 4th Cross 5th C Main Nagar Hampi Nagar | Bangalore 560104, Bruhath Banglore Mahanagara Palke. 7 Gajendra Gollara 16-Jul-26 All that part and parcel of the Immovable property situated at, Sym_bollc
4 e _ : Rpc Layout Vijayanagar 2nd Stage | Boundaries: East: Site No 103, West: Road, North: Site No 101 (Borrower), Gadigemma P | Rs.1446656/- as on All the piece and parcel of the Property No,103/103, {as per| Possession Taken
South End Road  [VUSCUT| B | TIGEBXDIGG | SwathiRan Hi 1464174 Bangalore 560104 South: Roads. ] FSCOO BSBFO%NGYF%SG 16-Jul-26  |Grama Panchayath Records), PID.No.151200403500220062,  13/10/2026
Varthur VIVART | A | T44TAND0RS Studnir Muddu 1341455 1. Jagadish Dibbur Nagappa (Applicant), | All that piece and parcel of Property bearing[Demand Notice || Rs. 1990541/- (Rupees Nineteen 000000015 Situated at: Sevanagara Village, Yadihatii Gram Panchayath,
iWhiteheld Main Road |vWHIT ] B | 20518X0025 | Srivas 2 Shashikak 14 489,06 2. Soniya A (Co-Applicant 1), House list No.57, P.1.D.No. 152800201000700232,|  Date: 16th Lakh Ninety Thousand Five Harapanahalli Taluk, Vijayanagara District., Measuring East to
,"H #!q R R B Siisiouie & :I;n“#! -as. e s 3. Munirathnamma (Co-Applicant 2), Dibburu Grama Panchayat, Situated at| June, 2026. Hundred and Forty One Only) as West: 12.195 Meters and North to South: 9.146 Meters, In all
Whitefeld Main Road | VJWHIT 0 BIS10MO0TY | Swva Bala Kumar And 14,467 66 Add; House list No.57, Dibburu Grama | Dibburu Village, Panchyat Limits, Kasaba| Symbolic on 16nd June 2026, plus unapplied totally measuring 111.54 Sq.Meters, along with Building
Whitfseid Main Read | WAVHIT A | BIATANDDGE Jayamthiar 1708100 IIzanct;]ay?t, Sli-tlualtted at KDibbt:Jru Vill_lla%?, Eipk;l@, tC:él;l;aot;aIIEpu;atTa{/l\Jlk, thigIBa%az‘IIa,\%ra P1o3sliglszs(;t2>2: interest from thzeotzigte of 17rd June Constructed measuring 111.54 Sq.Meters, thereon.,
et ! 3 O T anchya imits, asaba obli, | District- . East to West 10. rs. : - :
| Whileheld Maln Road [VIWHIT ) B | BO0TBXO0G5 |~ Nagarg M | 1455300 Chikkaballapura Taluk, Chikkaballapura | And North to South : 6.4008 Mtrs. Total meas- Loan Account No. SBF- S:rfiil)lz\r/}v?al\lllg ﬂ?]axa\?:gaer:te’LaKséngfﬁ’ —&-)8;;3;%2:2:?]2?2
Data:_‘IT.W.EI:IEE Sdi- Authorized Officer, District-562101 uring 64.38 Sq. Mtrs. Boundaries: East: Road, West:| CLAP0000030111 (PR01518135) Kl .E cC Road W Y Lard bel g
Place: Bengaluru Bank of Baroda Nakkeerappa's house, North : Property of Thalawar Kadirappa, alamma East - oad West — Vacant Land belongs to
South : Property of Gaare Thirumaleshappa. Rathnamma
k6 7 1. Mis. Seetha Bairaveshwara Silks (Applicant), | All that the piece & parcel of Property Syno.]Demand Notice || Rs. 2739408/- (Rupees Twenty 8 [Shanthamma V (Borrower), 17-Jun-26 All that part and parcel of the Immovable property situated at| ~ Symbolic
2. Muniraja K (Co-Applicant 1), 50/37. Property No.38-4-79 C,  Mandibele| Date: 15th || Seven Lakh Thirty Nine Thousand V Changalarayappa (Co | Rs.327413/-as on |All the piece and parcel of immovable property bearing|Possession Taken
_ _ . 3. Radhamma (Co-Applicant 2), Road, Manga Sandra Visayapur Town,| June,2026. || Four Hundred and Eight Only) as Borrower), Venkataramappa 16-Jun-26 Property No. 41, PID No. 151900901900420012, situated at Y, ~ 13/10/2026
Whilst care is taken prior to acceptance Of | |Having address at: Ward No 9, Manibele | Devanahalli Taluk ~Bangalore 562110 Symbolic on 02nd June, 2026, plus unap- Gatappa (Co Borrower) Kogileru Village, Mulabagilu Taluk, Kolar District, comes under
.. o ) ) ) Road, Vijaya 6 SILKS Pura Bangalore 562135 | And bounded By: East : Property belong to| Possession: || plied interest from the date of 3rd LP0000000081451 the limits of Alanguru Grama Panchayath, measuring East to
advertlsmg Ccopy, It 1Is not pOSSIble to ve rlfy ItS| [And also, at: 1a. Mis. Seetha|Devarajappa, West: Road, North: Property| 13/10/2026 June, 2026, ’ .
. .. Bairaveshwara Silks (Applicant), belong to K. Radha, South: Private Property. Loan Account No. 40979 West 12.'192 Mirs. and North to South .9'144 Mtrs., in all totally
contants. The Indian Express (P) Limited cannot| [add: syno. 59/37. Property No.36-4-79 (PR00850552) & 75001 measuring 111.48 Sq. Mirs., along with RCC ROOfedeouse
. Mandibele Road. Manga Sandra Visayapur (PR01003983). constructed tr_\ereon,Karnataka-56313 .Boundarles as follows:
be held reSponSIble for such ContentS, nor for any Town, Devanahalli Talugk Bangalore 56%1?0 North — Beedi South - Property belonging to Chandrappa S/O
loss or damage incurred as a result of| [1. Wr. Shivkumar R (Applicant), Al that the piece & parcel of Property bearing| Demand Notice || Rs. 2216189/~ (Rupees Twenty-Two Krishnappa. East — Kottha Venkatappa West — Vacant Site
. . . T 2. Shivakumar Provision Store (Co-Applicant 1), | House List No. 107, PID No. 152800102800420211,|  Date: 02nd Lakh Sixteen Thousand One Hundred belonging to Somappa _
transactions with companies, associations or| |3, Rathnamma R (Co-Applicant 2), Situated at Ugalanagepalli Village, Mallasandra| July, 2026. || and Eighty-Nine Only) as on 22nd , : :
: d : d | d : : t 4. Ravi (Co-Applicant 3), Village Panchayath limits, Devaragudipallif  Symbolic June, 2026, plus unapplied interest Elate '.1}%'1'0'2?_'26 D Hubli Housing Fi Authorlsed_offllc-:er
Individuals adversing In 1S NeWSPAapers Or| lyaing address at: House List No. 107, | Village Panchayath limits, Kasaba Hobli,| Possession: || from the date of 23rd June, 2026, ace : Kolar, Hassan, Davanagere, Hubli Vastu Housing Finance Corporation Ltd
i i Situated at Ugalanagepalli Village, | Bagepalli Taluk, Chikkaballapura District,| 14/10/2026 Loan Account No. SBF-
Publications. We there_fo re_ .recommend that Mallasandra Village Panchayath limits, | measuring East to West: 9.144 Mir or 30 Feet CLAP0000034870 (PR01477976)
readers make necessary inquiries before sending| |Devaragudipali Vilage Panchayath limits, | and North to South : 10.6680001 Mr or 35 Feet, totally measur- and 4021060000188540
. . . . Kasaba  Hobli,  Bagepalli  Taluk, | ing 97.55 Sq. And bounded By: East: Plot of Other, West: 14th (PR01155197).
any monies or enterlng into any ag reements with Chikkaballapura District, Karnataka 562101 | Wide Road, North : 12th Wide Road, South: House of other.
: : : The Borrower’s attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to redeem the secured assets.
advert_lsers O_r otherwise actl ng on an Place: KARNATAKA, Sd/- (Authorized Officer),
advertisement in any manner whatsoever. Date: 18-10-2026 SBFC Finance Limited.
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ARMB Secunderabad, 103, 8-2-248-A, Maharshi House,
Rd.No.3, Banjara Hills, Hyderabad-500034.
(A Government of India Undertaking) Telephone:-040-23147060, E-mail: cs8313@pnb.bank.in

E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-Auction Sale Notice for Sale of Inmovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with

Rule 8(6) of the Security Interest (Enforcement) Rules, 2002. Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below described

immovable property mortgaged / charged to the Secured Creditor, the constructive/physical/symbolic possession of which has been taken by the Authorized Officer of the Bank / Secured

Creditor, will be sold on "As is where is", "As is what is", and "Whatever there is" on the date as mentioned in the table herein below, for recovery of its dues due to the Bank / Secured

Creditor from the respective borrower(s) and guarantor(s). The reserve price and the earnest money deposit will be as mentioned in the table below against the respective properties.
SCHEDULE OF THE SECURED ASSETS

) dota o1 o6 q punob nationol bank

ASSET RECOVERY BRANCH
# 1st Floor, Union Bank of India Building, Beside Gate

2, T.I.E, Main Road, Balanagar, Hyderabad-500037
E-AUCTION SALE NOTICE

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act 2002 read with provisio to Rule 8 and 9 of Security Interest (Enforcement) Rules, 2002.

Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the :
below described immovable property mortgaged/charged to the Secured Creditor, the Symbolic Possession S. "f:me OftBr‘IanCh/I Description of immovable Properties Mortgaged é Rﬁ:ﬁﬁ;ﬂj&i?gﬂ?ate A. Reserve Price | A. Date of Details of the
of which has been taken by the Authorised Officer of Union Bank of India (Secured Creditor), will be sold on No. c%oun ame ' of 30-09-2026 B. EMD Auction encumbrances
"As is V\(here i:", "As is what Fs",éandk"v:clllmatgvfer the;e is"lon the dgte megtioned below, for recovery of dues 1 orrowers All that Flat No 301 in Third Floor of Sai Narsaiah Residency having Super Built C. Date of 13(4) posses- C. Bid Increment | B. Time of known to the
s e aoseah o s o e 10005t g conmonrees ki and Capang e | ion | o™ | o | securd reitr
Name and address of the Borrower: The Borrower(s): 1) Mr. Veeragoni Raj Kumar S/o Veeragoni N(?cs:lslg:%r)n !ansnlqtrso(gttao?r,&%mea:l:]ri:1\3 aereas 3%2? :q ;grd: ngggu(;IA? gq m?g)gr;:]iggs |:;|ot D. Nature of possession
Ramaswamy, H.No.2-8/2, Geesukonda Village & Mandal, Warangal Dist-506330. The Guarantors: Borrower- No 36 in Survey no 86 situated at Ward no 3, Block no 13, Surya nagar, Mallapur, | A. 01-07-2026 A. Rs. 49,52,000/- Egs?%%rx?]rtag?ﬁg
2) Mr. Bodakuntla_Prakash Slo Mallalah, H.No.2-92, Machgpur, Geesukonda, Mandal, Warangal-506330. Mrs Marepally | under GHMC Kapra Circle, Uppal Mandal, Medchal Malkajgiri District, Telangana | B.Rs. 40,25,503 + fur-  |B. Rs. 4,95,200/- |A. 26-11-2026 authorized officer
3) Mr. Gone Mall.alah S/o Roshaiah, H.No.1-18, Gangad.ewpalh, Geesukonda, Mandal, Warangal-506330. Esther Rani State and represented by sale deed no 2123/2023 and bounded by North- Open ther interest & G Re. 50.000. B 1100 to it .
e patay ko (s aacat St i L K o] M Marapaly o5, South Opn o sy East Open o sk, Wes- o Charges CRe SO0 (B0 | et con

- 9) M- . , ) ML : Sanja Stands in the name of Mrs Marepally Esther Rani w/o Sri M Sanjay & Sh Bidding shall duct their own due
Geesukonda, Mandal, Warangal-506330. The legal Heirs of Late Veeragoni Ramaswamy: 4a). Mr. Veeragoni jay arepaily g Jay C. 07-09-2026 tart fi Hours .
Raj Kumar S/o Veeraswamy, H.No.2-8/2, Geesukonda Village & Mandal, Warangal Dist-506330. Marapally Sanjay s/o Marapally Pochaiah. D. Symbolic sta rqm one d”'ger.lce. before
4b) Mr. Veeragoni Nageshwar Rao alias Nagesh S/o Veeraswamy, H.No.1-2/1, Geesukonda Village & Property ID- PUNB158210ESTH hed notch higher. bidding
Mandal, Warangal Dist-506330. 4c). Mrs. V.Swapna W/o J. Srinivas, SLN Pride, 2nd Floor, Deendayal Road, All that part and parcel of Residential House at House no 2-27/10/1/4(PTIN no
Near Raj Hotel, Hanamkonda-506001. 4d). Mrs. V. Ramathara W/o G. Kiran Kumar, H.No.1-7-1356, 3rd 2 West Marredpally 1200302012) in plot no 408 northern part in Sy no 233/B, admeasuring 144 sq A. 22-06-2026 A. Rs. 72,29,000/- No encumbrances
Floor, Road No.7B, Advocate Colony, Hanamkonda-506001 (and Others). The legal Heirs of Late (996000) yards or 117.05 sq mtrs having plinth area of 1068 sq ft Ground Floor with RCC| ™" B Re. 722.900) A 26112026 best known to the
Mr. Chittireddy Prabhakar Reddy: 5a). Mrs. Chittireddy Anasuya W/o Late Chittireddy Prabhakar Reddy, Roof situated at Kammaguda H/o Turkayamjal Village, Abdullapurmet revenue| B-RS. 56,94,851.36 + - 1S 1863008 A, 261 authorized officer.
H. No.7-51, Konaimakula, Geesukonda, Mandal, Warangal-506330. 5b) M. Chittireddy Jeevan Reddy S/o Borrower- Mandal, Ranga reddy District, Under Turkayamjal Municipality under registra- further interest & C. Rs. 50,000/ B. 1100 to Bidders are
Late Chittireddy Prabhakar Reddy, H.No.7-51, Konaimakula, Geesukonda, Mandal, Warangal-506330. S tion sub district, Vanasthalipuram with Document no 1987/2024 dated 04-03- Charges * Biddi hall 1600 requested to con-
5c¢) Mr. Chittireddy Jitender Reddy S/o Late Chittireddy Prabhakar Reddy, H.No.7-51, Konaimakula, Mr Muthoji Kalidas 2024 and bounded by East- Neighbours Land, West- 30 ft wide road., North-| C. 25-08-2026 lcding sha Hours duct their own due
Geesukonda, Mandal, Warangal-506330. 5d). Mr. Chittireddy Jay Kumar S/o Late Chittireddy Prabhakar Mrs M Jyothi | pjot ng 407, South- Plot no 408 (southern part)’ ’ D. Symbolic zzat';tlfr&rgh(;?e diligence before
Reddy, H.No.7-51, Konaimakula, Geesukonda, Mandal, Warangal-506330 (and Others). P PEYNT . ) : biddin
The secured debt for the recovery of which the immovable secured asset is to be sold: Rs.2,02,30,749.54 Property standing in the Q?i?ﬁn(;fiahﬂmho” Kalidas s/o Muthoji |
as on 30.09.2026 along with subsequent interest, costs, charges and expenses till closure of the account. :

DESCRIPTION OF IMMOVABLE SECURED ASSETS TO BE SOLD: Property ID-PUNB3960MUTH

This notice is also to be treated as notice for redemption of assets under the Security Interest (Enforcement) Rules, 2002.
TERMS AND CONDITIONS OF E-AUCTION SALE

1. Land and poultry shed situated in Sy.No.360/1/A, Patta No.201, Passbook No.T202939 with extent of
Ac. 3.34 Gts at Geesukonda Revenue village Warangal. Boundaries: Bounded By: North: SRSP Canal,
South: Land of Sri Radam Veera Swamy &Road, East: Dudde Srinivas land, West: Land of Sri Pentareddy
Kaspa Reddy. Google Cordinator:17.701835 79.515617 Patta Passbook No0.202939

Reserve Price: Rs.1,74,10,200/- EMD: Rs.17,41,020/- Bid Increment: Rs.1,75,000/-

The sale shall be subject to the Terms & Conditions prescribed in the Security Interest (Enforcement) Rules, 2002 and to the following further conditions.

1. The properties are being sold on 'AS IS WHERE IS BASIS and "AS IS WHAT IS BASIS" and "WHATEVER THERE IS BASIS".

2. The particulars of Secured Assets specified in the Schedule hereinabove have been stated to the best of the information of the Authorized Officer, but the Authorized Officer shall not be
answerable for any error, misstatement or omission in this proclamation.

3. The Sale will be done by the undersigned through e-auction platform provided at the Website https://baanknet.com on dates mentioned above.

4. For detailed terms and conditions of the sale, please refer https://pnb.bank.in , www.baanknet.com

Date: 17-10-2026 Place: Hyderabad

2. Open plot admeasuring 2322.00 Sq Yard, equivalent to 1941.42 Sq. Meters, in Survey No.96 of
Gorrekunta Revenue(v) Geesugonda Mandal, within the limits of Warangal Municipal Corporation,
Revenue and Registration District Warangal and Sub-Registrar Warangal (Fort), belonging to
Mr. Veeragoni Rajkumar S/o Mr. Ramaswamy. Boundaries: Bounded By: East: 30' Wide Road, West:
20" Wide Road, Nortth: 20" Wide Road, South: Land of others (House No. 11-1-218/1).

Authorized Officer, Punjab National Bank, Secured Creditor

Google Cordinator:17.973245 79.624055 Sale deed n0.2950/2008 dated 24.06.2008
Reserve Price: Rs.3,19,74,000/- EMD: Rs.31,97,400/- Bid Increment: Rs.3,20,000/-

3. Open land to a total extent of 4840 Sq. yds. in Sy.No.160(old), 160/5 (new) of Gorrekunta Revenue
Village, Geesukonda (M), Warangal District belonging to Mr. Veeragoni Rajkumar S/o Mr. Ramaswamy
Boundaries: Bounded By: East: Land of vendor, West: Land of V. Venkateshwar Rao & others, North:
Land of N. Venugopal Reddy, South: 30" wide Road.

Google Cordinator:17.984102 79.637865 Sale deed n0.2548/2012 dated 12.04.2012

Reserve Price: Rs.2,35,76,700/- EMD: Rs.23,57,670/- Bid Increment: Rs.2,36,000/-
Date and Time E-Auction: 05.11.2026 between 12:00 Noon and 05:00 P.M

(with 10 min unlimited auto extensions) E-auction website-https://baanknet.com

EMD shall be deposited and Linked/Map the EMD amount with the Property ID before End Time of Auction.
It is advisable to deposit and Link / Map the EMD amount with the property ID well in advance to avoid any technical glitch

The Online E-Auction will be held through web portal/website Registration, Login and Bidding Rules visit the following sites:
The Online E-Auction will be held through web portal/ website: https://baanknet.com on the date and time
mentioned above with unlimited extension of 10 minutes. The intending bidders/purchasers required to
register through https://baanknet.com (Buyer Registration - link provided in the home page of the website)
by using their mobile number and valid email-id. The intending bidders/purchasers further required to upload
KYC documents and Bank Details. Register on https://baanknet.com using mobile number and email ID.

e For auction related queries e-mail to ubin0556009@unionbankofindia.bank.in or contact For queries

contact Number: 8291220220. Further details Contact: 9949763570

e Bidders are advised to go through the website: https://baanknet.com and https://www.unionbankofindia.bank.in
lauction-property/view-auction-property.aspx for detailed terms and conditions of Auction Sale before
submitting their bids and taking part in the E-Auction sale proceedings. Successful bidder will be intimated
through e-mail by PSB Alliance Pvt. Ltd after the closing of the e-Bidding Process.

Note: SA 121/2025 Dt. 26-03-2025 at DRT Hyderabad 1 (Not complied by Applicant/ Borrower and no stay as on date of issuance of this notice.
Notice of 15 days for sale of immovable secured assets under Rule 8 and 9 of the Security Interest (Enforcement) Rules, 2002.

AU SMALL FINANCE BANK LIMITED @ schecuted commercia sanig

Regd. Office: 19-A, Dhuleshwar Garden, Ajmer Road, Jaipur - 302001 (CIN:L36911RJ1996PLC011381)
APPENDIX IV [SEE RULE 8(1)] POSSESSION NOTICE

This is to inform to all the bormowers & public in general that "Fincare Small Finance Bank Ltd," has amalgamated with " Au Small Finance Bank Ltd.” w.e.f 01st
April 2024, Whereas, The undersigned being the Authonzed Officer of the AU Small Finance Bank Limited (& Scheduled Commercial Bank) under the “Securitizatlon
and Reconstnuction of Financial Assets and Enforcement of Security Interast [Act, 2002 (54 of 2002)] and in exercise of powers confermed under saction 13 (12) read with
rube 3 of the: Securily Interest {Enforcement) Rules, 2002 issued demand notice on the date as mentioned below calling upon the borrowers to repay the amount mentioned
in thie said nofice within 80 days from the date of receipt of the said notice as per the details givan in balow table: -

13(2) Notice te o
Date & Amount FU;;’E!:AW

31-Dec-24 Bs. B 56328/ Rupess Six Lakh Fiftysix Thousand Three Hundred Twentyaight | 15-Dct-26 \
Cnly As On 12-Dec-24 l

Diate of

Name of Borrower/Co-Borrower/

Mortgagor/Guarantor/Loan A/c No.

(Loan A/C No,) 23660001970528, Kommi Mohan (Borrower),
Hammi Rathanamma [Co-Borrawar)
Description of Mortgaged Property
Tirupatl Begistration District Guder Sub Begistration Manubolu Mandal Baddeywoshu Gp Baddevolu Grama 3y Mo 371 Boc House Vide Assessment Mo 370 Bounded On Admeasuring
18025 Ankanams Or 154 5q Yards Of Site in It Constructed Boe House An Extent OF 387 Bq Fts And Acc Sore Room An Extent Of 10566 Sq Fls Togethers Witk Struciures And Fixures

e

(Loan AC No.) 23660001 582585, Srecram Penchala
Marasaiah (Borrower), Sreeram Sanpurnamma (Co-
Barrower)

e L]

O7-Mar-25 Rs. 5,33 951/- Rupees Five Lakh Thirtythres Thousand Nine Hundred Fiftyone |
Only As On O7-Mar-25

12-0ct-2h

Date: 14.10.2026, Place: Hyderabad

Authorised Officer, Union Bank of India

FORM B
PUBLIC ANNOUNCEMENT
Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF SRI KRISHNA STOCKIST
&TRADERS PRIVATE LIMITED (CIN: U51101AP2009PTC063070)

SI.No PARTICULARS | DETAILS
1| Name of the corporate debtor SRIKRISHNASTOCKIST &
TRADERS PRIVATE LIMITED

2 | Date ofincorporation of corporate debtor | 07.03.2009
3 | Authority under which corporate debtor is | ROC, Vijayawada
incorporated / registered
4" Corporate Identity No. / Limited Liability | CIN: U51101AP2009PTC063070
| Identification No. of corporate debtor
5 | Address of the registered office and
| principal office (if any) of corporate debtor
6 Date of closure of Insolvency Resolution
| Process
7 | Liquidation commencement date of|14.10.2026
corporate debtor
8 |Name and registration number of the | MANNAVADIVAKARASARMA
| insolvency professional acting as liquidator | IBBI/IPA-001/IP-P01192/2018-2019/11917
9 | Address and e-mail of the liquidator, as|DNO:5-4-11,2/3, Brodipet, Guntur—522 002
registered with the board Andhra Pradesh
E Mail: - mdsarma2003@yahoo.com
10 Address and e-mail to be used for|DNO:5-4-11,2/3, Brodipet, Guntur—522 002,
correspondence with the Liquidator Andhra Pradesh
E Mail: - skst.cirp@gmail.com

Notice is hereby given that the National Company Law Tribunal AMARAVATHI BENCH has
ordered the commencement of liquidation of the SRI KRISHNA STOCKIST &TRADERS
PRIVATE LIMITED (CIN: U51101AP2009PTC063070) on 14.10.2026.

Date: 18.10.2026 Name and signature of liquidator: - MANNAVA DIVAKARA SARMA
Place: Guntur AFA VALID upto 31-12-2026

1-8-5 KOVVUR MANDAL, | PANGIDI-534342,
Andhra Pradesh, India.
13.10.2026

STATE BANK OF INDIA

MINI RACPC Wanaparthy (64102),
H No. 38-25, 3rd Floor, Bommi Reddy Complex, Vallabh Nagar,
Wanaparthy - 509103 Sbi.64102@sbi.co.in
POSSESSION NOTICE Under Rule 8(1) and (2) (For immovable property)
Whereas The undersigned being the Authorised Officer of the State Bank Of India under Securiti-
zation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and
in exercise of the powers conferred under section 13(2) read with Rule 3 of the Security Interest(En-
forcement) Rules,2002 issued a Demand Notice dated 13.08.2026 calling upon the Borrower
Smt. MD Parveen W/o Sri MD Mahamood and co-borrower Sri MD Saleem S/o Sri MD Ma-
hamood to repay the amount mentioned in the demand notice being Rs. 30,72,809/- (Rupees
Thirty lakhs Seventy Two Thousand Eight Hundred Nine only) as on 13.08.2026. and interest
and other charges from 14.08.2026 within 60 days from the date of receipt of the said notice.
The borrower having failed to repay the amount, notice is hereby given to the Borrower/Guarantor
and the public in general that the undersigned has taken possession of the property described herein
below in exercise of powers conferred on him/her under Section 13(4) of the said Act read with Rule
8 and 9 of the said rules on this 13th day of October of the year 2026.
The Borrower/Guarantor in particular and the public in general are hereby cautioned not to deal
with the property and any dealings with the property will be subject to the charge of the State Bank
of India for an amount of Rs. 30,72,809/- (Rupees Thirty lakhs Seventy Two Thousand Eight
Hundred Nine only) as on 13.08.2026. and interest and other charges from 14.08.2026, costs
.etc., thereon.

DESCRIPTION OF THE IMMOVABLE PROPERTY
Property owned by Smt. MD Parveen W/o Sri MD Mahamood
All that part and parcel House No.1-48/4/5/1, constructed on Plot No. 25 in Sy.N0.58/1 to the extent
of 196 Sq.yards situated at Kalwakurthy Town and Mandal, Nagarkurnool District, Telangana vide
Partition Deed Doc.No. 4640/2022 in favour of Smt. MD Parveen w/o Late MD Mahamood dated
06.06.2022, SRO at Kalwakurthy and bounded by: - Boundaries: - East : Plot No. 26, West : 16’
Feet Road, North : Plot of Sofi, South : 25’ Feet Road

Date: 13.10.2026
Place: WANAPARTHY

TATA CAPITAL HOUSING FINANCE LIMITED

Regd. Office: 11th Floor, Tower A, Peninsula Business Park, Ganpatrao

Sd/- Authorised Officer,
STATE BANK OF INDIA

Kadam Marg, Lower Parel, Mumbai — 400013. CIN No.
U67190MH2008PLC187552. Contact No. (022) 61827414, (022) 61827375

POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)
(As per Rule 8(1) of the Security Interest Enforcement Rules, 2002)

Whereas, the undersigned being the Authorized Officer of the TATA Capital Housing Finance
Limited., under the Securitization and Reconstruction of Financial Assets and Enforcement of
Security Interest Act, 2002 and in exercise of powers conferred under section 13(12) read with rule
3 of the Security Interest (Enforcement) Rules, 2002, issued a demand notice dated as below call-
ing upon the Borrowers to repay the amount mentioned in the notice within 60 days from the date
of the said notice.

The borrower, having failed to repay the amount, notice is hereby given to the borrower, in partic-
ular and the public, in general, that the undersigned has taken Possession of the property
described herein below in exercise of powers conferred on him under section 13(4) of the said Act
read with rule 8 of the said Rules.

The borrower, in particular, and the public in general, are hereby cautioned not to deal with the
property and any dealings with the property will be subject to the charge of the TATA Capital
Housing Finance Limited, for an amount referred to below along with interest thereon and penal
interest, charges, costs etc. from date of demand notice.

The borrower’s attention is invited to provisions of sub-section (8) of Section 13 of the Act, in
respect of time available, to redeem the secured assets.

SI. Loan Name of Obligor(s)/Legal Amount & Date of Date of
No.| Account No. | Heir(s)/ Legal Representative(s) Demand Notice Possession
1 |TCHHL080900| Mr. THOLAPU ARUNA | As on 10.07.2026 an Amount
0100212204 | KUMAR as (Borrower) of Rs. 17,84,178/- (Rupees 16th
& Mr. THOLAPU APPARAO | Seventeen Lakh Eighty Four | October
TCHIN080900 as (Co-Borrower) Thousand One Hundred And 2026
0100213769. Seventy Eight Only)

SCHEDULE OF PROPERTY : Property consisting of an R.C.C. Slab Building situated in Survey No.
130/24, Door No. 8-18-12/2, Assessment No. 1093028126, admeasuring an extent of 109.77 Square
Yards, located at S.C. Colony, V.T. Agraharam, Vizianagaram Town and District, within the jurisdiction
of the Vizianagaram Sub-Registration District., standing on the name of Mr. Tolapu Arun Kumar vide
Deed No.478/ 2023 bounded as follows: East: Vacant site of Tholapu Lakshamana Rao and titled
House Garbapu people; South: C.C. Road; West : House of Mylapalli Prasad; North : Municipal Canal;

2 Mr. KOTIAN SHIVA | As on 07.08.2026 an
TCHHLO462000100229572, | e iuae =~ | Apohint of R, 29,.28,362/-
TCHHFO462000100240191, | oo e | Rupees Twenty Nine Lakn| _16th
TCH'N°462°8‘3°1°°2458°° Mrs. KOTIYAN | Twenty Eight Thousand Oggzef

SURYA KUMARI as | Three Hundred And Sixty
TCHINO462000100245207. | ¢ Borrower) Two Only)

SCHEDULE OF PROPERTY : East Godavari District, Gandepalli Mandal, Rajamagaram Sub
Registrar’s office limits, Murari Panchayat Board, Murari Village, Zeroitmeraka R S No.571/1A consist-
ing site full extent of Ac.0-96 cents in it centre an extent of Ac.0-08 %z cents or 415 sq yards or 346-98
sq mirs., standing on the name of Mr. Kotian Shiva Kumar vide Deed No.5133/ 2015 bounded on the:
East: site of Meesala veera Gopala krishna, Neeli srinu 94-0ft; South: 18 links wide road 42-5 ft; West:
site of Mummanni veerraju 92-5 ft; North: B C Colony R S No.225 37-5 ft; within the above boundaries
an extent of 415 sq yards vacant site and general ways, and with all usual easement rights.

Sd/- Authorised Officer
For Tata Capital Housing Finance Limited

Date: 18/10/2026

Place: ANDHRA PRADESH

HOME LOAN CENTRE-HIMAYATNAGAR
2nd Floor, HNo. 3-6-263, 264, CCPL Sterling
Building, Himayatnagar,Main Road,
Hyderabad — 500029, Email.id: sbi.17894@sbi.co.in

POSSESSION NOTICE
Under Rule 8(1) and (2) (For immovable Property)
Where as The under signed being the Authorised officer of the State Bank of India, HLC
Himayatnagar, Hyderabad, under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security InterestAct, 2002 and in exercise of the powers conferred under section
13(12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued a Demand
Notice Dated 04.08.2026, calling upon the borrower:
To
Sri. Veduru Atma Charan Reddy S/o. Sri. Veduru Rami Reddy
Residency Address: # Flat No -18, Block No -35, Rajiv Gruhakalpa, Nizampet, K.V Ranga
Reddy Telangana - 500090
# Flat No.201, 2nd Floor, Plot No.793, Sri Brundhavan Residency Apartments, Near Three
Monkey Junction, Pragathi Nagar, Nizampet, Hyderabad, Telangana - 500090
Property Address: Flat No.201, in 2nd Floor of AMR CLASSIC, Plot No. A-85, in Sy
No.149/Part, Situated at Bachupally Village and Mandal, Pragathi Nagar, under Nizampet
Municipal Corporation, Medchal Malkajgiri District, Telangana—500090.
HOME LOANA.C No: 43618070321
SURAKSHALOANA.C.No: 43618334412
To repay the amount mentioned in the notice being Rs.71,32,357/- (Rupees Seventy-One
Lakhs Thirty-Two Thousand Three Hundred and Fifty-Seven Only) as on 04.08.2026 Plus
Interest & Expenses thereon, within 60 days from the date of receipt of the said notice.
The borrower having failed to repay the amount, notice is hereby given to the borrower and the
public in general that the undersigned has taken possession of the property described herein
below in exercise of powers conferred on him under section (4) of 13 of the Act read with Rule 8 of
the Security Interest Enforcement) Rules, 2002 on this the 13th day of October of the year 2026.
The borrower in particular and the public in general are hereby cautioned not to deal with the
property and any dealing with the property will be subject to the charge of the State Bank of India,
HLC Himayatnagar Hyderabad for an amount of Rs.71,32,357/- (Rupees Seventy-One Lakhs
Thirty-Two Thousand Three Hundred and Fifty-Seven Only) as on 04.08.2026. (Present
Outstanding Dues is Rs.71,30,825/-,(Rupees Seventy One Lakhs Thirty Thousand Eight
Hundred Twenty Five only) (outstanding amount after deducting repayment made by the
borrower on or after account classified as NPA)) plus interest and expenses thereon.
The borrower attention is invited to the provisions of sub-section (8) of Section 13 of the
SARFAESIAct, in respect of time available, to redeem the secured assets.
DESCRIPTION OF THE IMMOVABLE PROPERTY
All that the Residential Flat No.201, (in Second Floor), with built-up area of 1575 Sq. Feet,
(Including common area and Car Parking), along with an undivided share of land admeasuring
45.00 Sq. Yards, (Out of 200 Sq. Yards), of “AMR CLASSIC” constructed on Plot No. A-85, in
Survey No. 149/Part, Situated at BACHUPALLY Village and Mandal, Pragathi Nagar, Under
Nizampet Municipal Corporation, Medchal Malkajgiri District, Telangana State and bounded by:
BOUNDARIES FOR LAND: NORTH: Plot No. A-84, SOUTH: Plot No. A-86, EAST: Plot No. A-
100, WEST: 30" Wide Road, BOUNDARIES FOR FLAT: NORTH: Open to Sky, SOUTH: Open
to Sky, EAST: Corridor, WEST: Open to Sky
Property belonging to Sri. Veduru Atma Charan Reddy S/o Sri. V. RamiReddy, vide Sale
Deed No.31158/2024 Date. 18.12.2024 Registered at SRO Quthbullapur.

0SB

Description of Mortgaged Property

4 Per Registered Settiemant Deed Bearing Document Mo, 18352023 Dated 15-04-2023 Belongs To Sreeram Sampoomamma, Wike Of Eswaraiah) Tirupati District, Tinepsli District
Registration, Yenkatagir Sub-Registration, Dakkili Mandal, Yembulere Grama Panchayathi, Yembulurg Yillags, In Houss Site OF An Extent OF 1440 S5g. Feat Or 160 5g. Fest 20
Ankanams And In Existing Rcoc Termaced Building OF An Extent OF 204 Sg-Fest And Acc Roofed Yaranda Of An Extant Of 204 5g-Feat Beanng Assessment Mo, 304, In Grama Kantam
Sureey Mo, 188-1 Within The Foiowing Boundarias And Eleciricity Service Mo 3621215000376 East House OFf 5. Eswaraiah , West: House OF 5.Polarnma , North: House OF
5. Shankaraiah, South: Veadhi

(Loan AMC No.) 23630000082813, Kallagunta Sreenalah
(Borrower), Kallagunta Chengamma (Co-Borrower)
Description al Maortgaged Praparty

Tirupali Districd Tirupati Registration Distnict Kot Sub Regestrabion Vadake Mandal Vadaku Gp And Village Gollapalam Sy Mo 268-4 Roo House Wide Azssassment No 607 Electricity Sarvice
M 3121248004004 Boundad Cn Admeasuring 1038 Sq Fis Or 14,3 Ankanams Or 115,33 5q Yards Or 9887 Sq Mis Of Vacant Site In i Constructed Roc Housa An Extant Of 574 Sg Fis Or
7.7 Ankanams Together With Struclures And Fixturss Eic East: House Of K Damodar, West: House Of K Alleiah, North: House Of E Rajamma, South: Cament Road

(Loan AC Mo} 23860001577625, Padiganet! Magarjuna 12-Feb-26 R, 6,585,304/, Re. Six Lac Elghty-Five Thousand Thres Hundred Minety-Four | 15-Oci-26
(Borrower), Padinetl Yasodhamma |(Co-Borrewear) Only s On 11.Feb-26

25-Mov-25 Rs. 6,49 T8- Rs. Six Lakh Forty-Mine Thousand Seven Hundred Eighty Only
As On 24-Now-25

14-Oct-26

Bescription of Mortgaged Property
Tirnspath Cistrict Terupat Reglstration Dastrict Gudur Sub-Reglstration Chillakuru Mandal Udathasaripalemn Gp Area & Village Rec House Vide Assessment Mo, 275 In Sy, Mo, 212
Vacent Site. Ad Measuring 20 Ankanams Or 160 Sq. Yards OF Vacant Site In Constructed Roc House An Extent OF 360 5q. Fts. Together With Structures And Fistures Electricity
Connection Nao. 3111 15!3!3-}'.315!!].5_-:.. East: Veed|, Weat: Vacant Slte?f F Meerakah, Morth: Hut Of U Manl. South: Vacant Site OF U Krishnalah

’-tLuan AIC Mo} 236600008684623, Kantepalle Subramanyam
i

e —

27=-Apr-26 Rs, 1,22 669/- Rs. Three Lakh Twenty-Two Thousand Six Hundred Sikty-Mine
Only A% On 2T-Apr-26

| 14-Oct-26
Borrower), Kantepalle Seenammma (Co-Barrower)

Description of Mortgaged Property
Tirupal Desboct | Tirupatbi Disiric Registeation | Naxhepela Sub-Hegisiration | Naidepeta Mandal | Pudem Villages Hause Site OF An Extent OF 15 Ankanams O 120 54, Yards And In
Existing Ace Roofed House Bearing Assessment Mo, 451 O An Exten] O 180 Bg Fael In Swurvey Mo, 13121 Wilhin The Following Bewndaries | fnd In House Site OF An Exlend 0815
Ankanams Or 120 2q.vards And In EXiseG ACG Roofed House Bearing Assessment Mo, 431 O An Extent o 180 Sg.Feal In Survey Moo 131-1 And Elecincity Sensce Na
A611137001288 East: Veedl, West: Site Of Kobaka Munelah, Morth: House And Site O Gangipangi Penchalamma, South: Veead|

(Loan AI/C No.j 2466000136253E8, Paluru Muniswamy 2T-fpr-26 R%. 11.68836/- R&, Eleven Lakh Sixty-Eighl Thousand Eight Hundred Thiry-5ix
(Borrower), Paluru Dhanamma (Co-Borrower) Only As On 27-Apr-26

14-0ci-26

Description of Mortgaged Property

Trepal Desirct , Teeupat Keglsiralion Desirct |, Kota Sub-Kegestration , Kola Mandal , Kota [3rama Fanchayathd , Kola Bil-1 |, Kota Vilkaoe | Ward Mo, 1, Pallamgunia Area Hodse Sibe
An Extent Of 19 Ankanams Or 152 5q.Yards Within The Following Boundaries - And In Existing Roe Tarraced Bullding Beanng Assessment Mo 2107 OF An Extent Of 636 88 5q.Fest
O 8.54 Ankaname , Rec Roofed Kitchen House O An Extent Of 120,24 Sq Fest Or 1.67 Ankanams , Asheains Sheet Roofed Bathu Room Of An Extent Of T2 So.Fest Or 1 Ankanams
And Asbestos Sheet Roofed Varada Of &n Extent OF 488 88 Sq.Feet Or 6.8 Ankanams In Surrey No. 147F And Electricity Service MNo. 3611263000340 East: House Of Paluru
Venkatesh, West: House Of Midigurthi Chengamma, Morth: Cement Road , South: House OF K.Marayanamma

(Loan A/C Mo.) 22660001434637, Bondala Gopinath 21-May-26 R, B,65,485/- Re. Eight Lakh Sixty-Five Thausand Feur Hundred Eighty-Five
Borrower, Bandala Jhanai Co-Bormower Only As On 21-May-26

12-0el-26

Description of Mortgaged Property

Tirgpatl Distrct Venkatagin Sub Distrct Ozl Mandal Ravipadu Grama Kantam Survey Ne 304-4 In That Site Constructed Rec Busding Door Mo 1-45 Assessment Mo 45 Bownded On
The Adm=aasuring 1512 Sg Ft Or 168 Sq Yards Or 21 Ankanams Of Vacant Site And That Site Constructed Roc Bullding Admeasuring 378 Sg Ft And That Bullding Afficed Electricity
Sendce Mo 3611348000203 All Demestc ems All Easemsnt Rights And That Bulldieg A8 Flxurea And Fittings Thereon East: House Of Golia Jyothi , West: House Of Blllu

T T B e T e e R e e RS g A 2 o AP

(Loan AMG No. ) 23630000104774, B Nisanthi (Borrower), J
Babu (Co-Borrowar)

Description of Mortgaged Property

Chattoor Diglnct = Chilloor Sub-Disirct = Chilloor £, P = Gudipaka Mandal = Panaturu Panchayaln = Bommasamudram Village Majaca Pallume &0, 00W < Sy Mg, 50703 Hoese Vacant Sile
Bounded On ; In Betveen This Measunng | Easl To Wesd 25 Fls Or 7,50 Meters |, Marlh To Sowth 44 172 FL Or 13,35 Mebers | Ad Measumng 1112 102 S0 Feeds Or 123,61 5. Yards Of
Vacanl Site . East: K.Chengalrayulu Site . West K.MNallakah Site . North: K. Venkataiah Site , South: Road

(Loan AMC No.j 24660002793710, T Rajakumarl (Borrower), | 06-Jul-26 Rs. 5,70.121/- Rs. Five Lakh Seventy Thousand One Hundred Twenty-One Only | 14-Oct-26
Thyagara| [Co-Bormower] As On Bd4-Jul-26

Description of Mortgaged Property

Chittoor District - 189, Kothapalle Grama Sachivalaye Sob Register - Gudipala Mandal - 18%, Kothapalle Panchayath Ares - H.D Mo 1443 -An Extant OF 463179 Sg.Y ards OF Plinth Area -
Kothapalle Yillaga Sy. Mo 641 — Boamded On; Admeasunng 46,3179 5 Yards Of Plinth Area East: Street, West: House OFf Sheela; North: Road, South: House Of Vishwanath

12=Jun-26 Rs. 6.93,757/- Rs. Six Lakh Mingty-Thres Thousand Saven Hundred Fifty-Sevan
Only As On 11-Jun-28&

14-Oct-2b

Date: 13.10.2026 Sd/-Authorised Officer,
Place: HYDERABAD STATE BANK OF INDIA

[Loan AMC No.) 23660001181100, N Bhanu [Borrower), M DE-Jul-26 Re. 4,891,928 Rs. Four Lakh Ninety-One Thousand Mine Hundred Twenly-Eight | 14-0¢i-26
Vasudevan (Co-Borrower) Only As On 04-Jul-26

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF VASUDEV ADIGAS FASTFOOD PRIVATE LIMITED

B RELEVANT PARTICULARS =
1 | Name of corporate debtor Vasudev Adigas Fast Food Private Limited

2 | Date of incorporation of corporate debtor | 12th October, 2026

3 | Authority under which corporate debtor is [ROC - Bangalore
incorporated / registered

4 [ Corporate Identity No. / Limited Liability | U55101KA2007PTC044097
Identification No. of corporate debtor

5| Address of the registered office and|First Floor-IF-209, Vishal Towers, No. 18/8,
principal office (if any) of corporate|16th Cross, 1st Main, Off Mission Road,
debtor Sampangiramnagar, Bangalore, Bangalore
South, Karnataka, India, 560027.

16th October, 2026

(Order has come to the knowledge of
IRP on 16th October, 2026, through
email of the Applicant)

NCLT CP (IB) No. 233/BB/2025 - Order
dated 09th October, 2026

6 | Insolvency commencement date in
respect of corporate debtor

7 | Estimated date of closure of insolvency | 14th April 2027
resolution process

Name and registration number of the
insolvency professional acting as interim
resolution professional

Name of IP: Prafulla Gurulingayya
Melinamani, IBBI Reg No: - IBBI/IPA-
001/IP-P-02680/2022-2023/14089

Address and e-mail of the interim
resolution professional, as registered
with the Board

Address: Sy. No. 5206/8, Opp. APMC
Mangal Karyalaya, Jamkhandi,
Karnataka - 587301, India

Email: caprafullagm@gmail.com

10

Address and e-mail to be used for corre-
spondence with the interim resolution
professional

Address: Sy. No. 5206/8, Opp. APMC
Mangal Karyalaya, Jamkhandi,
Karnataka-587301, India

Email: vasudev.adigas.cirp@gmail.com

1

Last date for submission of claims

30th October, 2026

12

Classes of creditors, if any, under clause (b)
of sub-section (6A) of section 21, ascer-
tained by the interim resolution professional

Not Applicable

Names of Insolvency Professionals iden-
tified to act as Authorised Representative
of creditors in a class (Three names for
each class)

Not Applicable

14

(a) Relevant Forms and
(b) Details of authorized representatives
are available at:

Web link: https://ibbi.gov.inflhome/down-
loads

Notice is hereby given that the National Company Law Tribunal has ordered the com-
mencement of a corporate insolvency resolution process of the Vasudev Adigas
Fastfood Private Limited on 09th October, 2026 (Order has come to the knowledge of
IRP on 16th October, 2026)
The creditors of Vasudev Adigas Fastfood Private Limited, are hereby called upon to
submit their claims with proof on or before 30th October, 2026 to the interim resolution
professional at the address mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.
Name and Signature of Interim Resolution Professional
Sd/- Prafulla Gurulingayya Melinamani
INTERIM RESOLUTION PROFESSIONAL
Vasudev Adigas Fastfood Private Limited
Date: 17.10.2026
Place: Jamkhandi

Description of Mortgaged Property

Chattor District — Chittoor Rural Swb Destrict - Chiftoor 2P - Thavanampall Mandal - Diguvamodala Gp - T.Pultur Vilkage Accounts — An Extent OF Ac.0.23 Centa In Sy Mo, 202-34
Bounded On - In Between This Messwnng , East ToWest 30 Fia. Or 9150 Mis. Morth To Soutih 20 Fis. OrE 4 Mis. . Admeasuring 600 Sq Fis. Or &6.203 Sa.Vards O Site. East: Slte Of
Pedda Papamma, West: Site Of Santhi Kala, Morth: Raja Street. South: Land Of Munemma

(Loan AC No ) 22660000761268, Vaddl Yellapps (Borrower).| 17-Jul-26 Rs, 560532/ Ra. Flve Lakh Sixty Thousand Flve Hundred Thiry-Twa Only As
Vaddi Syamals (Co-Borrower) On 16-Jul-26

14-0¢ct-26

Description of Mortgaged Property
Annamalan District, Kalikin Sub-District, Kalikir Mandal, Kallkirl Panchayat. Kalikin Village (Grama Kantam) 8Th Wand Cross Read, Piler Road Nomihem Side Door Mo 8-68,
Agzessment Mo, 1956 House, Sunvey Mo 48804 Of Kalikin Villags Accounts in That Sie Bounded On In Between Measuring; East-West 45 Ft. Or 14.945 Mits . Norh-Sauth 34 102 Ft.
Or 10,522 Mts . Admeasuring 1690.5 5q. Ft- Or 18783 5q. Yards Of Site Fully And That Site Construcied Rec Builbding Measuring East-Weast 37 Ft Or 11.285 Mis | North South 24 Ft.
Or 7.320 Mts - Admaasuring 888 Fulty And That Buikding Affixed Doors, Doorframes, Ventilations, Roof, Floor, Eleciricity Service No 5731111004337 And That Building All Fighires
And Fitings Thereon East: Road, West: Site Of Sahadeva Reddy, Morth: House Of J Narayana, South: Site Of WV Venkatramaiah

(Loan AC No.) 23660001190963, B Harl (Borrower), B 21-Jul-26 R=. 581,873/ Rs. Five Lakh Hinety-One Thousand Mine Hundred Seventy-Threa | 14-0e1-26
Usharanl (Co-Borrower) Only As On 21-Jul-26

Dascription of Mortgaged Property

Propery Bearng Anmsemaatzh Distict - Penganur Sub-Distnct - Ramnasemedram Mandalam - R.Madimpalll Vilege Panchayath & Rewvenue Village - Peddakurappall &
Tirumalareddypalll Surssy Group - Eguvannallappagarpalll Viliage Basthi - Roc House Vide B.MNo.528 In Assessment Mo.25 In Elecimcity Connection Mo 5234507001242 -
Sy Mo 248721 Bounded On In Batwesn This Measwring East To Weastd4d Fis Or 13,411 Mis Nerth To South 34.5 Fis Or 10,515 Mts Admeasarning An Exterd OF 16866 S5q.Yards Of Roe
Howesa Together With Structures And Figures Elc., East: House OF M Mangamma, Weast: Streat, Morth: Site OFf T Sankarappa, South: House And Site R Ramesh

(Loan A&C No.j 1660000187119, A Chalapathl (Borrower), |24-Feb-21 Rs. 4 46 912- Rs. Four Lakh Forty-Six Thousand Nine Hundred Twelbve Only, As| 14-Oct-26
Shalk Chandinl [Co-Borrower) On 13-Feb-21

Description of Morigaged Property

All That Peece And Parcel OF Immoveable Property Situated At Chittor Disinct, Madanapalis Sub Déstrict Bemasamudram Mandela, Gunthalpata Village And Fanchayath 5 Mo,
184 B, House Bearing Door Mo, 13-23 With Assessmeant No. 1342 Measuning East To West 56 Feet Or 17,08 Mirs, Morth Tao South: 21 Feet Or 6.40 Metars In Total 1176 5g.Ft Or
13066 Sq Yards. YWithén This Constructed Ground Floor 56 X 21= 1176 Stone Teraced Building On Above Ground Floor Constructked First Floor 21411=231 Sg Ft With Rcc Roofed
Building, Entire Bugding With Doors A&nd Door Frames Wendows Roof, With Site Electrical Material With Meter With Presant And Future Constructon Therein, And Bounded On The
East: Road, West: House OFf Gattappa, North: House Of Venkatesh, South: Road

(Loan AMG No 23660001962751, C Dwarakanatha Reddy 21-May-26 Rs. 9,36.229(- Rs. Mine Lakh Thirty-Six Thousand Two Hundred Twenty-Mine
Borrower, C Manjula Co-Borrower Only As On 21-May-26

Description of Mortgaged Property

Annamaiah District Vayalapadu Sub District Wayalapadu Mandatam Chintalavari Gram Panchayath Area Chinthalavar Gramam Sy Mo 380 Bounded On in 15t lkem In Batwesen This
Messunng East To West On Bolh Sides 32 Fis Or 9.760 Mis Morth To Sowlh On Both Sides 24 Fis Or 7,230 Mts Admeasuring T6B Sq Fis Or 85,233 Sq Yards Or 71,687 Sa Mts OF Side
2Md Herm Measuring East To West On Both Sides 8 142 Fis Or 2,897 Mis Morth To South On Both Sides 41 Fis Or 12,505 Mis Admeasuring 382 1/2 5q Fis Or 43277 Sq-Yards Or
46252 5 Mts OF Sie Tola? Admaasuning 12861 Sg ¥ards OF 150 And 2N Mems East: 1) Houss OF C Vasundaramma 2} Houwse OF C Vasundaramma And House Of P Sankar
Redely, Wast: 1) House OF R Yella Reddy 2) House OF C Venkatadri, North: 1} Site Of B Venkataswamy Reddy 2) House Of C Vasundaramma, Souwth: 1) Site OF C
Vasundaramma And House OF C Venkatramana Reddy 2) Cement Road

(Loan AIC No.) 24660002579033, Naresh (Barrower), K 12-Jun-26 Rs. 3,30,716/- Rs. Three Lakh Thirly Thousand Seven Hundred Sixlean Only As | 15-0c1-26
Hanchana (Co-Borrower) On 11-Jun-26

| 15-0ct-26

Description of Mortgaged Proparty

Irnrmovabde Progery Bearing Mo | As Per Regd Setilernent Deed Dt 23-12-2022 [ Doc. No_ 453402022 In Favour Of SmiK Kanchana ) Tirupatl Distnet | Thottambedu Sub-Cistrict |
K.A.B Puram Mandal , Adavaram Survey Groug , Adevaram Grama Kantam Survey No 180 In That Sde Constructed House D No.d-53 Assessment Mo 52 Bounded On The _ in
Between Measuring : Eastern Side 46 FLOr 14,02 Mis ; Wesiam Side 46 F Or 14.02 Mts - Northern Side 38 Ft Or 11.58 Mts : Southern Side 28 Fi Or 11.58 Mis ; Admeasuning 1748
Sg.FtOv 194,22 Sg.Yarde Or 16236 5g.Matars Of Site Only &nd That Site Constrsled Roc Building Measunng East 215, West21Ft, Mosth 2B8F1 ; South 28F , Admsasunng 588 Sq.FH
And That Buslding Affixed Doors | Doorframes |, Vastuvalvichi | Bore , Motor | Electncity Service No 5433148000201 &nd That Building &1 Fixtures And Fitiings Therson East: Vacant
Site Of K.Devendra, West: House Of A Subramaneaiah, Narth: Read, South: House Of K.Chandraiah

The borrowar having failed {o repay the amount, tharafore notice is hereby given to the borrower and the publicin ganeral that the undarsigned has laken possession of the proparty
described harain above mantioned table in seercise of pewers conferred on himfher under secton 13(4) of the said [Act 2002] resd with Rule 8 of fhe said rule on the date menlioned n
th abovm table, “The borrower's atlention is Inviled to provsions of sub sechon (B) of secton 13 of the Act read with rube 8 (8§, n respect of lime avastable, La. 30 days from this
Inlemiation, boreceem e secured assels”™

Thoix borrower in parbcular and e pubhic in genaral is heraby cautioned nol 1o deal with he progery and any dealings wilth (he propery will be Subdect [ the change of the AU Small
Finsnce Bank Limited (A Scheduled Commercial Bank) {or the amount and inferes! themson mentioned in the above lable
Date  :47H0/2026

Place : Tirupati, Andhra Pradesh

Authorised Officer
AU Small Finance Bank Limitacd

Regn.No: IBBIIIPA-OO1IIK;%%E§§W$¥EExpre 25 .COM
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acceptance of advertising
copy, itis not possible to verify

PUBLIC NOTICE: NOTICE OF WITHDRAWAL OF THE PUBLIC ISSUE OF SECURED, RATED, LISTED,
REDEEMABLE NON-CONVERTIBLE DEBENTURES(“NCDs”)

1A PINANCE

IBL FINANCE LIMITED

Registered Office: Shop-151, Silver Stone Arcade, Near Kantheriya Hanuman Temple, OP-34/ABCD, FP-50,
Singanpore, Causeway Road, Katargam, Surat — 395004, Gujarat.
Corporate Office: 2002, The Junomoneta Tower, Opp. Pal RTO, Near Rajhans Cinema, Pal, Surat 395009, Gujarat, India.
CIN: L65999GJ2017PLC098565 PAN: AAECI5851N  Website: www.iblfinance.in
Email: compliance@iblfinance.in  Telephone: +91-9328116900

BENGALURU CO-OP. MILK UNION LTD., [BENGALURU DAIRY]

m Dr. M.H. Marigowda Road, Bengaluru-560029
E-mail Address : bamulpurchase@gmail.com
Website: www.bamulnandini.coop Phone:080-26096214 & 282

Tender Ref No! BAMUL/PUR/A9MBET M-373/2026-27 Dale: 17.10.2026

TECHNICAL CUM COMMERCIAL TENDER THROUGH
KARNATAKA PUBLIC PROCUREMENT PORTAL
Bengaluru Co-op Milk Union Ltd., (BAMUL) Bengaluru, invites e-tender through e-Procurement Portal from
the interested and eligible Manufacturers/Contractor/Dealer /Distributors for Supply of the following item.

FORM A
PUBLIC ANNOUNCEMEN

Please refer to the “FORM A” publishe
in this newspaper on 18-10-2026 pertair
ing to Corporate debtor: Vasudev Adiga
Fast Food Private Limited. In this notice
“Date of incorporation of corporat
was wrongly published, that shoul
be read correctly as 12th Octobe!
2007” instead of “12th October, 2026’
All other details remain same.
Sd/- Resolution Professiong
Sd/- Prafulla Gurulingayya Melinamar

its contents. The Indian
Express (P) Limited cannot
be held responsible for such
contents, nor for any loss or
damage incurred as aresult of
transactions with companies,
associations or individuals

advertising in its newspapers
or Publications. We therefore
recommend that readers
make necessary inquiiries
before sending any monies
or entering into any
agreements with advertisers
or otherwise acting on an
advertisement in

THIS IS A PUBLIC ANNOUNCEMENT FOR INFORMATION PURPOSES ONLY AND IS NOT FOR DISTRIBUTION OUTSIDE INDIA. sl Particulars Qty Estd Cost in Tender No mannerwhetscover. | Date: 19-10-2026, Place: Jamkhandi
PUBLIC ISSUE BY IBL FINANCE LIMITED OF UP TO 500,000 LISTED, SECURED, RATED, REDEEMABLE NON No. Lakhs
CONVERTIBLE DEBENTURES OF FACE VALUE OF % 1,000 EACH (“NCDS” OR “DEBENTURES”), AT PAR, AMOUNTING Supply of Cheddar cheese Bag lo Kanakapura Dairy forapericd| 150000 KMF/2026-27/ Date: Oct 20, 2026
TO % 2,500 LAKHS, HEREINAFTER REFERRED TO AS THE “BASE ISSUE” WITH A GREEN SHOE OPTION TO RETAIN 01 ot onavear. Bags S1.00 IND2629 Clarification: EOI-Extension of Timeline
OVER SUBSCRIPTION UP TO ¥ 2,500 LAKHS, CUMULATIVELY AGGREGATING UP TO % 5,000 LAKHS, HEREINAFTER - " T T —
REFERRED TO AS THE “OVERALLISSUE SIZE” (THE “ISSUE”). 02 |Supply of DANISCO FD CHOOZIT RA Series -cheddar cheese| 1500 51.19 KMF/2026-27/ Fh:ﬁnﬁaw“h If}*::‘_fer:E'"f-E:ﬂLf:E L?;*-EfﬂzlzggﬂlfﬂumfEIE*TEEEIIDI':E of |I?-IEEFE5|§EI:I |E||:||:| in
1. WITHDRAWAL OF THE ISSUE: cultureto Kanakapura Dairy for a period of one year. Pouches IND2630 ProceseofKM Toll Rosd Private Limited.
Notice is hereby given that IBL Finance Limited (the “Company”), has decided not to proceed with the Public Issue. The Issue, which 03 |Supply of Cheese Rennet to Kanakapura Dairy for a period of| 10,00,000 125.00 KMF{2026-27/ | | Pursuant to the approval of the Committes of Creditors (COT) of KM Toll Road
opened for bidding on Monday, October 12, 2026, and proposed to be close on Monday, October 26, 2026, has been formally one year, Gms IND2831 Private Limited, the last date for stbmission of Expressions of Interest (ECHS) has
withdrawn. : : . been extended from October 18, 2026, to October 28, 20258, upon reguests
2. REASONS FORWITHDRAWAL: 04 (Supply of DSM DELVO CH 300 Series -Cheddar Cheese 2350 63.00 KMF2026-27/ recelved from Interested parties
The g?mpat%y hast.en(;o.tlmtered severgll ?)i_mCU|]tcitehS ?CVOSS various bzgkgf C?inni!sy inICdeing f?ftffiCtil(t'J_nS on UbPI'H'ansaﬁtiqnsi Culture to Kanakapura Dairy for a period of one year. Pouches IND2632 For details reganting the revised timelines and other updates, PRAS are requested
mandate authorisation failures, non-availability of the Issue on various net banking platforms, difficulties in submitting physica : lo contact us at the process-specific email 107 ip kmtoll@gmail.com.
ASBA applications at designated bank branchis, and errors in application bidding and pgrtfcessing by banks. These chaIIer?grt)esyhave 05 |Supply of CHR HANSEN Frozen HEF Series -Cheddar Cheese] 1500 68.30 KMF/2026-27/ CA Ashish Saoj " ’ g -
collectively restricted investor participation and adversely affected subscription levels for the Issue. Culture 1o Kanakapura Dairy for a period of ane year, Pouches INDiZB33 Resolution Professional

In view of the above circumstances, the Company believes that it will not be able to achieve the minimum public subscription level e AT N — AR ANTE L BT A4 A0NE | RSN oaE Ir thee mattar of KM Tall Road Private Limiled

required as per the SEBINCS Regulation and in the interest of existing applicant, we therefore decided to withdraw the Issue, subject = -.1. - ,"?‘EE?F‘.HQEEF_UE{ Dicﬂﬂa_n,t:s_ . — 18.1 DEE].‘_@[@E_!‘I_E__DE@“ I 02.00 PM BBl Regn, Mo,: IBELIFA-OOL/ P-PO12ES 2018-10/12150

to applicable regulatory requirements and completion of the necessary formalities. _2 | Pre-Bid Meeting Tender clarification date & time 27.10.2026 till 11.00 AM Ackdress: 3rd Floor, MG House, RTN Marg Crvil Lines Nagour-440001
3. UNBLOCKING OF FUNDS FOR INVESTORS: 3 | Last date for submission of tender/ quoting 02.11.2026 till 02.00 PM Email 1D: ipkmtoll@gmail.com

In accordance with SEBI guidelines and the terms disclosed in the Prospectus, the Company through the Registrar to the Issue has 4 | Date & time for upenin_g Technical Tendar 03.41.2026 at 07.35 PM

instructed the Self Certified Syndicate Banks (SCSBs) and Sponsor Banks to immediately initiate the unblocking of application ST i T A ISR [ A £ T T T T T

monies in the respective ASBA and UPI-linked bank accounts of all bidder. The blocked amount in the ASBA accounts of the ASBA _5 | Date & time =':.]_.r e QEH‘:I‘I‘IE[EI_@I Tender ____04.11.2026 Eta-mD-DPM . 0 SBI

shall be unlocked in compliance with Securities and Exchange Board of India (Issue of Capital and Disclosure Requirements) & | Place of opening of Technical and Commercial Tender BAMUL (Bengaluru Dairy) Board Room information Security Department, State Bank of India,

Global IT-Centre, 5ec-11, CBD Belapur, Mawi Mumbai-400 614

REQUEST FOR PROPOSAL (RFP)

Ref. GEM/Z2026/B/BOBB32E Datad: 17.10.2026

State Bank of India (5B]} has issued Request for Proposal [RFP) for
"Purchase of LTO8 Tapes with customized Barcode stickers” through GeM.
For details, please visit 'Procurement News' at https:bank.sbi and GeM
portal (https:gem.gov.inl. Eligible bidders, based on the criteriain the bid

diacument, may subrmit the bids.

Last date and time for Bid submission: Upto 03.00 PMon07.11.2025

Regulation 2018, and Securities and Exchange Board of India (Issue and Listing of Non-Convertible Securities) Regulations 2021, as
amended from time to time. No action is required from the investors.
CONTACTDETAILS FOR GRIEVANCES AND CLARIFICATIONS

LEAD MANAGER REGISTRAR TO THE ISSUE

COMFORT SECURITIES LIMITED | KFin TECHNOLOGIES LIMITED
Address: 301, 3rd Floor, 'A' Wing, Hetal Selenium Tower-B, Plot 31 & 32

Arch, Opp. Natraj Market, S.V. Road, Malad | Gachibowli Financial, District,

(West), Mumbai, Maharashtra, India - 400064 | Nanakramguda, Serilingampally,

Ph.No.: +91- 8108486841 /+91- 8169547504 | Hyderabad, Telangana, India, 500 032.
Email id: Tel: +91 40 6716 2222/18003094001
merchantbanking@comfortsecurities.co.in Fax: +91 40 6716 1563

Investors Grievance id: Email: iblfinance.ncdipo@kfintech.com

The Tenderers shall submit separate tender for the above, Tenderers are advised to note the qualification
criteria specified in Section V|| to qualify for award of the contract.

The Earnest money deposit (E.M.D.) valid for 45 days beyond the validity of the tender i.e. total for 135
days, Tender processing Fee, modes of e-payment, tender document details and other details are
menticned in https://kppp.karnataka.gov.in and also contact Help line No: 8046010000 /8068948777

Sd/- Managing Director
Tender Inviting Authority, Bamul

COMPANY SECRETARY AND COMPLIANCE OFFICER

Dilipbhai Chunilal Chauhan

IBL FINANCE LIMITED

Registered Office: Shop-151, Silver
Stone Arcade, Near Kantheriya Hanuman
Temple, OP-34/ABCD, FP-50, Singanpore
,Causeway Road, Katargam, Surat -
395004, Gujarat. Tel: +91-9328116900

merchantbanking@comfortsecurities.co.in Investor Grievance Email:
Website: www.comfortsecurities.co.in einward.ris@kfintech.com
Contact Person: Mr. Alok Prasad/ Mr. Website: www.kfintech.com
Sandeep Mishra Contact Person: Mr. R. Williams

Website: www.iblfinance.in

Corporate Office: 2002, The Junomoneta
Tower, Opp. Pal RTO, Near Rajhans
Cinema, Pal, Surat 395009, Guijarat, India.

Email: cs@iblfinance.in 1

SML MAHINDRA LIMITED

(FORMERLY SML ISUZU LIMITED)

Place: Mawvi Mumbi
Date: 20.10.2026

Dy. General Manager [SOC)
Information Security Department

CIN: U67120MH2002PLC136562 Regd. Office : Village Asran, Distt. Shahid Bhagat Singh Nagar (Nawanshahr)-144 533, Punjab | CIN : L50101PB1383PLCO0S516,

For and on behalf of the Board of Directors Website: https:/'smimahindra.com/IN, Email id : inves imahindra.com/IN, T : 91 1881 270155, F: 91 1881 270223 PPG GL
. IBL Finance Limited LS o e o L Py
Date: October 19, 2026 Sd/- Regd Office: Shatabd Bhawan. B12 & 13, Sector 4, Gautam Budh Nagar, Noida, Uttar Pradesh-201301

Place: Surat, India Company Secretary & Compliance Officer

Plant Adrese: PO- Lofgara, Tehsil-Bara, Prayagraj (Allahabed), Uttar Pradesh- 212107
Fhane - +51-120-61020006 102008 CIK: 401 0UP200TPLCOE 2855

CORRIGENDUM

EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR
= THE QUARTER AND HALF YEAR ENDED 30™ SEPTEMBER 2026 -

Rs. Crores, except per equity share data

] Quarter anded Half year ended | Year ended T = B n G "
Particulars 30.09.2026 | 30.06.2026 | 30.09,2025 | 30.09.2026 | 30.09.2025 | 31.03.2026 e ;ﬁfgﬁ{ﬂjs e Rk R
Unaudited Audited which appeared in Financial Express and Swatantra Chetna on
Total ncome 671.39 958.73 557.23 | 163002 | 140518 | ZB46.24 September 2, 2026. Detalls of pre-qualification reguirements, bid
Net profit / (loss) for the period = security, purchasing of tender document etc. may be downloaded
(before tax and exceptional items) o B I I L s using the URL- https:/lwww.ppgcl.co.inltenders.php Eligible
UJJIVAN SMALL FINANCE BANK i i vendors willing to participate may submit their expression of
MaLRrAR [lose; o Wi paiad 1585 | 8528 | 2828 | 10143 | 11783 | 21395 interest along with the tender fee for issue of bid document fatest by

before tax (after exceplional dems) 23" October 2026

ves . . . et profit/ floes) for the panod 11,70 6362 21.05 75.32 g0t | 1sa75 :

Ujjivan Small Finance Bank Limited after tax (after exceptional items) ' ' : ' ' :
CIN: L65110KA2016PLC142162 Total comprehensive incame for @ HARRISONS MALAYALAM LIMITED
’ the period [comprising Profit / {loss) 4124 63 24 90,65 7458 arot | 16273 CIN:L01119KL1978PLC002947 | 24/1624, Bristow Road, Willingdon Island,
Registered Office: Grape Garden, No. 27, 3™ "A" Cross, 18" Main, for the period (afer tax) and Other ! : : ' : : o COChif? 682003, TIeI: ?484—66243\/6%, Fax 048;1_2_668024I |
Gt Blnck, Koramang aEa, Beng aluru 560 095, Karnataka Comprehensive Income (aftar tax)| -mail:hmlcorp@ arrlsonsa ayaam.com ebsite:www.harrisonsmalayalam.com
Email: corporatesecretarial@uijjivan.bank.in Ph. No.: 080 40712121 Equity Share Capita 14.48 14.48 14 48 14 48 14 48 1448 demsalggfig'is"e\l’t'i':]dnom fgﬁ‘;;?cﬂaﬁfgggsﬂﬁes
Website: www ujjivansfb.bank.in Other equity
(excluding revaluation reserves) 504.86 Pursuant to SEBI Circular No.: H0/38/13/11(2)2026-MIRSD-PQD/I/3750/2026
: — dated January 30, 2026, it is hereby informed that SEBI has opened another special
NOTICE OF THE EXTRA ORDINARY GENERAL MEETING Eamnings Per Share (of Rs.10/- each) (for Wi?ddow fortrr]ansféer and ?ewatglri(ﬂls%t(i]% (“Tdﬁmat”) of |phys(ijcal sehCIJllriEes that were
AND INFORMATION FOR E-VOTING continuing and discontinued oparations) - S0ld or purchased prior to April U1, . 1NIS SESCIH winaow snall be open 1or a
; : 2 _ period of one year from February 05, 2026 to February 04, 2027.
1. Basic (K5, g3 43.96 14.55 5205 G052 110.39

2 Dilul-:-:'d[ (Rs.) 4.0 4396 14.55 52115 6082 14039 The facility shall also be available for such transfer requests which were submitted

earlier and were rejected/ returned / not attended due to deficiency in the
documents/ process or otherwise. The shares re-lodged for transfer will be
rocessed only in demat form and shall be under lock-in for a period of one year
rom the date of registration of transfer.

Motice is hereby given that:
1, The Extra Ordinary General Meeting ("EGM or Meeting™) of the Members of Ujjivan Small
Finance Bank Limited ("Bank”) will be held on Friday, November 13, 2026 at 03:30 P.M. IST

Mote: The above is an extract of the detailed format of Quartery/Half Yearly financial resulls filed with the Stock
Exchanges under Regulation 33 of the SEBI (Listing and Other Disclosure Requiremants) Regulations, 2015, The full
format of the Quartery/Half Yearly financial resulls are available on the websites of Stock Exchange(s)

through ‘-..-’idec:n CunFe_renr:ing ("WC") / Other Audio Visual Means ("OAVM") in compliance (www.bseindia.com, www.nseindia.com) and on Company's website documents to the Company’s Registrar and Share Transfer Agent (RTA), MUFG
with applicable provisions of the Companies Act, 2013 and rules made thereunder read with (hitps:ismimahindra.comiINfinvestorsifinancialsiquarterly). The same can also be accessed by scanning the QR Intime India Private Limited, Surya 35, Mayflower Avenue, Behind Senthil Nagar

relevant General Circulars issued by MCA and SEBI (hereinafter collectively referred to as
“the Circulars”), to transact the businesses as set forth in the Notice of the EGM dated

Code provided below.

Eligible shareholders may submit their transfer requests along with the requisite

Sowripalayam Road, Coimbatore — 641028, Email: investor.helpdesk@in.mpms.mufg.com,
within the stipulated period.

For and on behalf of The requisite documents/information as prescribed in the relevant circular (quoted
r 16, ! ] : above) shall be mandatorily submitted for processing, and the said circular may be
actioerty : 2026 . _ _ _ y, the Board of Directors of acces%ed from the website of the Company at www.%arrisonsmalayalam.com
2, In compliance with the Circulars, I:I'Iae Motice of the EGM along with the explanatory SML Mahindra Limited Undate KYC and convert physical shares into demat mode.
statement has been sent by electronic mode to all the members whose email IDs are The shareholders holding shares in physical form are requested to update their KYC
registered with the Bank's RTA/Depository Participant(s). These documents are also gﬁtaslggaﬁpsf}]l\;} eaggﬁ%%h ?eé}sn#] t%ngrl:]fgf f%?mlnee etc.) and also requested to convert
available For download on the website of the Bank, Stock Exchanges and e-voting agency (Vinod Kumar Sahay) y '

KFin Technologies Limited (KFin Tech). The Motice of the EGM through emails was
dispatched to the members on Monday, October 19, 2026,

Executive Chairman
DIN: 07884268

Place: Bengaluru
Date’: 19 QOctober 2026

For Harrisons Malayalam Limétded

Cochin - 682003 Sandhya Gopi

19.10.2026 Company Secretary and Compliance Officer
3. Members holding shares either in physical form or dematerialized form or members S TR T T
whose email IDs are not reqistered, as on the cut-off date (Friday, November 06, 2026), may DptlEﬂ‘lJS . mﬂfﬁwmﬁﬁﬁ;ﬂmﬁ o

cast their votes on the business as set forth in the Notice of the EGM through remote
e-yoting (e-voting from the place other than venue of the EGM) or by e-voting during the
proceedings of the Meeting (collectively referred as e-voting). The instructions for e-voting
are provided in the Notice of the EGM

4. The Members whose email 1Ds are not regisbered with the Depository Participant(s) and

are holding shares in dematerialized mode, are requested to register their email addresses Rﬂﬂiﬂtﬂjfﬂﬂ Office: Palm Court, Building-M, 501/B, 5° Floor, ﬂEW Link Road, HES Folio No. | Nama of Shareholder | Certificate No(g). | Distinctive No[s) !.:‘.r"m"a:‘
and mobile numbers with their concerned depositories through their depositary ot +9?;§d2;§;:4?]gﬁ?;$iﬂ? Fﬂmpiex- Mt [W‘Zﬂt]- '*_’:f’Wba' - 400 064. I s e T T
participants. Members holding shares in physical form are requested to register/update o - Website: wivw justdial.com; E-mail: investors@justdial.com e Indis Gt E0T505Te | a04ga0a0seE | 7000
the details in prescribed Form I1SR-1  (available on the bank website at 1 | cooosss Arvaesh Goal JI049-31008 | 3104001-3108800 4,300
hetps:/fwww.ujjivansfb.bank.infinvestor-contacts) and other relevant Forms with RTA of the STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE 4 | oooosss Pushpa D IB0SNEE | 3114501316000 1,800
Company; KFin Technologies Limited, through 'In Persen Verification® (IPV) or through hard QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2026 Seais: | St a o
copies which are self-attested, which can be shared on the address - Selenium Building, el Enilion axce 31185 3118601-3116700 40
- : N i pt per share data) = : et neve it =
Tower-B, Plot No 31 & 32, Financial Districk, Manakramguda, Serilingampally, Hyderabad, T hber | Gatsr | Ver | 3, | DMar @ifaﬁz’;“;:"af gg;E;:ggﬂl g;gﬂ:;—g;ﬁ EEE
Rangareddy, Telangana India -500 032 For receiving EGM Notice, e-voting instructions and e Endl;d e PR O PES43-25047 | 2583401-2583000 514)
seamless credit of dividend to their respective bank accounts. Particulars September 30, | Septomber 30, |September 30,|  March 31, SR | Inimaatien |
2026 2026 2025 2026 sy b ¥
5, Members are hereby informed that: - : = = I ERS | et v i
i, The business as set Forth in the Natice of the EGM may be transacted through remote {Unaudited} | (Unaudited) | (Unaudited) |  (Audited) L. 1800

e-voting or e-voting at the EGM (collectively referred as e-voting);

ii, The remote e-voting shall commence on Tuesday, November 10, 2026 at 09:00 AM IST,
iii. The remoke e-voting shall end on Thursday, November 12, 2026 at 05:00 PM IST

iv. The cut-off date for determining the eligibility to vote by e-voting shall be Friday,

November 06, 2026, (after Exceptional andior Extracrdinary items) FOR OFTIEMUS INFRACOM '—'”ﬁ
V. Any person, who acquires shares and becomes member after October 16, 2026, being Mat Profit for the period after tax 1,0781 2.740.3 1,194 .4 49702 Date: 19" October, 2026 Vikas Chandra
the cut-off date For ascertaining the list of members entitled to receive the Notice of (after Exceptional and/or Extracrdinary items) Place: Noida Company Secretary & Compliance Officer
EGM and up to the cut-off date for e-voting i.e., November 06, 2026, may kindly refer the Total Comprehensive Income for the period 1,084 8 2,698 8 1,198 6 49087

h - fbban Ging Profitf o (ahact AG VENTURES LIMITED

MNotice of the ECGM uploaded on the website of the Bank at www.ujjivansfb.bank.in. Such
members holding shares as on the cut-off date may obtain the User ID and passward
From KFin Tech;

vi. Members may note that:
a. The remote e-voting module shall be disabled by KFin after 5:00 P.M. on Thursday,
Movember 12, 2026 and once the votes on a resolution is cast by the member, the
member shall not be allowed to change it subsequently;
b. The Facility For e-voting will also be made available during the EGM and those
members present in the EGM through VC/OAVM, who have not cast their vote on the
resolutions through remote e-voting and are otherwise not barred from doing so, shall
be eligible to vote through the e-voting system during the EGM,
c. The members who have cast their vote(s) by remote e-voting may also attend the
Meeting but shall not be entitled to cast their vote(s) again at the Meeting; and
d. A person, whose name is recorded in the register of members or in the register of
beneficial owners maintained by the depositories as on the cut-off date i.e., Friday
Movember 06, 2026 only shall be entitled to avail the Facility of remote e-voting or for
e-yoling.
In case of any queries, Members may write to einward.ris@kfintech.com.
&. In case of any queries / grievances relating to voting by electronic means, the Members
| Beneficial owners may contact Mr. Mohd Mohsin Uddin, Senior Manager, KFin
Technologies Limited. Email: mehsin.mohd@kfintech.com, Phone: 491 040 6716 1562,
toll-free number 1-800- 309-4001.

7. The members who require technical assistance to access and participate in the meeting
through VC/OAVM may contact the helpline number 1-800- 209-4001.

For Ujjivan Small Finance Bank Limited
Sd/-
Sanjeev Barnwal
Company Secretary and Head of Regulatory Framework

Date: October 19, 2026
Place: Bengaluru

Just Dial Limited

CIN: LT4140MH1993PLC 150054

Total Income from Cperations

Met Profit for the period (before Tax,
Exceptional and/or Extraordinary ifems)

Met Profit for the period before tax

J428.2
1,345.7

6,702.9
34116

3,030.7
1.470.1

12.138.6
6,373.1

1,345.7 3.411.6 1.470.1 6,162.3

[Compriging Profit for the pericd (after {ax)
and Other Comprebensive Income (after tax)]

Equity Share Capital

Reserves (excluding revaluation reserve)
as per the balance sheet of the previous year

Eamings Per Share (of ¥ 10/- each)
(Not annualised)

a) Basic (T)
b Diluted (F)

12.68
12.68

32.22
J2.22

14.04
14,04

e 44
HE.44

Motes:
. The statement of unaudited financial results for the guarter and half year ended September 30, 2026 has

been reviewed by the Audil Commiltee and approved by the Board of Directors al their respeclive
meetings held on October 19, 2026. The Statutory Auditors have conducted a "Limited review" of these
rasulls in terms of Ragulation 33 of SEBI (Listing Obligations and Disclosure Requirements) Regulations,
2015.

. The above is an extract of the detailed format of Quartarly Financial Resulis filed with the Stock

Exchanges under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements)
Regulations, 2015. The full format of the Quarterly Financial Results are available on the wabsites of the
Stock Exchangels) www bseindia.com, wwwnseindia.com & wwwmseiin also on the website of the
Company s justdial.com under Investor Relation Section. Further, the same can be accessad by
scanning the below QR code,

. Effective Movember 21, 2025, the new labour code on Social Security, 2020, amended the definition of

Date : October 19, 2026

“wages” for gratuily calculations and expandad covaerage (o fixed-term employeeas. Under Ind AS 19, the
revision to gratuity benefit resulting from new labour codes are considered as plan amendmenis and are
traated as past service costs, Consequently, the Company has recognisad a ona-time, past service cost
of ¥ 2908 millionon account of aforesaid revision as Exceptional itém in the Statement of Profit and Loss
for the year ended March 31, 2028.

For and on behalf of the board of directors of
Just Dial Limited
==
Krishnan Sudarshan
Chairman and independent Directar
DIN: (1029826

epaperfinancialexpresscomiy @ @

Ragislered DMice: K20, Second Fioar, Lajpal Magar - 1|, New Dielhi - 110024
Corporate Office: A-7, Sectar-65, Gautam Buddha Magas, Noida, Ut Pradesh - 201301
Website: wwvw aptiemus cam | E-mail: infosfiopbamus.com | Phe Moo 011-28840808

PRESS ADVERTISEMENT

Nolica is haraby givan thatl the Sliowing Share Cerfificalis hawve bean regored as ksbmisalaced and
the cflaimanis'haolders of such Sharg Carlificales have appied o fie CompanpRTA for the issue af
Duplicate Share Cerficales:

Any person(a) who has amy claimis) in reenect of $e aboyve share cerificates shauld lodoe such claim(s)
with the Campany 'Optiemus Infacom Limged at s Corporate Office susted &t &-7, Secionth,
Gaitam Buddna Magar Mokla, Utar Pracesh<=101300 al or by e-mafad i i within
165 dan's of the: puliicasion:af [his NOTICE, afer which no claim vl be erderiained and the Campany
‘will proceed o credil tha shares @ lba damal sccoant of claimanbhokler in fieu of Duplcate Shara
Certificates.

(formerhy Omental Carbon & Chemicals Limited)

Corporate Identity Number (CIN) - LE49S0UW19TBPLC249903
Reqd. O 14th Floor, Tower-B, World Trade Tower, Plot No. C-1,
Sector-16, Gautam Buddha Magar, Moida, Uttar Pradezh -201301

Email 1D: investors@agventures.co,in, Tel: +81 120 2446850
Website: www.agventureshd.com

NOTICE

Sub.: Special Window for re-lodgement of transfer request of
physical shares of AG Ventures Limited

This Motice is hereby published pursuant to the SEBI Circular No.
HO/38/13/11(2)2026-MIRSD-PODY V375012026, dated January 30, 2026,
a special window is opened for shareholders for a pericd of one year
from February 05, 2026 to February 04, 2027 for transfer and
dematenalization ("demat’) of physical securities which wera sold/purchased
prior to April 01, 2019,

The transfer request of physical shares which were submitted earlier
and were rejected/returned/not atlended to due to deficiency in
the documents/process/or otherwize can be re-lodged after rectifying
the errors, for registration of transfer from February 05, 2026 1o
February D4, 2027 with our Registrar and Share Transfer Agent (ETA)
i.8. MUFG Intime India Private Limited. Rasol Court, 5th floor, 20,
Sir R N Mukharjee Road Kolkata — 700001, West Bengal or amail at
investor.helpdeski@in.mpms.mufg.com.

Transferred shares will only be issued in demat mode once all the
documents are found in order, The lodger must have a demat account
and provide its Client Master List (CML), along with the transfer documeants
and share cerificate, while lodging the documents for fransfer with RTA

For AG Ventures Limited
(formerly Oriental Carbon & Chemicals Limited)
Sdi-

Place : Moida Muskaan Subag

Dated : 19.10.2026 Company Secratary

Lucknow
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CORRIGENDUM
L L} L] S ———————
GMR Puchanpaul Expressways Limited m BENGALURU Eﬂ-pﬂ MILK UNION LTD., [BENGALURU DAIRY] TORM A
& Reg OFF. 251, SKIP House, Museum Raad, Et‘l'lf:.ﬂil.-"l'll GRS India T+ 9180 40432000, F +51 Hm.;}d'ﬂp::_ Dr. M.H. Ma rig owda Road, Hengﬂ*uru -560029 PUBLIC AN NU NCMNT
Emizil I Highways Secretaristigmagraupn, . s gmipuicom ORV: L5 200K AZ005PLC 049327 E-mail Address : bamulpurchase@gmail.com Please refer to the “FORM A” published
Unaudited Fi'I_'IEI}I'ICiaL Results for quarter :Er;d?:l September 30, 2026 : Website: www.bamulnandini.coop Phone:080-26096214 & 282 :Rg;htlc? givrvpsgr:?:rd%rt])tl)%L(;—szgggvp:giggs-
Regulation 52 (8) read with Regulation 52 (4) of the Listing Regulations : : . SO . .
[Reg 5 R - Tender Ref No: BAMUL/PURDOM BETT-37 1 2026-27 Date: 17.10.2026 FSStt Foo;j Private Lm:lted. Irfl this notlc;a,
Quarted ended  Yearended “Date of incorporation of corporate
'T Total 1 | 8 u425=;=';1 unl 051,08 1?3.-?;;::1? BARNATARA PUBLI, TRUGUREMENT PORTAL ggo;galgstgggrg?t‘h{ztahsng)l‘g)e?‘;tggg’p
otal Income frarm Operalions 2, JO51, L 425, : : R , |
2| Net Profit/ {Loss} for the period [before tax, Exceptional and / or Extraordinary iterms) 72474 55144 233507 Bengaluru Co-op M'Ilklun'ﬂ'” Ltd., (BAMUL) Bengaluru, invites e-tender through E‘Pmc”mmem P{:!rtal from Al other details remain same.
3 Met Profit/ { Loss) for the period before tax (after Exceptionat and / or Extraordinary items) 72474 55144 233597 the interested and eligible Manufacturers/Contractor/Dealer /[Distributors for Supply of the following item. Sdl- Resolution Professional
4 Net Profit/ | Loss) for the period after tax (after Exceptional and / or Extraordinary iters) 562.25 41406 15790 - Sd/- Prafulla Gurulingayya Melinamani
5 I::Ei"aﬁ::im:éﬁx:;rgﬁfﬁ;ﬂT:—.:;E;—.L:.:ra'%ﬂrig::!”rW'E’ Profit/ (Loss) far the period fafter 5ET10 ADBET 195477 '?‘!; Particulars mr Eﬁt&izzt in Tender No Date: 19-10-2026, Place: Jamkhandi
6 Pald-up equity share capital {Face Value of Tileach ') 13, 80000 13.800.00 . 13,800.00 -
7 R:sr_'r'-'tsiclxtlu_ding revaluation reserve) {as per latest audited financials) 1B,514.99 01 Supply of Cheddar cheese Bag to Kanakapura Dairy fora period| 150000 5100 KMF/2026-27/ Date: Oct 20, 2026
g ﬁfﬁﬁ:ﬁﬂ'ﬁgﬁiﬂ”ﬂ S :'.3.05'-.-'.5; of ane year, Bags ' IND2629 Clarification: EOl-Extension of Timeline
) Paid up Debt Capétal Gutstanding Debt (including interest accrved thereon) (refer nobe no.é) ZIATRGE  T46TET 58281 0z EUPF"}' of DANISCO FD CHOOZIT RA Senes -cheddar cheese 1500 51.19 KMFi2026-27/ THis 15 with re:.ruri-ncﬂ 1o the detailed Irl'-'IL'at!:;-u for ExXprassions of Interest | 'IEGI'.: in
T Outstanding Redeemable Preference Shares (refer nobe no,4) 391025 400377 471062 culture to Hanakapura I.'Jair[.' fi}FElDEFiDd ofane year Pouches INDZE30 Form &, |:|_-.JI:r.|5hE|:| on Ootober Od, 2026, in the Corporate Insohvency Resolution
12, Debt Equity Ratio {refer note no.4) 019 0.37 0.30 ! i d : Process of KM Toll Road Private Limited.
13 Earming Per Share {EPS) of 110/~ each thor contimuing and discontinued operations) - 03 [Supply of Chesse Rennel to Kanakapura Dairy for a period of) 10,00,000 125040 KMF20268-2T! Pursuant to the approval of the Committee of Creditors (COC) of KM Toll Road
*;1'?;1?5!1””3*'52'1 forti= quarters) i s e ane year. Gms IND2631 Private Limited, the last date for submission of Expressions of Interest (EQIs) has
FEr ’ e L boen extanded from October 19, 2026, 1o Oclober 26, 2026, upon raguests
i e eyt i e 04 |Supply of DSM DELVO CH 300 Series -Cheddar Cheese| 2350 6300 | KMF2026-27/ | | receivedfrominterested parties.
15, Debenture Redemption Reserve 975044 925944 925944 Culture to Kanakapura Dairy for a period of one year. Pouches IND2632 ibisiiphat potal lisllinao Ml it it ot Dbl
16/ Dekit Service Conerage Rt (afer ite i &) 063 054 056 | [ 705" |Supply of CHR HANSEN Frozen RSF Series -Cheddar Cheese| 1500 6330 | KMFI02B271 | onnoninsadti o PR,
17 Interest Senvice Coverage Ratio frefer mate no.4) 1456 435 513 PPY ) . CA Ashish Saojl
Notes: Cufture to Kanakapura Dairy for a period of ona year. Pouches IND2633 Resolutlon Professional

1. Thee afoensaid financal msuits hayn benn mvissed Iy ho Sudit CommEten and subsecuinntly approsed Bythe Boand of Directors 2f its meeting heid on Octabor 17,

L In the matter of KM Toll Road Privata Limited
20126, The above fianglal results hase hoon prepaned a5 per the fomat preseritied in Regulation 5208 of the SE81 {Listing Ohligatians and Dsclnsine Reourements]

IBBI Regn. No.: IBBL/ IPA-001/IP-POL26E,/2018-19/ 12150
Address: 3rd Floor, MG House, RTH Marg Civil Lines Nagpur-3 40001
Emadl 1Dz ipkmicl@gmail.com

19.10.2026 to 02.11.2026 &l 02.00 PM
27.10.2026 till 11.00 AM
02.11.2026 till 02.00 PM
03.11.2026 at 02.35 PM

1 | Access ta E-tender Documents

2 | Pre-Bid Meeting /Tender clarfication date & time
Last date for submission of lender! queting

Date & time for opening Technical Tender

Date & time for opening Commarcial Tender 04.11.2026 at 03.00 PM

Place of apening of Technical and Commercial Tender BAMUL {Bengaluru Dairy) Board Room

The Tenderers shall submit separate tender for the above, Tenderers are advised to note the qualification
criteria specified in Section Vi to qualify for award of the contract,

The Eamest money deposit (E.M.D.) valid for 45 days beyond the validity of the tender i.e. total for 135
days, Tender processing Fee, modes of e-payment, tender document details and other details are State Bank of India (SBI) has Issued Request for Proposal (RFP) for
mentioned in https://kppp.karnataka.gov.in and also contact Help fine No; 8046010000 /8068948777 "Purchase of LTOS Tapes with customized Barcode stickers” through GeM,

Sdi- Ma naging Director For details, please visit "Procurement Mews' at hittps:/bank.sbi and GeM
For and on behalf of the Board of Directors of

ity i artal ( z i. Eligible bidders, based on the criteria in the bld
-Sd- docurmnent, may submit thabids.

Ramadevi Bommidala Last date and time for Bid submission: Upto03.00PMon07.11.2026

Whole Tirme Directior - (DN Q0575031
Place: Mavi Mumbai Dy. General Manager (S0C)
(FORMERLY SML ISUZU LIMITED)

Regulatichs, 20T a5 s noed
2. Thee sbowe ks thie extract of the detsiied format of quastarty finantal resplts filed with Stock Exchanges under Begulation 52 of the Listng Regulation, The full farmat

o the quarbes Iy Fmanoal resulls ane svadabde cnthe webstes af e Magianal Siock Exrhango tasv resnda.comp and stec erdty Dsvw pmnpiil cami
1. Forihee other Bom fbemes refared 0 rogulabcn 5200, 5207 52(7a) and 541 afthe Lsting repulations, perbinent disc lnsines e boen made ta the Mational Stac

Exchange s can be acoessen oo the fheir s nseind i conmeand 1sted ertity wisw grpulonim
4. The Cormpany has comgrted the foffowing mbos based an firancial statements prepared and certifed by the mansgement af the Campary 25 per Genesally

accepbed Accounhing Fractces in india {previoes GAsP ¢ IRAAF) withaut ghving effect talnd A% adjustments. Formutae used far rompitation of ratios am a6 fllows;

L Mot worth: Shaee Capital plus other equities less Debontuee Redempban Reseree A5 per AAPworiongs, the ket worth shall he€ 32,563, 6% Lakhs forthe peniod!

wear eneed September 30, 236 (March 31, 3026 A2 ADE Y Lakthsl,

i, Paid-up debt captal represents outsianding non-cormaertible debentures (seored debt including acorued interest therenn

il Unisted Cutstanding Fedeemable FreterenorShanes ane disciosed only fo the satent of iabiity perion of cutstanding preferenor shares 25 per Ingd &% Financial

statomets

v, it/ Eguty Ratio ; 0okt means secured debt « intonest acc nued an securcd et « laglity portion of prefiemnce shams « lease llsbimy / (Bquity Share Captal

plus other eoeebes incioding debenture redemption resenen and pouety compinenk of preference shares i
Dehit f Equiby Ratia as por IGAAR Financials ; [{0ekt means secined dent « interest accmied an secuned dest] f (Equity Share Capital plus othr pquibes))
Bs per CAAF workings , the Dot Eguey ratio shialk be 006 tmes for the periodfyear ended Septembier 30, 2026 (March 37, 2026 - 04 imes)

w. Dt Senvice Couprage Ratin (DSCR): JEarings befone Tax o Deanecbion « Infenest on secuied debts and iease iabilky) £ dinterest on seoored dobids and bease
labity « pquated recernption amount of HCDs and payment of Lease laklity dunng the periadydyear), As per IGASF warkings, the DSCR shall be 154 times far
the periadyear ended September 30, 2036 (March 21, 2026 1.40 brmies).
imterest Senice Counrage Ratio {ISCR) : (Eamings before Tax « Depredation « inberest on secuned debt and Iease abiigy)! (Inberest on seosed debts and bease
I.-rlhri,':l. Ag per BEAAP workongs, the I=OR shall be' 3408 hmes forthe pEnCcl year erled September 30, 028 (March 31 2004 1255 imes}
yil, Farthe purpose of debt coverage and interest senvice coverage mtin, lability porton of preference shares and unwanding interest on liakliby porton of prefeence

shares are not comskienedl

5. Previous quartern/pencdyear figures and ratias are recalcplabed where apptcable.

0 | L | P |

OSBI

Information Security Department, State Bank of India,
Glabal IT-Centre, Sec-11, CBD Belapur, Mavi Mumbal-400 614

REQUEST FOR PROPOSAL (RFP)

Ref: GEM/2026/B/8068326 Dated: 17.10.2026

L

Place @ Mew Dalhi
Date :Dctober 17,2026

GMA GROUE-PEASPREM ASSOCIATES
Date: 20.10.2026 Information Security Department

Regd. Office : Village Asron, Distt. Shahid Bhagat Singh Nagar {Nawanshahr)-144 533, Punjab | CIN : L501101PE1883PLCOOS51E,
TTTIVA i Wil o Do 70 0 215 PPGCL
._'\-_I |'I :_ 1'.. LY S A I o EVE RO TI Com R LT
»lL#ﬂ " M [[ v ,-“E} L i EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR Regd Office: Shatabii Bhawan, B12 13, Sector 4, Gautam Budh Nagar, Noida. Uttar Pradesh-2011301
y Teie : - THE QUARTER AND HALF YEAR ENDED 30™ SEPTEMBER 2026 - PlantAdress: PO- Lobgara. Tehsi8ara, Prayagral (Allahbad), Uttar Pradesh-212107

UilJIVAN SMALL FINANCE BANK

1 Eldsl 1k | [

Phong | «81-120-61020006 102009 CIN; U4 MUP2IOTPLEE2R35

CORRIGENDUM

Rs. Crores, except per eguity share data

Quarter ended Half year ended | Year ended - e < o - = =
aus . — Particulars his is about Prayagraj Power Generation Company Limite
Ujjivan Small Finance Bank Limited sl L EU‘:';:E-;I'::: SN AT 3:‘:3‘{1135 SAP Server and SUSE Services Renewal Adverlisement

. which appeared in Financial Express and Swatantra Chetna on
CI N" L551 1 UKAZD1 EFLC1 421 E'z Total mcome 671,38 858.73 557,23 163012 | 140618 | 284624 R E

September 2, 2026. Details of pre-gualification reguirements, bid
security, purchasing of tender document etc. may be downloaded
using the URL- https:/'www.ppgcl.co.inftenders.php Eligible
vendors willing to participate may submit their expression of
interest along with the tender fee for issue of bid document latest by
23" October 2026,

Registered Office: Grape Garden, No. 27, 3™ "A" Cross, 18" Main,
6" Block, Koramangala, Bengaluru 560 095, Karnataka
Email: corporatesecretarial@ujjivan.bank.in Ph. No.: 080 40712121
Website: www.ujjivansfb.bank.in

Met prafit / (kass) for the period
[before fax and excepbonal tems)
Met profit / (foss) for the period
before tax (after exceptional items)
Met pront/ (foss) for the period
after lax (after exceptional items)
Todal comprehensive income far
the perod [comprising Profit / (loss)

1585 g5.28 28,28 101.13 117.83 21395

Tadd a8 28.28 101.13 117.83 213.95

.70 63.62 21.05 75.32 8a.01 159.75

NOTICE OF THE EXTRA ORDINARY GENERAL MEETING

AND INFORMATION FOR E-VOTING

@ HARRISONS MALAYALAM LIMITED

for the pariod (after tax) ard Other 1.3 63.24 20.65 7458 87.21 162.73 CIN: LO1 1(1: g?ﬁ:ﬂQgg%ggOTZe{lM&g 34&; gigégriségwoi%ad,Z\éVéIEI;igggon Island,

Motice is hereby given that: Comprehensive Income {after tax]] E-mail:nmicorp@harrisonsmalayalam.com  Website:www.harrisonsmalayalam.com
1. The Extra Ordinary General Meeting ("EGM or Meeting”) of the Members of Ujjivan Small Equity Share Capital 14.48 14.48 14.48 14.48 14.48 14.48 Special Window for transfer and
Finance Bank Limited ("Bank™ will be held on Friday, Movember 13, 2026 at 03:30 PM, IST Other equity dematerialisation of Physical Securities
through Video Conferencing (“VC") / Other Audio Visual Means ("OAVM”) in compliance |exciuding revaluation rasenves| el Pursuant to SEBI Circular No.: HO/38/13/11(2)2026-MIRSD-POD/I/3750/2026
with applicable provisions of the Companies Act, 2013 and rules made thereunder read with Eamings Per Share (of Rs.10/- each) (for dated January 30, 2026, it is hereby informed that SEBI has opened another special

- . . - : window for transfer and dematerialisation (“demat”) of physical securities that were
relevant General Circulars issued by MCA and SEBI (hereinafter collectively referred to as cantinuing and discontinued operations} - sold or purchased prior to April 01, 2019. This sgemal window shall be open for a
“the Circulars”), to transact the businesses as set Forth in the Notice of the ECM dated 1, Basic (Rs.) | 8,09 43,96 14.55 9.5 60.82 110,39 period of one year irom February 05, 2026 to February 04, 2027.
October 16, 2026. 2. Diluted (Rs.) - 8.04 43.96 14.55 52,05 .82 110.39 The facility shall also be available for such transfer requests which were submitted

2. In compliance with the Circulars, the Motice of the EGM along with the explanatory

Note: The above is an exlract of the delailed format of Quarterly/Half Yearly financial results filed with the Stock
Exchanges under Regulation 33 of the SEBI (Listing and Other Disclosure Requirements) Regulations, 2015, The full

earlier and were rejected/ returned / not attended due to deficiency in the
documents/ process or otherwise. The shares re-lodged for transfer will be
rocessed only in demat form and shall be under lock-in for a period of one year

statement has been sent by electronic mode to all the members whose email IDs are
registered with the Bank's RTA/Depository Participant(s), These documents are also
available For download on the website of the Bank, Stock Exchanges and e-voting agency
KFin Technologies Limited (KFin Tech). The Notice of the EGM through emails was
dispatched to the members on Monday, October 19, 2026.

rom the date of registration of transfer.

Eligible shareholders may submit their transfer requests along with the requisite
documents to the Company’s Registrar and Share Transfer Agent (RTA), MUFG
Inime India Private Limited, Surya 35, Mayflower Avenue, Behind Senthil Nagar,
Sowripalayam Road, Coimbatore — 641028, Email: investor.helpdesk@in.mpms.mufg.com,
within the stipulated period.

format of the Quarterly/Half Yearly financial results are available on the websites of Stock Exchange(s)
(www.bseindia.com, www.nseindia.com) and on Company’'s websile
(hitps:/ismimahindra.com/IN/investors/financials/quarterly). The same can also be accessed by scanning the QR
Code provided batow. —

. ’ . : ST For and on behalf of The requisite documents/information as prescribed in the relevant circular (quoted
3. Members holding shares either in physical form or dematerialized form or members the Board of Directors of above) shall be mandatorily submitted for processin%, and the said circular may be
whose email IDs are not registered, as on the cut-off date (Friday, November 06, 2026), may SML Mahindra Limited accessed from the website of the Company at www.harrisonsmalayalam.com
cast their votes on the business as set Forth in the Notice of the EGM through remote Update KYC and convert physical shares into demat mode.

-waki ok ok ; The shareholders holding shares in physical form are requested to update their KYC
= mtmg. (e-voting from t.he place m,:th than venue of th? EGM) G_r bye '.rpl:lng during I;he Viriad K Sah details ﬁPAN, address, bank account, nominee etc.) and also requested to convert
proceedings of the Meeting (collectively referred as e-voting). The instructions for e-voting ':é“c' !,“m?:rhaa ay) physical share certfcates into demat fom. ]
are provided in the Notice of the EGM xeculive Lhaiman or Harrisons Malayalam Limite

P Date : 19 October 2026 DIN: 07884268 Sd/-

Cochin - 682003
19.10.2026

Sandhya Gopi
Company Secretary and Compliance Officer

4. The Members whose email IDs are not registered with the Depository Participant(s) and
are holding shares in dematerialized mode, are requested ko register their email addresses
and mobile numbers with their concerned depositories through their depositary
parkticipants. Members holding shares in physical form are requested to register/update
the details in prescribed Form ISR-1  (available on the bank website at
https:/fwww.ujjivansfb.bank.in/investor-contacts) and other relevant forms with RTA of the
Company,; KFin Technelogies Limited, through ‘In Person Verification’ (IPV) or through hard
copies which are self-attested, which can be shared on the address - Selenium Building,
Tower-B, Plot Mo 31 & 32, Financial District, Nanakramguda, Serilingampally, Hyderabad,

> OPTIEMUS INFRACOM LIMITED
Dptmﬁ CIN: L4ES240L 1893PLEDS400E
Bagistered Qifece: K-20, Sacand Floor, Lapal Magar - |1, ey Dty - 110024
Corporate Office: A-7, Sacior65, Gawlam Buddha Magar, Moeda, Uttar Pradesh - 201301
Wabsite: yavwoptamus,com | E-mail: misd@ontiemus.com | Ph. Mo. 011-208400048

Malice & hereby given thal the lollowing Shame Carlificales have boen raported as lestimisplaced and
the clhaimantshalders of such Share Cerificabes heve apphad to the Comparye/RTA far the isswa of
Cuplicate Shars Cariificales:

Just Dial Limited
CIM: L74140MH1993PLC1 50054

Rangareddy, Telangana India -500 032 for receiving EGM Motice, e-voting instructions and Registered Office: Palm Court, Building-M, 501/8, 5" Floor, New Link Road, :& Folic No. | Name of Sharsholder | Certificate Nofs). | Distinctive Nofs). ;‘h’z;

seamless credit of dividend to their respective bank accounts. Beside Goregaon Sports Complex, Malad (West), Mumbai — 400 064. g ey g AT IETER | 2B7I201.2874000 . 800

5. Members are hereby informed that: Tel: +81 22 2888 4060; Website: www justdial.com: E-mail: investors@jusidial com 2 | O0ooEs Incira Gupta __B0507-30576 J040801-3056800 | 7.000
I ' ' ' F M r 3| 000065 Avneesh Gogl S149-31086 | 3104004-3108800 | 4800
e e e e e [se Cegn I Rmete STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE i oomas | Pureton | svagzes | st | om0
ii. The remote e-vating shall commence on Tuesday, November 10, 2026 at 09:00 AM IST; QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2026 e | Sriaioeg: | i
iii. The remote e-voting shall end on Thursday, Movember 12, 2026 at 05:00 PM IST IS 3118601-3118700 100
iv. The cut-off date For determining the eligibility to vote by e-voting shall be Friday, (X in million except per share data) ol s O o SO o s O
Navember 06, 2026. '::ﬂ:;' H::dir:' 2’;::;’ E:E':Fd A iﬁgﬂ:ﬁa? zs.amé:iﬁzgﬁn 01
v. Any person, who acquires shares and becomes member after October 16, 2026, being Sic _ Bick pERBEC]. | S 200
the cut-off date For ascertaining the list of members entitled to receive the Natice of 5 Pariculars m;;m e 2026 :.m. gngb:r m’ %31' Tgranew | Joastsetman | 00
EGM and up to the cut-off date for e-voting i.e., November 06, 2026, may kindly refer the Total 18,900

(Unaudited) | (Unaudited) | (Unaudited) | [Audited)

Notice of the EGM uploaded on the website of the Bank at www.ujjivansfb.bank.in. Such
members holding shares as on the cut-off date may obtain the User ID and password
from KFin Tech;

Ay peracn|s) 'wha has eny clalimis) in respect of the above share cerificates shauls lodge suchclaimis)
with fhe Compary ‘Optemis infracom Limiled at [ls Coparate Offce sialed al A7, Sector-G5
Gaulam Buddha Magar, Molda, Utar Pradesh-201301 at o by a-mall 3l fofophienies cam wilhin
15 days.al the publicalion of this BOTICE. aher which ro daim will be enleds@ingd and the Campany
will procesd bo cradil the sharas in the damat eccount of claimapthoelder in Feu of Duplicale Share
Carificsiag

3,428.2
1,345.7

6,702.9
3411.6

3.030.7
1.470.1

Total Income from Operations

Met Profit for the period (before Tax,
Excaptional and/or Extracrdinary items)

Met Profit for the period before tax 1,345.7 3.411.8 14701 B,162.3 FOR OPTEEMUS INFRACOM LIMITED
(after Exceplional andlor Extracrdinarny ilams) Sd-

L qgm
Net Profit for the period after tax 10781 | 27403 11944 | 49702 R i SR St e D
(after Exceplional andlor Extraordinary ilams)

Total Comprehensive Income for the period AG \fENTU RES LIM |TED‘

[Comprising Profit for the period (after 1ax)
(Farmerly Orienlal Carbon & Chamicals Limited)

sty PR S C Idantity N (CIN) - Le4290U\W1978PLC2450803
ity Sh tal 50.5 0. 850.4 500.4 orporate identity Mumber .

G plois s i = B M i Regd. Off: 14th Floor, Tower-B. World Trade Tower, Plot No. C-1,

Hesﬂwﬁz I:E:dudmg rexrf}lu}_alutl-::n il Al Sector-16, Gautam Buddha Nagar, Noida, Utlar Pradesh -201301

i) T S e I Email |0y investorsi@agventures.co.n, Tel: +91 120-2446850

Earnings Per Share (of T 10/- each) Website; www.agventuresitd com
(Mot annualised) NOTICE

a) Basic (T 12.68 32.22 14.04 5844
:I ] ) Sub.: Special Window for re-lodgement of transfer raquest of
b} Diluted (2) 12.68 32.22 14.04 28.44 physical shares of AG Ventures Limited

Notes: This Notice is hereby published pursuant to the SEBI Circular Na.
" ; _ ) _ 1. The statement of unaudited financial resulls for the quarter and hall year ended September 30, 2026 has HO/38/13/11(2)2026-MIRSD-POD/ 1375012026, daled January 30, 20286,
/ Beneficial owners may contact Mr. Mohd Mohsin Uddin, Senior Manager, KFin been reviewed by the Audit Committee and approved by the Board of Directors at their respective a special window is opened for shareholders for a period of one year
Technologies Limited. Email: mohsin.mohd@kFfintech.com, Phone: +91 040 6716 1562, meetings held on October 19, 2026, The Statutory Auditors have conducted a "Limited review" of thesea from February 05, 2026 to February 04, 2027 for transfer and
' results interms of Regulaton 33 of SEBI (Listing Obligations and Disclosure Requirements | Regulations, ialization ; ' iti '

toll-Free number 1-800- 309-4001, o q { g9 2 q 1Reg cp:l::ra::ffl:l::nrlatﬂt_;ﬂ ég_leg'lat ) of physical secunties which were sold/purchased
7. The members who require technical assistance to access and participate in the meeting : . .

) The transfer request of physical shares which wara submitted earlier
through VC/OAVM may contact the helpline number 1-800- 305-4001. and were rejected/refurned/not attended to due to deficiency in

the documents/process/or otherwise can be re-lodged after rectifying
the. errors, for registration of transfer from February 05, 2026 to
February 04, 2027 with our Registrar and Share Transfer Agent {RTA)
l.ea, MUFG Intime India Private Limitad, Rasol Court, Sth fioor, 20,
Sir R N Mukherjee Road Kolkata = 700001, West Bengal or email at
investor.helpdeski@in. mpms.mufg.com.

12,1386
6,373.1

vi. Members may note that:

a. The remote e-voting module shall be disabled by KFin after 5:00 P.M. on Thursday,
Movemnber 12, 2026 and once the votes on a resolution is cast by the member, the
member shall not be allowed to change it subsequently;
b. The Facility For e-voting will also be made available during the EGM and those
members present in the EGM through VC/0AVM, who have not cast their voke on the
resolutions through remote e-voting and are otherwise not barred from doing so, shall
be eligible to vote through Ehe e-voting system during the EGM,
c. The members who have cast their vote(s) by remote e-voting may also attend the
Meeting but shall not be entitled to cast their vote(s) again at the Meeting; and
d. A person, whose name is recorded in the register of members or in the register of
beneficial owners maintained by the depositories as on the cut-off date i.e., Friday
Movember 06, 2026 only shall be entitled to avail the Facility of remote e-voting or for
e-voking.
In case of any queries, Members may write to einward.ris@kfintech.com.

6. In case of any queries / grievances relating to voting by electronic means, the Members

1.084.6 26988 1,198.6 4.8998.7

The above is an extract of the detailed format of Quarerdy Financial Results filed with the Stock
Exchanges under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements)
Regulations, 2015, The full format of the Quarterly Financial Resulis are available on the websites of the
Stock Exchangels) www.bseindia.com, www.nseindia.com & weww.msel.in also on the website of the
Company wwiw, jusidial,com under Investor Relation Section. Further, the same can be accessed by
Sd!'“ scanning the below QR code.

For Ujjivan Small Finance Bank Limited

Date: October 19, 2026
Place: Bengaluru

Sanjeev Barnwal

. Effective Movember 21, 2025, the new labour code on Social Seaurily, 2020, amended the definition of
Company Secretary and Head of Regulatory Framework : 4 > Ity iti

"wages” for gratuity calculations and expanded coverage fo fixed-term employvees. Under Ind AS 19, the
ravision to gratuity banefit resulting from new labour codes are considered as plan amendments and ara
treated as past service costs. Consequently, the Company has recognised a one-time, past service cost
of € 210.8 million on account of aforesaid revision as Exceptional item in the Statement of Profit and Loss
for the year ended March 31, 2026,

Transferred shares will only be issued in dematl mode once all the
documents are found in order. The lodger must have a demat account
and provide its Client Master List (CML), along with the transfer documents

and share certificate, while | ing the docuoments for transfer with RTA
For and on behalf of the board of directors of edging

T“E B“SI"ESS nn“.? Just Dial Limited For AG Ventures Limited
an nn“.v BHSIH Ess I{rishnans;:damhan {formery Oriental Carbon & Chemicals leléedd:

Chairman and Independant Director
DIM: 01029826

#FIHANCIAL EXPRESS

Muskaan Suhag
Company Sacrelary

Place : Noida

Date : October 19, 2026 Dated : 19102026

epaper.financialexpres&.-mn'. .
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	FORM A- Public Announcement.pdf
	FORM A
	Relevant Particulars
	Vasudev Adigas Fast Food Private Limited
	Name of corporate debtor
	1. 1.
	12th October, 2026
	Date of incorporation of corporate debtor
	ROC - Bangalore
	Authority under which corporate debtor is incorporated / registered
	U55101KA2007PTC044097
	Corporate Identity No. / Limited Liability Identification No. of corporate debtor
	First Floor-IF-209, Vishal Towers, No. 18/8, 16th Cross, 1st Main, Off Mission Road,
	Address of the registered office and principal office (if any) of corporate debtor
	Sampangiramnagar, Bangalore, Bangalore South, Karnataka, India, 560027
	16th October, 2026
	Insolvency commencement date in respect of corporate debtor
	(Order has come to the knowledge of IRP on 16th October, 2026, through email of the Applicant) 
	NCLT CP (IB) No. 233/BB/2025 - Order dated 09th October, 2026
	14th April 2027
	Estimated date of closure of insolvency resolution process
	Name of IP: Prafulla Gurulingayya
	Name and registration number of the insolvency professional acting as interim resolution professional
	Melinamani
	Address and e-mail of the interim resolution professional, as registered with the Board
	9.
	Address and e-mail to be used for correspondence with the interim resolution professional 
	10.
	30th October, 2026
	Last date for submission of claims
	11.
	Not Applicable
	Classes of creditors, if any, under clause (b) of sub-section (6A) of section 21, ascertained by the interim resolution professional
	12.
	Names of Insolvency Professionals identified to act as Authorised Representative of creditors in a class (Three names for each class)
	13.
	Web link: https://ibbi.gov.in/home/downloads   
	(a) Relevant Forms and 
	14.
	(b) Details of authorized representatives 
	are available at: 
	Submission of false or misleading proofs of claim shall attract penalties.




